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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, NEW DELHI
Original Application No. 172 of 2021

IN THE MATTER DF:
poonam Yaday Applicant
Versus
M /s Ecogreen Energy Pvt. Ltd. &Ors e Respondent [5)
With

Original Application Neo. 109/2022

Vivek Kambao| & Anr J— Applicant

Viersus

s R

Unton of India & Ors

172 of 2021 on 23.09.2022,

1. The Hon'ble NGT was pleased to pass the order in OA No.

the pperative part of the order read as under:

“27.  Heports of the Joint Commiltee dated 25.03.2022 and 03.08.2022 show following

factual status:

i 33 lakhs MT of woste is at the site with height af 38 meters.

Further, 2000 TPD is added.
Remediation capacity is said to be 5 100 TPD which is sought to be enhancedto

i

15000 TPD but nat implemented

i It is not clear how claimed joint venture-ship between Faridobad generating

i) TPD of waste and Gurugram generating 1100 TPD i3 af any help except
adding to the garbage mountain,

iv.  Outaf 220082 tonnes of RDF, only 76226 tonnes was uplaken.
143056 tonnes still remain with no solution. There i no operating agreementfor

RDF use with cement plants at Negmach or power plant ol Murthal Sonepat.
Meeting by the Chigf Minister an 7.12.2020 and appeintment of a senfor IAS
Officer to coordinate the work is not shown to have produced tangible resuit as

i1 it took one year to hand over 10 acres of land ta the PP to set up WTE Plant Letter
age
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In the light of above, having regard to the quantum of un

®

was issued on 7.12.2021. 5 acres of land at Barsi is said to have been given to the

Concessionaire on 16,9.2022, Desired result has not been produced.

Revised action plan now submitted extends upto Dacember 2023 without waste
processing facilities of adequate capacity being set up and operationalized.
Thus, no effective action has been taken (n the matter by the concerned

guthorities which may assure anyone that solution is fn sight
It is established that serious environmental damage has taken place and is

continuing due to failure in disposal of waste and discharge of leachate in the
forest area, as reported by the Forest Department after visit on 18072022 as

shown in the report of HSPCB dated 20.9.2022
remedioted legacy wasie,

we direct the Chief Seécretary, Haryana to deposit a sum of Rs. 1(4} crores towards
environmental compensation for continuing damage to the enviro
health with the Haryana State PCE in ring-fenced account within

utilized as per directions of the committee which we are hereby con
ted 20.09.2022 in OA

is aspect may alsobe

nment andpublic
anemonth, to be
stituting.

As already noted, the report of the Haryana State PCE da
109,/2022 shows that waste is being dumped in forest area. Th
looked into by the Cammittee and remedial action taken as per law.

We constitibe o nine member Committee, to be headed by Chairman, HSPCE with
ACS, Urban Local Bodies, ACS Environment Department, Deputy Commissioners,

Faridabad and Gurugram, Commissioners, Municipal Corparations, Faridabod ond
Gurugram, Gurgaon Metropolitan Development Authority and Regional Officer,
CPCB, Commissioner, Municipal Corporation, Gurugram will act as @ coordinator for

Committee. The Committee may meet within two weeks andtake

functioning of the
stock of the situation and plan further course af actian. The Committee may approise

the performance of the contractor engaged as per Concession Agreement and if it is
found that the contractor has failed to perform os expected, theCommittee may

imake suitable alternative arrangement replacing the contractor,
this regard may be passed by
concerned outhority as per law. For alternative arrangement, Summary bt
ng drawn DPRtender process, In

tronsparent process may be adopted instead of o
than one service providers may be hired, W

site, Further,

as observed by the Tribunal earlier also. Orders in

view of emergency of the situation. More
necessary. Mo fresh waste be aliowed to be dumped ot the present

having regard to the emergency situation, the State authorities may EXETER
jurisdiction o use nearest available land as per applicable law for temporary period

an payment of user charges If any plant is required to be established which requires
the environment, grant of EC need not be awaited

i bherr

EC since such plant will benefit
environmental [Ssues may be followed, including with regard o forest

hut all the

IjPape
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wildlife and waterbodies. The Bandhwar j

years and 10 acres of land which is nrreuj;::::::l;ﬂhm# S
- ¥ be utilized for setting up of

waste processing facilities to handle the waste generation of the local bodies in

question. In case of non-suitability of the land, glternative arrangements be gxplored.

The Committee will be free (o interact with the stakeholders and also assoclate any

other expen;ﬁnstimtim,a’cr'rﬂ society. The Committee will be free coordinate with

statutory regulators for levy af compensation from those who have contributed to

following dueprocess of law. The Committee is expected to achieve
hin six months with substantial headway
12.2022

the pollution,
meaningful progress in the matter wit
within three months. An action taken report of status of compliance asan 31
may be furnished to this Tribunal by January 152023 by e-mail at Judicial-

ngu@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in

the form of image PDF. The revised action plan will stand disapproved and will stand

replaced by the action plan which may be now prepared by the Committee.”

2. In compliance of the order dated 23.09.2022 passed by this Hon'ble ‘Tribunal as

mentioned above, the Committee has heen constituted by the State Government. The
s held on 04.10.2022. Subsequent meetings were held
22 & 30.12.2022. The committee has
NGT in the order dated 23.09.2022

first meeting of the Committee wa
on20.10.2022, 29, 10,2022, 16.11.2022, 0 1.12.20

deliberated all the issues as directed by Hon'ble
ting are attached as Annexure-R/1). Duc

| copies of the minuets of 17 meeting to 6 mee
the issues highlighted in the orders are

deliberations made and action taken upon oR

summarized in the following paras:
3. That the Environmental Compensation amount of Rs. 100 Crore has been deposited

with the Haryana State Pollution Control Board in Ring-Fenced Account. This account

will be operated jointly by the Regional Officer,
and the Commissioner, Municipal Corporation,

Haryana State Pollution Control Board
Gurugram and the same will be utilized

mﬁy for environmental projects.
4. That with regard ta processing of fresh waste, it has been deliberated and decided that

fresh waste will not be dumped at Bandhwari sanitary fandfill site alter 303,204,

Fresh waste generation at Gurugram and Faridabad is about 1200 TPD and 1000 TPD.

is conducting regular awareness pro
pring of the same is being done. Segregatio

gram reparding segrogation of

respectively. MCG
n level has

waste a source and daily monit
efforts are being made Lo increase the level of segregation

ached as Annexure-R/2). The Municipal
od waste processing at Beribagh,

heen achieved upto 0% and
at source. [Coples of news clipping are atl
gram has crarted de-centraliz

Carterpuri and Darba ripur. T
i their own premises. About 270 MT ol

Corporation, Gurs
Radehahpur, Sector-44, he 220 Nos Bulk Waste Generators
[AWGsare also processing their waste withi

Iy waste is being processed at above stales places. The work of processing of fresh

Ires

a|page
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awas andSouth City-11 was started by the Municipal Corporation, Gurugram
g been interrupted due to public protest. Efforts are being made by the
tion, Gurugram [0 sort out this matter and it is expected that

waste al Uil
pul the same ha

M ynicipal Corpora

processing work at these locations will be restored shortly, In addition, the Municipal

mmmmn.ﬁumgram has explored other sites for fresh waste processing at Begampur

K hatola. Daultabad and Kherki

acessing 0f500 TPD waste are in

o started by 20.02.2023 at this site. The Municipal Corporation,
Gurugram in do-centralized manner by

Majra. The development works at Kherki Majra lor

progress. The processing of resh waste s expected

[ L1
Gurugram is

o h
commitied to process at least 70% waste of

15022023 and 100% by 31,03.2023. The Municipa
sdentified a plece of land measuring 52 acre at village

| Corporation, Faridabad has also
Pali which is under litigationin the

Hjan'ble High Court, The arguments in this case have been concluded and the Judgment

is kept reserved by the Hon'ble High Court .These sites are
fresh waste processingby MCE. In addition, the Municipal Corporation,

identified 28 acre land at Village gotai and possession of the same has been taken on
rocessing and the estimate for the

expected 1o be allotted by

proposed 10 be utilized for
Faridabad has

10101.2023, this site s also utilizing for fresh waste p

Mubpnmntnfﬁmﬂmammﬂzrpmpammnmﬂmmwkﬂ
y 15.03.2023.

5. That with regard 10 processing the legacy waste, |t is submitted that in April 2021, the
total waste assessed at Bandhwari landfill site was approximate 33 Lac MT. During
April 2021 to October 2022, the total waste processed was 11.5 Lac MT. The wasl¢
dumped during this period by the Municipal Corporations of Gurugram and Faridabad
is calculated to be about 105 Lac MT, The waste assessed in November 2022 was

15,02 2023 and processing of waste ¢hall be commenced b

approximate 32 Lac MT. Composite work to process 02 Lac MT of legacy waste ie. bio-
mining of waste and disposal of fractions was swarded to M/s People’s Association For
Total Help & Youth Applause (PATHYA) on 10.09.2021 (copy attached as Annexure-

R/3) which was further enhanced to 04 Lac MT of wastc Processing on 28.05.2022

[ Cavpy attached as Annexure-R/4]. This agency has processed and disposed off 04 Lac
MT of waste in the month of December 2022, Further, camposite works were allotted
to M/s Bhumilreen lo process 02 Lac MT wasle on 15.07.2022 (copy attached as
Annexure-R/S), another work [0 process 02 Lac MT waste on 03.09.2022 (copy
sttached as Annexure-R /6] and one more wark to process 05 Lac MT waste was given
10 the same agency on 19.12.2022 (copy attached asAnnexure-R/7), So far this agency
processed 2.5 Lac MT of waste, The Departmental work has also been taken up o process
(1 1.ac MT of legacy waste, In addition to this, 04 more works for processing of 02 Lac
W af waste in each work are expected Lo be allotred by 005022023, During the months
of November and December, 2022, 2.25 LacMT of legacy waste have been processed.
The present Remediation capacity is 2500 TPD and processing/Bio-Mining capacity i$
45000 ‘TPD. which is expected to be increased to 7500 TPD by 15.02.2023 and 10000

S|Panr Moo



[P0 by 20.03.2023,

; That in regard to leachate management, it is submitted that the Regional Officer, HSPCH,
gurugram [North) was directed in the 3~ meeting of the Committee held on 29.10.2022
i carry out scientific study to assess the leachate generation, leachate treatmemt
capacity at Bandhwari and feasibility of setting up additional leachate treatment plants
(NTROs) as per requirement, The Regional Officer, HSPCB, Gurugram (North) in his
report submitted that approximate 400 KLD leachate is being generated at dump site
which increases during rainy season depending upon the quantum of rain fall, moisture
content and meteorological conditions. The leachate is being treated @& of 400 KLD in
{12 DTROs and another 150 KLD leachate treatment plant is functional. Further 18262
Kl.leachate is stored at Bandhwari SLF site. The test results of the treated Leachate were
found satisfactory (copy of the report is attached as Annexure-R/8). To deal withthe
legacy leachate MCG is transporting the leachate to Sewage Treatment Plant{5TP)
through tankers approximately 500 KLD leachate at Behrampur S5TP. The inlet
parameter and outlet parameter of STP are being regularly monitored. The reports at
mlet and outlet of STP are found satisfactory. The present treatment capacity of leachate

i5 just sulficient for daily generation of leachate but additional capacity is required to
treat the leachate generated in rainy season and legacy leachate. Regular monitoring of

lcachate treatment is being done. As per deliberations in the Committee, 02 more
DTRO= of 200 ELD capacity each will be installed at suitable locations to deal with
emergency situations of excess leachate generation and are expected to be operational
by 31.03.2023.

7. Thal for erection of Waste to Energy Plant, the Municipal Corporation, Gurugram has
tanded over 10-acre of land to the concessionaire. The concessionaire, M/s Ecogreen
Fnergy Pt Ltd, has informed that the Engineering Procurement and Construction
contract has been finalized. The construction work of the Retaining Wall of Waste to
Energy Plant has been started on 23,12.2022, The concessionaire has assured that the

construction of Waste to Energy plant will be completed by 30.11,2024. The Commitiee
has deliberated and requested the concessionaire to make sincere efforts to complete

the same by 01.06.2024.The concessionalre has submitted “PERT Chart” (Program
Fvaluation and Review Technique Chart ) for construction of Waste
aceordingly (copy of the PERT chart is attached as Annexu re-R/9),
That with regard 1o revised action plan, it is submitted that both the

to Energy plant

Corporations have

made cilors for processing of fresh waste at alternative sites but due 1o public protests
ki

conly limited success has been achleved so far, Only 270 TPD fresh waste

is being
currently processed In de

centralized manner by the Municipal Corpo ration, Gurugram

while the Municipal Corporation, Faridabad is Yol to start decentralizad processing, A
" = 5
explained in the above paras, the Municipal Corporations of Faridabad and ¢
urugram

have caommitted that no fresh waste will be d
615 = s umPEd at Eﬂﬂ.l:“'l War) hﬂ}lund 1si ﬂ]:lri] 20213,
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ﬂl‘k-" o 'p]"ﬂE‘EES- 13 Lac MT of legacy waste have been allotted and are in progress. A
55. Al

F“"‘“m' 4500 TPD waste is being processed. Processing capacity is expected to be
. nfmag.:d to 7500 TPD by 15.02.2023 and to 10000 TPD by 20.03.2023 and the same

will be increased in the following months as per availahility of reclaimed land. The

¢ assessed in the month of November Z022 was 32 Lac MT. Waste processed during

wasl
cmber and December was 2.25 Lac

od to be 32.15 Lac MT, on 31.03.2023.A
legacy waste by 30.09.2023 has been prepared and is
The Committee deliberated in the 1st meeting held on date

000 MT of RDF produced by run ning o
rugram has started o

NV MT. The balance waste Lo be processed is
ccordingly, an action plan to process the
attached as Annexure-R/1 0.

d 04.10.2022, to finalize the

f trommels and is lying

pglimmal

strategy to disposed of 40,

a1 Bandhwari (Sanitary land Fill). Municipal Corporation, Gu
installed by JBM at Murthal, Senepal.

h Shree Cement Plant

11). Sa far 10000

ransport the RDF to the Waste to Energy plant
m has also made an agreem ent wit
sment is attached as Annexure-R/
Energy Plant Murthal, Sonepat and

Municipal Corporation, Gurugra

at Beawar, Rajasthan. (Copy of agre

MT RDF has been transported by MCG at Waste to

1000 MT RDF has been transported by Shree Cement .
109 of 2021, the mentioned  sites

par Toll Tax in an

10 That in regard of OA No. ie. DI

77.168598°,28.410499° (Dumping of Municipal Solid Waste n
abandoned mining pit to leveling the Forest land Bandhwari Gurugram Area) . D2

77. 169020°268.410221° (The Dhaba exists at this point. Location falls in boundary of
Gurugram District.), D3 77.183061%, 28.409059" (Dumping of MSW in Forest (PLPA Sec

d area Mangar garidabad), D4 77.189951% 28.407873° [Dumping of

4 and 5) notifie
d in Forest (PLPA Sec 4 and 5]

MSW in an abandoned mining pit for leveling of lan
rea Mangar Faridabad, which is illegally encroached from last
{Old mining pit in Randhwari PLPA section 4/5 Aravalli forest

notified a few years), L1

??.1?1]21}0“,23.399355“
is filled with leachate which is disc
management plant) . Lz 77.170335% 28.403658° ( Discharge of leachate from
tandfill into the Bandhwari Gurugram Forest (PLPA sec 4/5) , L3

arvas harging continuously from Bandhwari waste

Bandhwari wasie
77170582 °, 28.404226%, (Discharge of
pld mining pit in the Bandhwarl Gurugram Forest (PLPAsec 4/5]
of the committee constituted by Hon'ble NGT, Municipal Corpor
e D4 77.189951°, 24078735, where only soil envicher

waste and leachate accumulated on above

leachate from Bandhwari waste landfill into an
. As per the direction

ation Gurugram  has

cleared all sites except ane site
are laying at this site. There Is no solid
mention sites .

It iz also suhmitted that Chiel Secretary, Haryana was present in i 4 gnd 5%

mecting of the Committes and is continuously guiding and Maonitoring the progress.

It is therefore submitted that sincere efforts are being made for treatment of legacy

waste, (resh waste, leachate and for erection of the Waste to Energy Plant, as per

T|Prape



directions of the Hon'ble Tribunal. Further directions that may be passed by this

Hon'ble Tribunal will also be complied, sincerely.

Place: Gurugram
Nate:

Jnpel

Commissioner,
Municipal Corporation,
Gurugram
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- No. MCG/CMC/2022 /U g, Dated: 13.10.2022

To,
1) Shri Sudhir Bajpal, 145
Chief Executive officer,

Gurugram Metropolitan Development Authority.

2) Shri Vineet Carg. (A5
Additional Chief Secretary to Government, Haryana,
Emvironment and climate change Departient

31 Shrl Arun Kumar Gupta, 145
Additional Chief Secretary e Government, Haryana,
Urban Local Bodies Department.

4] Shri Jitendra Kumar, 1AS
Lommissioner, Municipal Corperation Faridabad

5] Shr Nishant Yodaw, 1A%
Deputy Commissioner, Gu Magranm,

6] Shei Vikram, LAS
Deputy Commissioner. Faridabad.

7] 5hn Gurnam Singh,
Regional Director,
Central Pallution Cmleel Board, Delfi

4 D, Babu Ram,
Technical Expert,
Monitoring Committoe of NGT.

91 Dr. 55V Hama Kuinar,
Mrector-RED, 1UCL

LU} Shri Samjay Sharma,
Deputy CEQ,
M/s. Ecogreen Energy Pvt. Lid.

Subject:- Minutes of the 1+ meeting of the Committes, constituted as per the Orders of the
Hon'ble NET in 0A 172 of 2021, held under the Chairmanship of 5h p, Raghavendro o,
Chitfrman, HSPCE on 04.10.2022 at 12.00 Noon at HSPCRE Office, Sector-6 Panchkula

The 1% meeting of the Comamittes constituted as per the orders af the Hon'ble NGT in 04 172
el 2021 was held under the Chadmumhm of the Chalrman, HSFCH an -[:Iq._juljme AL 12,00 Noon at
HSPCBE Office Sectar-6 Panchikula,

The minutes of meeting ol the sqife i hareby sent e vou fur dtormatn snd furthes

NECESSArY actien jlease, L
“ﬂmhi:.EEnﬂ'.

Municipal Corporation,
Gurugeam
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Endst. No. MCG/CMC /2022 /1Ly LA

A copy of the above is lrwarded o follewing

1 B LA e L Pa s

Dated: 13.10 2027

for informativn and THCeSEAry action:
N Gurugrim,
trupalitan Development Authoriey,
3HM, Municipal Corporation Gy FUgram.
Shri BLK. Mehta, Advisor, Gurugram Maotrapalitan neunlupmer-mum-ru}-
DR, Mumnicipal Corgsrration Guragram,

Executive Engineer - SBM. My tickpal Corporation Gurugram
Sliri Sumail Kumar, toogreen Energy Puy, L1d

Chief Engineor, Municipal Corporatia
District Forest Officer, Gu rugran M
loint Commissigner -

Commissioner,

J

Municpal Corporation,

Gurugram

ye

"-"'r.--.



The 1#meeting of the Committee constituted as per the orders

was held under the Chairmanship of the Chairman, HSPCB on
Office Sector-6 Panchkula. The

of the Hon'ble NGT in 0A 172 of 2021

04.10.2022 at 12.00 Noon at HSPCH
list of participants s annexed as Annexure A,

The Chairman, HSPCH welcamed all the participants and explained the directions given by Hon'ble
NGT in OA No. 172 of 2021

titted Poonam Yadav vs. M /5. Ecogreen Energy Pvt. Ltd. & Ors, it was also
Informed that experts fram difterent organization have also been invited in this meeting to give their
suggestions.

The directions given by Hon'ble NGT are briefly summarized as under--

L Depositof Rs. 100 crores towards environmental compensation for continuing damage to the

environment and public health with the Haryana State PCB in a ring-
for specific purpase), within one month,

2, Waste shall not be dumped in forest area,

fenced account (account

Lonstitution of a 9 members Committee headed by the Chairman Haryana State PCB, with
ACS Environment, ACS PSULB, DCs of Faridabad & Curgaomn,

Municipal Commissisners of
Faridabad & Gurgaon and RO CPCH, as members.

4. Committee to assess the performance of the concessionaire.

5. Mo Fresh waste be allowed to be dumped at the present site and use nearest avallable land
as per applicable law for temporary period, on payment of user cha rges,

6. IFany plant is required to be established which requires EC, since such plant will benefit the
environment, grant of EC need not be awaited but all the environmental issues may be
lollowed, including with regard to forest, wildlife and water bodies.

Fi

+ Alternate site may be explored in case non-suitability of land for processing plant.

8. Committee is free wo talk to stake holders and other experts - Institution /Society.

9. Committee may coordinate with statutory regulators for bevy of compensation from those
wito nave contributed 1o the pollution, lollowing the due process.

10, Revised action plun submitted by MCG will be replaced by the Plan to be submitted by the
Commities

11. Legacy waste shall be rreated in o tme bound manner and report of the same 15 to be
submitted i thie Mo ble BGT

12. Waste to Koergy plant s vo b st wg on o oo bivwnd mgmmier

B
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3 polnts were discussed & deliberated upon ang
re as fallows: .

In pursuance of the directions givun, the Agend
further, the decisions taken { directions given

Agenda Mo, 1.1

Finallzation of modalities for Processing of Fresh Waste

The Commissioner, MOG infiermed that as per the erders passud by the Hon
2021 dated 23.09.2022 no fresh Waste must be alfgw

available land may be used 25 per applicable law, for temporary period, on payment of yser charges
AL present, the waste from MCF & MCG is being dumped at Bandhwari sanitary kandfill site A
Bandhwari, 28.5acre land i avallable, out of which 10scre land has been handed over 1o
concessionaine Le. M/'s Ecogreen Energy Pyt L, for erection of Waste to Energy Plant (WIE). Only
1BSacre fand is avaitable in which abeut 30 Lac MT legacy waste i dumped and 2200 TPD fresh waste
s being dumped from MCF & MCG. There is hardly any space for processing of waste at this site.

The MCG & MCF cuuld not find alternative sites for processing of waste. Both the Corporations tried

their level best v find alternative Processing sites ai various Incations for storing of lresh waste, in
order o process the legacy waste at Bandhwgn landfill sste,

Bl NGT in OA No. 172 of
eel to be dumped at the present site and pearpss

but even alter identification of alternative
pracessing sites, fresh waste could not be stored due to large scale pablic prorests and apprehension

of lew-and-arder problems The Cummissioners of MCG & MCF also informad abiout the small sives
avallable for de-centralized wasts precessing in Gurugram and Faridabad respectively.

After due deliberations, bt was declded that

. Commissioners of MCF & MEG tv ensure HWCL enforcement on Bulk Waste Generarovs in

Curugram & Fandabad o process the waste within their gwn premises, 1o comply with the S
Rules, 2078,

Municipel Corporation Gurugram shall process freth waste in o decentrolized mamner oL MRF-

CUm-Waste processing sites ot Beribagh, Badshapur, Ulawas, Sector-44, South City-
Darbaripur dn edditioe

i, Carterpuri MRE-
the fresh wirte
ii. The Sacre fand at Basal, cokew on lease from GMDA, may be ugilized for fresh wose
processing by 01.12.2022
£ Municipal Corporation. Faridabod shall process fresh wasee in o decentralized riaRmrer of MEE-
Cli-wdale praceisiing centres, after fdentifiong suitolle sty wich asEistance from DC
Faridobad and developing them sccordingly, on an urgent basis. In edditin,
I, The Commissioner MCF and DC Faridabad shall explove the possibility of fresh waste
processing at the fand already devetaped for this purpase in the revenue extute o villge
Siret, Fertdwbared widedi ot imad b tilized for waire pracessing due to public progest

S

i and

LM Waste procersing Jee may bedevelnped by 301 L2027 to procesy



Horage of fractions & sther refaped Aetivitres swch ax sanitury londfill sice und fresh wasee
Procesting.

on 23092022,

Agenda No, 1.2
Finalization of modalities for processing of Legacy Wasts

The Commissionor, MCG infarmed that about 30 Lag MT of legacy waste was lying at the Bandhwar
sanitary landiill site in April, 2021 and in addition, about 7 Lac MT fresh waste has been dumped ar
the site by MCG & MCF since then, while 7.5 Lac MT of waste has been processed by MCG during thes
period. Hence, at present the total quantity of waste at Bandhwari is estimated 1o be about 30 Lac
MT. Qut of 7.5 Lac waste processed so far, 4.3 Lac MT was processed by deployment of tromeills and
3.2 Lac MT of waste has been pracessed by deploying high-capacity machines by M5 Peopls
Association for Total Health and Youth Applause (FATHEYA), the igency finalized by the MG,
through tender process 1o process 4 Lac MT of legacy waste. The disposal of fractions tbtained by
Bio-mining by tromells was the responsibility of MCG & the disposal of fractions obtained in the
coniract of M/ PATHEYA i the responsibility of the ngency. Now, MCG has finalized one more
agency, M/s Bhoomi Green, to process 4 Lac MT of legacy waste. The plant o process 4000 TP waste
has been setup by this agency and frircessing nos started woel 26.09, 2022, One mare tender has been
received to process 5 Lic MT of legacy waste whinh has bevn Sent 1o the government fur approval of
rates of lowwst bidder M /s Blssmi Groen

Alter dewailed dellberations wn this matter, it was decidod that

@ Cancern aitharity may finaliee the rates to provess 5 Lie MT of fegoey woste by M4y Bivoouni Green
after completing the reguired formafine

W
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4 THEYA may be enionced (0 process additionel 2 Lac MT of legacy weste.

ri grofer of Mys |
e ent b approved to process 2 Lac MT of

and if the work i fowmd sotisfoctery, Jurther enhuncem

legocy woste

Agenda No. 1.1

Finalization of stralegy Lo dispose off RDF lying at the Plant

Commissioner, MCG informed that abut 40,000 MT of RDF abtained from running
st the Bandhwari SLF and disposal of the same is the responsibility of MCG, as per the agreement.
and needs to be shifted immediately. It was further
infaryved that a mecting was held today Le. on 04.10.2022 with the M/s |BM Management Lo discuss
the feasibility of consuming the RDF of MCG at their Murthal WtE plant. M/s JBM has agreed to accept

200 TPD ROF after upgrading the same by the MCG without charging any fee from MC, Gurugram &F
will have ta be be borne by the MCG,

of tromells is lying

This ROF has occupled about 3 acre of land

ML, Sonipat. However, the transportation cost

After detallad defiberations on this maner, it was decided that:
& The Commusstaner, MUG shall make arringements for improvement in the guality of RDF and it

tronsportation upg-to the Wiaste to Energy plant of M/s J8M ot Sonipot The tramsportation of ROF

shall start by 07 10.2022 |
b M JEM will not charge ay fee inany form fram MG or MC Sonipat in fiew of consuming the saied

ROF.
& The transportation cost of RDF will be barne by the MCG

Agenda No. 1.4

Leachate management

The Commissioner, MCG informed thai the daily generation of leachate at the site is about 350 KLD,
except during rainy days. M/s, Ecogreen have twe DTRO Plants of Z00 KLD treatment capacity each.
out of which one plant i currently under maintenance. One Leachate treatment plant of 150 KLD
treatment capacity is also under maintenance. There are seven Leachate collection and storage tanks
having approsimately capacity of 36000 CuM. Tankers are hired duning rainy season lor suction &

transporiation of Leachate.

Afver detailed deliberation on this matter, IEwas decided that:
g The Leachate Treatment Manty pnder malnteronce shall be ot repalred by 200102022
b Strict moritoring of Brese plaacs be enviened o B Leachote does iot spill over beyond the boundaery
of SLF
€ Minimuwm Leadhote Treatment of 400KLD should be ersured

.
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d Mz Ecogreen shall ensure that treaied legchate mnd resiue gengrated after its trentment be
may

dispased of in an environmentally spund manner

Agenda No. 1.5
Finalization of action plan for setting up the Waste (o Energy (WIE) plant

It wasinformed by the Conmissioner, MOG that a meeting through Video Conferencing was held with
the Chinese administrators of M/s. Ecogreen Energy Pyt Lid. on 29.07.2022 In which It was decided
that M/s. Ecogreen Esergy Pvt Ltd shall complete all farmalities regarding Financial Clasure of the
praject. finalization of Engineening Procurement and Cunstruction Contract (EPCC) and obtaining
Ervirgnment Clearances, and the MCG shall provide alternative land for fresh waste processing, The
matter regarding site has been explained in Agenda No. 1. The requisite requirements regarding
Financial Closure & Environment Clearances are yet to be completed by M/s. Ecogreen Energy Pyt
Lid. Mr. Sanjay Sharma, Deputy CED of M/s Ecopreen informed that all reguisice reguiremenis will be
completed by 21,1 2.2022, EPC Contract will be awarded by 15.12.2022 and the construction work of
WIE plant will be started by 31.12 2022

After dewiled discussions on this mater, it was decided thiat:
a.  Timeltnes given by M7y Ccogreen ghafl be strnooly adbered.
b M5 Ecogreen sholl give drwriting regerding obove commilments within 7 days

Agenda No. 1.6

Implementation of emergency Fire plan

The Commissioner, MCG informed that the CPCB has isswed guidelines on 26 May, 2022 w
implement the onsite and offsite Emergency Fire Plan and action on these will be faken shortly by the

MCG
Alter detailed deliberations, it was decided that:
MOG must implement the Emergency Fire Blan a5 per CPCR guidelines & progress of the same will be

diseussed 1o the pext meeling

Agenda Ne. 1.7
Perfarmance of the concessionalre visa-vis cutivessbon agreement dated 14.08.2007

[t gopcessianiiie Wils digrussed in detail and it was decided that:

r

The perlorimance o

5



Additional Agenda: During the meeting,

the following addition ite
also considered as Agenda itenss, ms were alse discussed which e

Agenda No. 1.8

Deposit of Rs. 100 crores:

The Commissioner, MCG informed that the Hon'ble NGT has ordered on 23.09.2022 to deposit sum of
Rs.100 crore towards envirgnmental compensation, for continuing damage caused to the

environment and public health, with the Haryana State PCB in a2 ringJenced account [account for
specific purpose), within one month.

Alter detailed deliberations, it was declded that:

@. TheAddl. Chief Secretary, ULB informed that Rs. 100 Crove are to be deposited by MCG. Accordingly,
a Joint Account should be opened in the name of RO KSPCH Gurugram ond Commissioner, MCG,

b The Committee will decide to utilize this amewnt frant time to time Lo improve the envirgnment ond
public health, These funds will not be utiiized for any other PUrpase.

Agenda No, 1.9

Revized Action Plan:

It was informed by the Commussioner, MCG that the action plan submitted by the MCG in Hon'hle NGT
have been repected and now the Committes has to submil revised action plan before the Hon'ble NGT
on the next date of hearing.

After detailed discussions on this matter, it was decided that:
Commissioner MOG will propard o fentadive revised gotion plan to trenl the fegacy waste based on today’s

digepssions ond the sanve will e discwssad (0 B next meetuig of e Committes.

Agenda No. 1.10

Other miscellaneous isses;

Useful suggestions were given by CEO A ACS Favironment & Climate Change, Director REDITQCL,
Technical Expert Menitoring Committes & Reglonal Director CPCH reganding desentralized wasic

K
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ol RDF in consultation wigh

quality of compass,

use of HOF wighy Blomass ang Imprevement of quality
Lement indugtries.

After discussion, j was declded thay,

Dirvctor, HAREDA be roped in for

eeploring the Possbility qrmufﬂﬂﬁ'ﬂ-[ﬂawmm biomass in
POWET planty gr e Moy be

ited in the npye meeting of the Commitas.

Agenda No, 1.11

Mot Meeting of the Commi e

i
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Hy Sh, Sanpay Shama,
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Vb pmianislilg ol Sk P, Raghavendra  Rao Chatmun, HSME o
S0 I E0EE thirough Video Conlferancing,

Dated: 2 4. |o- 2021

Mhe meeting of the comittee const!tuted & per the orders of
Hen*hle NGT in O.A No. 172/2021, held under the Chairmanship of Sh,

" Bagbavemdry e Chaimman, HSPCR o 20 10,2022

At 02 30PN
threvagi v ades Coplerencing,
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{ Minutes of the Committee meeting held,through Video Conferencing, underthe
Chairmanship of 5h. P, Raghavendra Rao, Chairman, HSPCE on 20,10.2022 at 02:30 PM i

the Head Office of HSPCB, C-11, Sector-6, Panchkula in 0A No. 172 of 2021 tithed as
Poonam Yadav Vs M/s Ecogreen Energy Pvt. Ltd, &0rs.

List of Participants is attached as Annexure-A

A meeting through Video Conference of the Committee, constituted s per the arders of Hon'ble

MGT in OA 172 of 2021, was held on 20.10.2022 to review the action taken on the decisions
taken during the first meeting of the Committee held on 04.10,2021,

The Chairman welcomed allthe participants and explained briefly the decisions taken by the

Committee on 04.10.2022, The Commissioner, MCG explained in brief the actions taken thereon
as under:

1. Deposit of Rs 100 crove in a Ring Fenced account:

The MCG has transferred Rs, 100 crore to aring fencedjoint account of HSPCE and the
MECG opened in the Indian Bank at Gurugram, as decided in the 1"meetingin compliance
with the orders of Hon'ble NGT.

2. Decentralized fresh waste processing:

a The MCG has started processing of fresh waste of 300 TFD In a decentralized
manner at 4 MRF locations and the capacity is expected to increase to 400TPD
by end of Oct 2022,

The MCG has taken over 5 acre of land in the revenue éstate of Basai from GMDA

and handed it over 1o M /s Ecogreen for processing of fresh waste. It is expected

WEEWT?DMIFEEthHHle#meHEbEHLIIﬁEﬂLEhj

01.11.2022.Necessary infrastructure such as  boundary will, sepregation

platform and leachate collection tank and other wuorks related to provessing of

[resh waste, will be put in place at the earliest.

c. The MCG has taken possession of 25 acres of land of a builder M3M in the
revenue estats of Manger, Faridabad to process fresh waste on temporary basis.

d. The Commissioner, MCF informed that during hearing on 17.10.2022 regarding
kand in the revemuse estate of Pali. the Hon'ble High Court gave last oppartunity
to the plaintifl and the next date of hearing is fixed for 31.10.2022. He further
informed that &s there ared land parcels in the revenue estate of Sotai Faridabad
measuring 17.5 acre, 7.3 aore amd 4 acrewhich may be utilized for fresh waste
processing,

After due doliberations, the Cimmbttee decided that:

¢
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1) Processing of fresh waste

% Rasal be got sturtpg

by the end of October 2022
and for this purpose, MCG will Teate necessary infrastructyre facilities, in
coardination with M/s Ecogreen. ;

i) To initiage processing of fresh waste a8 new Sites

In Faridabad and Manger, as
mentioned hereln abowe, | may be confirmed

whother the sites are protected
under PLEA, Aravall plantation, NCZ etenatifications, after which proper legal
epinion may be taken,

3. Legacy waste processing;
Works to process legacy waste of 0 Lac MT at Bandhwarl SLF are in progress by M s
PATHYA & M/s Bhwsomi Groeen, It adddition, for sdditiona processing of 05 Lac MT,
approval from the Gowi, is: likely to b received shortly. Major issue is the dispasal of
Iractions obtained afier biu-mining, particularly Refused Derived Fuel [RDF). Varicus
uptions are being explored to maximize disposal of RDF, including improving the
quality, shredding and mining the pormitted waste of industries so that calorific value of
RODF is enhanced The main challenge is of speedy processing of legacy waste by way of
bo-remediation Eo-mining and disposal of fractions expeditiously, particularly the

RIH:

After due deliberation, the Chairman constituted a sub-committes under the

Chairmanship of Commissioner, MCG having Commissioner MCF, Chiefl Engineer ULE,
Chief Engineer/ Superintending Enginesr MCG, Ioint Commissioner-SBM MOG, Regional
Officer Pollution Board, Executive Ergineer-SBM, Representative of M3 Ecogresi. This
sub-committee will take presentation from il prospective agencies and will submit
thedr report in the meeting to be held on 29.10.2022,

It was alse decided that to explore the ossibility of consumption of ROF in Sugar Mills .
The Commissioner, MCF will coordinate with Managing Director, Sugarfed for the same.
Similarly, Commissioner MCG will coardinate with Director HAREDA for utilization of
RDF in Blomass Energy plants, :

Accordingly, they will be requested (o attend the mext megting to be held on 29.10.2022.
4. Disposal of RDF lying at Bandhwari:-

As decided that in the meeting beld on 04.10.2022, 200 TPD of RDF is being sent to WiE
plant, Murthal, a5 per the terms decided.

5 Lechate Moanagemient:-

1 OTRO of 200 KLD ks working and other one is under maintenance, The representative

of M /5 Ecogreen assured that the same will be made operational by 3L.10.2022. Suction
tankers have boen deployed 1o callect spilied leachate,

It was aleo deliborated that some agencies are approsching as expert in leachage
managemein and their proposal may be discussed in the meeting of sub-commaties

v
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6. Tentative Action Plan to process the legacy waste:
The Action Plan submitted n the Hon'ble NGT earlier has been disapproved by the
Hon'ble Tribunal, a tentative revised Action Plan has been prepared{Annexure By,
The Chalrperson directed to circulate the same to all members and would be deliberated
upon in meeting on 29.10.2022, hence thie same is sttached ag Annexure-B,

7. Emergency Fire Plan;
Action taken will be presented in the next meeting of the Committee.

B, Waste to Encrgy Plant:
The representative of M/s licogreen assured that the timeline given by the Committee in
its first meeting will be adhered to and efforts are being made to finalize the Engineering
Procurement & Construction (EPC) contract by 29,10,2022 He requested that fresh
waste may not be dumped at Bandhwart sanitary landfill site so the construction work
of Waste to Energy Plant could be taken up before end of Dec 2022,
The Chairman directed that M /s Ecogreen shall communicate the above commitments in
writing to the Commissioner, MCG within 03 days.

9. Miscellaneous issues:

a. All BWGs in Gurugram & Faridabad should be persuaded to process their waste
within own premises and compliance report in this regard will be submitted in
the next meeting of the Committes by MCG & MCF.

b. The guality of compost shall be got tested as per parameters set by the
Department of Fertiligers, Ministry of Chemical & Fertilizers, and if necessary,
improved,/ enriched by adding required admixtures.

¢. The Commissioner, MCF shall hold a meeting with the Director, National Council
for Cement and Building Material, Faridabad regarding requirement and quality
of RDF in Cement Industries, Report of the same may be presented in the next
meeting of the Committee.

d. Members present in the meeting gave some Suggestions, as under:

I Dr. Babu Ram, Technical Expert of the monitoring committee of Hon'ble
NGT: Action plan to utilize the compost produced by waste processing must
also be prepared simultaneously, Residue of leachate must be disposed off.
in a scientific manner, In @ hazard waste disposal facility.

i, $h. Krishan Singhal, Chairman, BSP; Health issues of the waste collectors
must be given proper attention and workers of MCG and of the
concessionaire must be directed 1o use the safety equipment for their own
salety and they must he given proper insurance coverage, The testing ol VOL

should be got done on regular basis. A plant on Plasma Technolugy Is to be

K
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inaugurated in Tehkhand Dothi shortly and the same may be visited by Mcg
& MCF officers.

Dr. 55V Rama Kumar, Director.

R & D, 10CL: The waste dumped at bye
pass road of Faridabad should be quickly disposed -off by the MCF,

Sh. Sumit Kumar, representative of M/s Ecogreen: M/s Ecogreen is
nropesing a Waste to Methonal Plant to utilize 700 - BOD TPD of waste for
which a piece of land measuring 8 - 10 acre will be required.

It was decided that M/ Ecogreen will submit their proposal before the sub-
committee and on their recommendations further action will be taken,
Consultant-SEM will coardinate with Dr. S5V Rama Kumar and Sh. Krishan

Singhal to discuss their proposals, suggestions and may visit the Tehkhand
Flant alongwith Mr. Krishan Singhal,

The meeting ended with vote of thanks to the Chair and all the participants.



List of participants who attended the meeting held under
Raghavendra

Rao, Chairman, HSPCB on 20.10.2022 at 02:30
C-11, Sector-6, Panchhkula in DA No, 172 of 2021 titled as Poo
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Annexure-A

the Chalrmanship of Sh p,
PM In Head Office of HSPCE,

Energy Pvt. Ltd. &0rs nam Yadav Vs M/s Ecogreen
el —
Hﬂ.. Mame Dﬂllﬂﬂunn ﬁ]m !h'tllh J
| Additional Chief Secretary to N o
1. | Shri Vineet Garg, IAS | Government, Haryana, Environment psenvZ016@gmail.com
. | and Climate Change Department |
Shri Dusmanta HBehera, Mrector, Urban Local Bodies ry@h
| 2 | 1AS Department, Haryana it D |
|—l |
| |
|l 3 |5'l'u'LFard:ep Kumiar, IAS | Member Secretary, HSPCB hspcbms@gmail.com
i II
|, | ShriMukeshKumar | Commissioner, Municipal Corporation | ggo1398100
| - Ahuja, IAS Gurugram -
tion -
I| B II Shit litender Kumar, LAS lﬁﬂﬂﬂnm‘”mmw Corpors cmc.mcfbd@gmail.com
|| 6. I| Shri Nishant Yadav, 145 | Deputy Commissioner, Gurugram degrp@hry-nicin
E? | Shri Vikram, IAS '_ Deputy Commissioner, Faridabad | defbd@hry.nicin
| o | Regional Director, Central Pallution R 1ERE
| B | Shri l:'.-_ur.nam Singh  Control Board, Delhi o ! i B4
jaint Commissioner-5BM, Municipal 9899220003
| % |I Dr. Naresh Kumar Carporation Gurugram )
i |
| 10. | &k, Dinesh Kumar | Regional Officer, HSPCH hspchrobri@gmall.com
1 e i)
| 11 |shrimtesh Kumar | §cientist - CPCR 9436701267
Skt | Gurung § | —
[ 12 | pr,55Y Ramakumar MarectorRED, LOCL e TH1256
— == | Technical Expert, Monitoring
13 | Dr. Babu Ram Committee of NGT 9BTBBAA00
|
14 | Shri. Krishan Singhal | Director, BSP B750055504
|
I Consultant-SBM, Municipal 9711005709
I 15 . Shri Anil Mehta Curparalicn l:i_l:qrugrfm l — RRE——
' _ Deputy Chiel Executive Officer, GR99404979
| 16 | ShriSanjay Sharma Ecogreen Energy Py, E_;td. .
. | Representative of Ecogreen Energy Pvt, | 9818299789
17 lﬁhrtsumht Kumar Lad. ;
= ,
18 | Shiet Sanjeey Kumar epresentative of RAMKEY (isini
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Subject:-

] Sl Suwikhiy |:'.|||| il IAS
Chiel Exoiiy, oy
Gurugram Mo, "prlitan [""-"Etﬂlimcnmuthnrllr
o

2] Shei Vigem Lainrg, 1A%
Aililibiag ) [ TPETIE A VR Y i f}nvumnwnl. Haryang
|:|-|1,-u-.||]|-|-|.-||| L it ihange Departmen I
Shr i RLET Lk (AR
Ackett, Cliet S0 ¢ AR Lot of Haryang
Lirbian Loeal Hislhes M partment.
4]

Shin Hieendea Kumug i
Commisginme:

Miuinticipa) Corparition Faridabad,

5) Shiy Nishant Yinlav, 1AL
Dreputy Commissg Oner, Gurgram

) Shri Vikeam, |AS
Deputy Commissioner Faridabad

71 Sh Gurnam Siigk
Pesgpsman. Doirai i

Central Mollutiog Loritrol Board, Delhi,

#] Sh. Samjay Sharma,
Mty CEO,
MJs Ectidiven Enerpy Py, [,

Merno Mo CML/MCG/ 20227 0% 2 5 Dated:p 3 ge2p 22

Minutes of 37 Meeting of the commitiee, constituted as per the orders of
the Hon'hle NGT in 0A 172 If 2021, held under the Chairmanship of Sh. ¢

Kaghavendra Rao, Chalrman, HSPCB on 29.10.2022 at 11:30 AM st PWD
Rest Howse, Gurugram

The 3% mevting of the commities constituted as per the orders of the Hon bile MGT in
GA Mo, 172 of 20 was held upder the Chairmanship of the

Chasrman, HSPCH on
SR102022 m 11:30 AM at PWD Rest House, Gumigram,
The Minutis of the <ame are herely sent o wsu for information and nevesaary aoting
please
lbu,j
Comimissioner,
Municipal Corporaticn,
Lourgrans,
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wlqu of the committee constituted in OA No, 172 of 2021 titled as Poanam
Yadav Vs M/s Ecogreen Energy Pvi Lid, & Ors. ander the Chairmanship of 5h. P

Chairman, HSPCH held on 29,10.2022 at the WD Rest House, GuUrugram, -

Minutes of the 3=

List of Participants is attached as Anngxure-4

The Chief Secretary, Haryama, Shn Saiijeey Kaushal sttended the merting to facilitate and guide the
committee in Wmnely sod effective implementition of the directions of Hon'ble NGT,

The Chairman welcomed the Chiel Secretary, Members af the committee and all the participants.

The Commissioner MCG explained in brief the decisions taken by the Committee in its earlier meeting held
on 04102022 & 20.40.2022, slong-with the action taken thereon He briefly explained the past
developments at the sanltary Landfill site (SLF) st Bandhwarl and informed that the total area at
Bandhwari is 285 acre which was earlier mantained by M/s AKC Developers Pyt Led. from December,
2010 w Wovember, 2013 and by MCF & MCC fram December, 2013 tw November, 2017, After the

concession agreement was signed with Mfs. Ecogreen, this landfill is being managed by them from
December, 2017 onwards.

The following issues were then taken up lor discussion, with focus on issues highlighted by Hon'ble NGT:

1. AgendaNo.31
The Commissioner MCG informed that proceeding of the moetings held on 04102022 &
20.10,2022 were alveady circulated to all the members of the comimitoes.
It was npted that a5 per the orders passed by Hon'ble NGT on 23.09.202%, meaninghsl progress in
processing ol legacy waste must he achieved within six months with substantial headway within
three months, Further, revised actsn plan submitted by the MGG was disapproved and must be
replaced by the action plan which may be now prepared by the committee.

Action taken en the decisions taken by the committes in previous meetings mentioned in the
agenda (tems were then dediberated.

2. Apenda No. 3.2 - Progessing of Frosh Waste

The Commissioner MOG informed that de-centralied waste processing has been started by MCG
at Beribagh, Badshahpur, Ullawas, Secctor - 44, South City and Darbaripyr. Some of the Bull
Waste Generators (BWGE) are also processing thelr waste within their own premises. About
ADUMT of waste Is being process al these sites. In addition, MG ks developing an MEF cum Wastr
Processimg Facility at Carterpur with S0TPD capacity. MG & MCF are abso exploring Feasibiliy of
processingg ol fresh waste a1 adeligbnad sibes, namely Pali (Faridabad), Geakra Mohabtabad
{Farsdabiad), Satai {Faridabad), Habala [Gurugram] ardl un the land of private budlder MIM at
Mangar [Fandabsd). The Lind 5 Pali is coverod wnder statis gua granted by the Hon'ble High
Court and the peet date of hearing in this case is Axed for A1.10.2022. 18 was further neted that

4
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permission from the MoEF. Gol and the Environment Department, Haryana will be
the proposed land. The issues highlighted by Hon'ble NGT were alsp noted, SR

After Detailed discussion, it was decided as under

a,  The Commissioner, MCF will clo s tha
b Toma bound plan shall s m:m::i l:|| Lhe ':I:'h::’:::‘:;"tth . s
. 1 starl processing of fresh
wast ab various identdied convre’s, such o leveling of site, estimation of each wark to be
carreed out such as construction of boundary wall, segregation platform. Leachate
cotlection pits, Leachate treatment plants, storage facilities for fractions obtained after
processing, provision of CCTY facility, ete, Estimates will be prepared by 15112022 and
et ag i the next mecting of committee to be held on 16.11.2023, The infrastructural
works at those centres must be completed by 17,12 2022,
¢ Necessary approvals must be obtained from the competent authority well in tme and
work must be completed in a time bound manmer.
d. Al passible precautions must be taken that leachate does not percolate mto the groumd.
e Mo fresh waste shall be dumped at Bandhwari SLF afer 31.01.2023,
[ Carterpuri MRF should be maide operational by 31.12.2022.
g Basal site shall be maide operational for fresh waste processing by 15.1 L2022
3. Agenda No. 3.3 : Processing of Legacy Waste
The Commissiontr, MCG informed that work have been awarded to process legacy waste of 08 Lac
MT a1 Bandhwari 51LF to M/s PATHYA & M/s Bhoomi Green sl these are in progress. [n addition,
Govt, Is likely 10 be received shartly for additional processing of 05 Lac MT.

approval [t the
cy waste |5 the digposal of fractions potained afver bio-

Major Haue i speedy processmg ul lega
mining particularly Reluse Perived Fuel (ROFL Varkous apticns are being exphored to maximize
digposal ol RDF, including impraving the quality, shredding and mixing the permitted waste of
industries so that calorific value of RDF is enhanced. Anather challenge is the non availabilicy ol
The sub-committer is constifuted 10 FUggest the speedy

sufficient space at Bandhwari SLF.
pmpanciment of agencies ta reduce Hme taken @

processing of legacy waste by proposed
rendering process and to avosd repetition of the same AgENCY.
After detatled deliberations, the MCG was directed as undar
a) Fresh assessment of the Legscy waste and leachate generated be carrbed out in 3 scientific
manner and timelines be fixed for each activity for thelr disposal, which must then be
strictly ailhered L
b Whi s ever delaulis will have Lo pay far it, Quality and thmely exprulsen of the sntrusted
o Ly e g pped bir ensured
Likely guanlity ol jractivns ko be oblamed fhrmugh process)

advange, so that proper plan for their dispasal could be prepared
ugar Mills, The Commissianer. MCF will

L ng must be assessed i

d) Exglare the feasibility ol consumpion of RDF in 5
codrrtliats with e Managing Direcior, Sugarfed in this regard.

K
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e} Feasibility of utilizing RDF in Biomass Energy plants may be explored with HAREDA,

Ml Possibility of consumption of RDF may alse be explored in biomedical waste disposal
plants and in industries hiving suitable boilors,

R} Possibility of consuming compost /e soil in forest areas may be discussed with the Chiel
Conservator of Furests.

bl Chiel Conservator of Forests and Chief Bodl Inspector may be invited in the next meeting.

i) Proper moniloring mechanisim for legacy waste processing, as per CPCH norms, may be
put in place by appointing an Independent PMU.
i} Tair and tansparemt procedure should be adopted  for selection empanelment of
dgemckes to process legacy waste,
The MCG may itsell undertake processing of a1 least 2 Lac MT of legacy waste, Including
dispasal of fractions, by hinng of machinery, vehicles and equipment, as per norms.
1} Possibility of storage of RDF and ather fraction may be worked out at alternative sites.

4. Agenda No. 3.4:Disposal of RDF lying at Bandhwari

The Commissianer, MCG informed that about 200 TPD of RDF is being sent 1o WiE plant. Murthal,

A% decided i the mestog held on 04102022,

It was decided that the Commissiwner will hold a meeting with |BM Group/ stake holders within a

week Lo explore feasibility of increasing the daily consumption of RDF of MCG.
5. Agenda Mo, 3.5 Leachate Management

The Commisstoner, MCG informed that 1 DTRO plant of 200 KLD capacity is operating at site and
other one is under maintenance, Suction tankers have been deployed to collect spilled Leachate,
which 15 being disposed off in 5TPs. The representative of M/s Ecogreen Informed that the second
DTRO has since becume operational. He infarmed that the existing leachate treatment capacity of

about 550 KLD, from both DTROs & Leachate reatment plant, Will be encugh to treat leachats
generaved daily at site.

After detailed deliberations, it was decided thae

al  Regular testing of Leachate be conducted and quantity of leachate thar could be disposed

off i 5TPs be assessed in such a way that the designed parameters of STPs are not

disturbed
b} GMDA would arrange for testing and monitoring of leachate treatment in STPs
Hl:l.“iill'illﬂg]}l

£) Tankers carryang leachate mwest bo Titked with GPS and thelr movement be monitored in
M comtre risen

d) R, HSPCH Gurugrom will get o scientilie study carried out in o week's time to assess

leachate generation st Bandhwari at site and capacity of DTRO plants required 1o treat the
same and leasibilivy of seiling up one DTRO at STP as suggested by CEQ GMDA. The report

will b sutnittedd before U commitiee in the pex meeting b be held on b6, 1 1L2022,

X
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€] Citiwens/civil society and environmentalists may be [pvolved for proper leachate
management and the schedube of tainkers must be displayed on the website of MCG,
6. Agenda No. 3.6:Waste to Energy Plant

The reproseatative ol U concessisnairg M/s Ecogreen informed that negotiation on allatment of
procuremi il canstraction ol work for WIE Plant is in finasl Hage

and Ecogreen Administration
in China has assured that EFCE will be finakized by 10*November, 2022. He also submitted a lstter

received (ram them in this regard. He further assured that the construction work of Waste 1o
Enesgy Plani will start an ground latest by 31%Dec 2022 The Concessionaire requested that fresh

waste may mt be dumped o Bandhwar sanitary landfill site so that construction work could be
ke b antheun any kinilrance

The Comenitter directed that:

a] M/ Ecogreen shall strictly adhered to the timelines Riven,
b) Copy of the draft EPCC shall he obtained from M/s. Ecogresn and examined to avold any
Vicarious Hability om MCG in futare.
7. Agenda Mo, 3.7 :Emergency Fire Man

The Commissiner, MCG informed about the direction of CPCE dated 26.05.2022. as under:
L

Fresh waste, organic wasle, mdusiral waste such s lithivm batiery must not be dumped
il the siio. Waste dumped ot site shoulsd be examined for patential fire sources.

b Methane gas deteciors must be mstalled.

li. Temperature at windrows musst be maniored with inlrared thermometer.

. Treated leachate water shuubd be sprayed on waste whan rise | temsperaturs i observed.
v,  Installation ol CCTV casneras 31 ihe site must be ersured.

vi,  Poncing A reguent paralling mest be den i dheck unautharized enry at dusnpsite.

wi.  Arrangsments must be made for adequate starage of sandfchemical fire extinguishing

migilsas,

wiil, Fird prefeciion mexsure and safety equipment must be provided to all workers at sics,

I,

Perod mock drills must be conducned Lo prevent fire accldens,

The Commisswoner, MG Farthver infarmed thit part of the fire plan b been mplemented soch a3
imigection ol waste befure dumping, provision of eethane gas detscrers, moninring  of
temperalire of windrows. spray of leschate to control the empersture sic. Action reganding

training, of workers, crganeing mock drills and instaflation of CCTY Camaras s vet to be tilen up
hfer ditailed deliberations, Ui Commithes directed that:

)  Dbetailed exorrise e soessment of eguipment required iraining. conducting mock drifs

BLE, @ per LICH guidelises, be got assessed from an expert agency i this Geid i
consaliation with the Director, Fire Depanment,

b A meeting showld be held witkin a woek in this maoer

i’
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U 1O prepg ey by the ¢om
mitee. Accoringly 5 temtatiy
. ¥ Revisd Aejp, Phan has

"R September,
Alter detail e Iirm'linﬂum, the

Trocessed by March, 2003

Bl The ML wil] subygy e lied plan wigh rnmtnuhg,w

g, Miscellanouus issues debiberated ang decided; |
& Quality af compos; shy) be pet tested ag PET Parametars set by the Department of
Fertilizers. Ministry of Chemical 4 Fenilizers. The Forest Department may be contacted 1
cofume the compost/hio suil, The pecp tay be invited m the next mesting of the

b The Commissioee:. MCF wilormed about the mesting held with the Directar, Matinral
Couexcll for Cenent and Building Material Paridahad Tegarding requiresent and quality of
RDF in Comeest |ndusiries He suggested that agreements may be sxecuted with the
cement companies which ape located at Rajasthan, Madhys Pradesh and Hisacksd
Praidesh,
Commmisgianer MOG wall progare details of all pending begal matters. aloag-with their
current waus i tababited (orm and submit the same before the commisies (n the pex
meeeling
{The committee, after the meetmg, vistted the Sandhwari sanitary bindfill sibe to take stock of the ground

siuation],
The meeting esdid wikh vote of ks fo the Chair and all the partrcpasts,

e




pist of participants who attended the meetlng held under the Chalrmanship of Sh. p.
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Annexure-4
Raghavendra
Gurugram, in OA No. 172 of
Designation Contact Details
Chiel Secretary, Haryana oy e 1
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| AUS to Govt, Haryana, ——
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| Aaard, Dethi —t
| Jaint Commissioner-SHM, Municipal 992 20001
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| NGT - =
| pirector, BSP | B7S00SSS04
| Consubmnt-588, Municipal Corporation ' 9711005709
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Cuputy Chiel Execuzive Officer, Ecogreen | SEFI4049T
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Suhject:- sfipuies of 1% Meeling of the committee constituted as per the arders of
the Hoi'lide NGT in UA 172 of 2021, held under the Chairmanship of
sh, I, Raghavendra Rad, ¢halrman, HSPCHE on 16.11,2022 at 11:30 AM at

pwir Hest Hoise, Gurugram -
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ates af the 4™ mecting of the Committee constituted in OA Nio, 172 of 2021 titled us Poonam
i -1 . .
yaday s M s Boopgreen Eoergy Pyt Lid, &0, heldunder the hairmanship of Sh nghavend
[ Sh. PR ril

L, Chadrman, ISIPCE a0 Lo 2000 G the PWD Rest House, Girugram.,

sk 151 Parthcupanils i alk wled & AN

he Chiel Seceebany. Haryamis abtemlad the meeting through Viden Conferencing to facilitate and gulde the

1:|I||.'I|“||;hll i bl il e 58 jure '||||||| mpentaton Tl |h|-| |1|'|-|:|r|“”:ﬁ |'|r H"""l‘ll- M
Fhe Chanrdb il witloiinih F oty Meiirlers dal thie Cimmmaiiee amd all the participients

Th Commisskener BMUG explatiost by beiel the decishons taken by the Committed in i1 &3 rlier meetings
hebd o L EOLAEL, 20 L0 A0E 8k 29 1k A024, along-with the action taken therean. He further informed
vhat thee mimuses of the & meeting, held on 29.10.2022 were circalated to all the ron erneel and as no

abservations hase peval recetvorl inatse iy he trented as i|.|:.|:|r|:|-.'e|:'| hgr- Caamamitnes. This '.l.m.'lg:l‘l!"l!d

Theie Sy resinm v et Lo i e shiscussionasith fious on taues highlighted by Hon'le NGT:

1. Apenila Mo, 4,10
The Commissioner MCGhricted thatas pér the orders passed by the Han'ble NGT on 23.09.2022,

meaninglul progress i processing of legacy waste niwst he achioved within six manths with

whsstankn b oo wenllu fhier dvisihs, Further, pewised action plan submitted by the MOG was

] ¢ b replageil by thar actinn jrlon which mey be wow prepared by the

[RIERTRTRTETY al o
[SAH BTN [ERL E Y
Aitinm iken am the decisions faken by (e commiltes i presious meetings imentanegd in the

agenadn itemes wore then deliberated in the Follewing agenca itema,

2. Agenda No 4.2 proscessing of Fresh Wasts

s Thitt de-rentrabized waste processing has been started by MOG
Il and Duarbarpur, Some of the Bulk

T Chopiaiyissnoner BGG il
atBerthagh, Haddhahpur, Ulkawas, Secciar - 44, South City-
Wante Gereritors [ LS| are alsn processang their wiste within thedr own premises. About 310
M of Frech wiste b Teig pracessedal these places mirw. He farther inforased that the work of
o UL andl =sawatl CibyUlhas e inbermugiend due to pueldic prolest

EHris sigw Ly ket ey T R a0 st oo Ui e and 1F i especlel Tha priessg wark o

b Gl vl iy 25,0 12032, In adldifon, MU 15 developng an MEF cum Wasty

arer piariwith S0 TIFDeapacity, MG hawl asn startid developest wodk T

i eniE bl VT Trede ot o TP acTe liud e [Basii bail Thie exscniloi ol Wk o1 wile fais

= itl i ety prctaens Ve MR ik Purilies eaplurel soes o Begimpurkhatali

TRCTTES LR 11 R il W rllll' & BisE TS I|."|-|'J'I.'t|'|l!“'|' (1,10

UETH TR T Vol i e o esgteieal e e il Dy V1AL aval guocessing of

Pewsilt wanker il Lt Qe listedy Uiermalier, MEE b ilso ayplisriagg feasibility of grocessing ull
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fresh waste it additional sites, namely Pali [Faridabad], GothraMohabtabad (Faridabad), Sotai
Faridatiad); Fou Vi laial at P, there are status quo wsiders by the Hon'bie High Court fn the last
pearing held o 18112022 in Hon'hle High Court, arguments have been concluded and decision
has heon reservid B was alse noterl that MGG has launched an awarensss program far
gpmpep b 1 I Db waste producers and has decided not te enllect thie mixed waste wel
711 L20R The pses philighitend by the Hon'hle NGT were also deliberated.

Afver detalled discussion, bt wears dlecided that:

& The Copinisioner, MUE will chosely pursue the cise pending in the Hon'hle High Court.
dpall e s Tor all the activities invalvid to start processing of fresh
estimates of each work to be

carpisl ok such s constraction of boundary wall, segregation platform, leachate

colbegtion pits, leachate treatment plants, storage facilities for fractions ahtained after

prowisinn ol CETY Eacllity. atc and cstimates should be got approved from the
prigrity and progress

fr, Thiwe i il el

weaste db v debbifled centres, such as leveling of site,

pragEss i
o tonn aatlioridy, teserang and pllotment ol works be done an

il o P g L exd meeting of Cnmmittes.

& Bepgampurkhatola and Daubtabadmust be executed from

e The devednpent work o th
representaton

MO fusals i the Consmissiones, MCG will pass a speaking order an the

of M/fs Frogreen regarding responsibility of expenditure being made, after legal

P ol e matler as per the concession agreement
s bl Bue -||-|1||h'|| .1t Bandhsar S1.F alver 40072023
Capierpir BRI stauld b il pperational by 311 2.2022.

[ The MEF sball also conduCT AWAreness QroRrm of sefregation
re processing. The Commissianer, MCF will putup thve progress in this

(- R

1] Blah |

and identify some sites for

chp-pentead e was

g bt v il sretapt ol the Commiiies
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NEERI or IIT Delhif Ronrkes (n scientific

Afver detailed delibery tions, the MCG was directed de
ax under:

a] Assessmenl ol Wasle may be done igEin fromg
LR FLT LT

|'|i l'.II.|II'|. R T T b

M st 20 Lo MT waste shouled be allotted by ALTL2023, mehudin
iy bbb toed vonk | :

el Expbone e astianlity al Comsumpien of RIF in sugar Mills, The Commissioners MG &

BECT waqill okl et with the H"‘"“ﬂl“ﬂ Director, Sugarfedin thiy Frgrl

e DHEST daunnerivn will colleey the samples of compost produced amil get it tested fram

FEATIRIE fressainlity of conguming the compsosy/bin soil in forest areas and will

kLT P R Ronvssioer, MG a0 e earkiogt

ot MR sl explore the possibility of storage of RDF and other fractions
A altefribive silvs

A, Agenda No. 4.4: Disposal of RDF lying at Bandhwari
The Commissioner. MOG mformed that about 300 TPD of RDF is bring sent to WEE plant, Murthal,

e ey il | Ebs Mgt

It atias doc e o the Commessioner will hold o meeting with [BM Group/ stake holders to
enplore easimbiny o imereasing the daily consomption of RDF of MCG.

5, Apenda Mo, 4.5 Leachate Managoment
Vip o w1 anferne] that report of the Regonal Officer, HSPCB, Gurugram
rogaeirg b wetperitber il leachite treatment has Been received. In the report it has
sientiomed Thar 1 K11 leachate i being treated by 2 DTRO plants of 200 KLD capacity each and
b resitlts of treated leachate are satslactory, The present treatment capacity of leachate is just
cufficient for daily seneration of leachats but additional capacity s reguired to deal the leachate
iy sesal ol b ireak legacy jeschate. For the leschate being diposed-olf in the 5TPs at

Wehrampaar, 1 e gl agitlel paraiielers ware Toésdeiahucviry by e GROP

Alter detaiied e biberailons, it wss decided that:

a)  Lasgaacy beantie shall be treated, disposed-off by 31.12.2023
B} Begubar toestmg ol Lesachate should be conducted 23 Bandhwariand at STFs.

cf T 0 it HSPEN, Gurugin will idependently  moniter the jeachate

i, Agpesscda New, 10 Waste o Energy Flant

Thye G one HGI ilislilisg atesl L alrall EFCE has hein received and exaimini H‘PI“. o
DA MG, T et tabi vsh i ppeibangt Do ool Lnised, place: of aviaif ration proceedisg and
preadbing) by il e g case of dispate, ThelPCC s eang evamned vechnacally

M Beirgruie e tabbienibiad 'ILW“IFH willin o week. The mepresentative of the

e
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Rineering Procurement and Construction contract

issured tleay

o = the construction wark of Waste to Energy Plant will
. VA De: 2022 The Cuncessionaire
be dhuimped a0 Wandhywiag & ey Limelfi

comcessIonare M Eeogreen informed th tE
ELL
has been linalized We furher

starl dhii i Presiitnd Salyes
reyuested that fresh waste may ot

I ite 80 thal ennstruction work eould he taken up

withosial e bl e Ry o gt iy Bt her

Fetuestiod o provide a paece of Lyl measaring 8- 10

+ Mothanal Plust ol 500 TPD of
Tresh waste. The gplant wall rected
pwelve monthes of lobing over of Land, "R e »

A kP Dk erealbn okl

Thr ﬂ“mﬂ"t‘.l"f‘ |." n'['t"“ “.ﬂt
a) T

banirpibsstniner, MOGH MOT will explore the possibility of providig B-10 acre land for
wirthanol Fram

] M= Boopreen shall strietly adhere ta the timelines given.

7. Agendi No, 4.7 Emergency Fire Plan

Ther Coomtrssioner. MOG inforined that & consultant has been engaged to prepare the Fire Plam as

e Ul puancbe i o o CPCEL T Dus conducted Uhe sate visit and isan the process of prepanng the
Fiww Plas wehaeh oo esmsseted] s be submbttes) sy 2571 2022

After detabled deliberations, the Commiittee directed that:

a] Detalled exereise for assessment of equipment required. training. canducting mock drills

e i o CTEE ldelones. e ot assessed and implemented ik 2 tme heiwimal manner.

B. Agenda No. b Revised Action Plan to process the legacy waste
The Commissioner, MOG informed that n the orders passed by Hon'ble NGT on 23.09.2022, the
action plan submitted by thee MOG was disapproved and will stand replaced by the action plan
whiel msiy e oy prepared by Lhie Coanmitoee. Accordingly, a tentative revised Action Plan has
Biseiy propRarial e the waste by September 2023 The Commissianst deliberated en the
e dvoTyuct n sy process of liepary waste uy detail by explainiog thee riguirement of ind
tar bioremediation, velicke movemetit fur hringing waste 1o processing plant, disposal of RDF.
disposal of comysisl Sinert, et Similarly, thve time required i movemenl of vehickes, loading &
unbaaghing aaf velicles anl laading points atd machinery requires was abso highlighted. As per the
present (onditioue of the sl fhis wpace Tor baoremediation, mavement of velicles, loading and

Liapge el b (Ll ol T, ane i is very Jiiilt o duchuese the pegquired progress of

L TR A ATH LT R Ly

After detaibed delibevations, the Committee eliroctesd thati
TR g biati giliin ol T FiaraTiedd by i Lt woik, ol Pevembe SU2E kg in

Wi i T ks sl ikl Tl anl LT TR LY Rake'n by MGG % MCF
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List of Participants is attached a5 Annexupe-A

The Chairman welcomed the Members of gy Lommittee and

all the participants,

held on 04102022, 20102022 24 10 228 | in Its earfier meetings

informed that the minuies of 1 4

at no observations have besp received,

b VL2022, along-with the action taken thereon. He fiirther

ith W + ¥
mecting held on 16.11.2022 were circulated to all the concerned and

these may be treated as approved by Committee. This was agreed,

The following issues were then taken up for discussion,with focus an issues highlighted by Hon'ble NGT:
1. Agenda No.5.1:

The Commissioner MCG briefed that as per the orders passed by the Hon'ble NGT on 23.09.2022,
meaningful prugress in processing of legacy waste must be achieved within six months with
substantial headway within three months. Further, Action tken on the decisions taken by the

committee in previous meetings mentioned in the agenda itemns were then deliberated in the
following agemda ilems,

. Apenda N, 5.2: Processing of Fresh Waste

The Commissioner MCG infarmed that de-centralized waste processing is being done by MCG at
Beribagh, Badshahpur, Sector-44, and Darbaripur. Some of the Bulk Waste Generators | BWGs) are
also processing their waste within thelr own premises. About 230 MT of fresh waste &5 being
processed at these places now. Ile lurther infarmed that the work of processing of fresh waste at
Ullawas and South City-1 has been interrupted dise to public protest. Efforts are being made by |C
SBM to sort out this matter and it is expected that processing work at these locations will be
restored shortly. In additlon, MCG & developing an MRF cum Waste Processing Faciliy at
&0 TPD capacity. The MCG has invited tenders for development of sites for fresh
Hegampur Khatoke, Dultabad and 012 sftes at Kherki Majra. After completion
af developmoent worl il these sies, the processing of [resh wadte 5 ﬂipﬂtl:ll.m be staried by
150012023 He further assures! [hat g0% waste of MCG will be processed |n. de-centraliped
manner by 15012023, The Commissioner MG informesd that decision regarding litigation case of
tand in Pall, Faridabad is still reserved and further actian could be taken only after the judgement

] 3 Ble NGT
of How'hle High Court which s expectid 5 - b days The iss ; lsighlighted by the Hon'ble
wwerd by alaelilar e

Carterpuri wiith

wasle processing at




&

The Commissioner, MCF wil
. MCF will closely pursue the
case pending in the Hon'ble Hi
igh Court,

after detailed discussion, it was decided that:

The devel
opment work of the Begampur Khatola, Daultabad and 02 sites at Kherki
must be executed by MG along with processing of fresh waste by 15.01.2023. e
B0 % fresh
: esh waste of MCG shall be processed in de-centralized manner by 15.01.2023
. Carterpuri MRF should be made operational by 31.12.2022. |

The MCG
l 8 will develop the waste processing site at Pall or any other suitable alternative
site.

3. Agenda No.5.3: Processing of Legacy Waste

The Commissioner, MCG informed that works have been awarded to process legacy waste of 13

Lac MT at Bandhwari SLF to M/s PATHYA & M//s Bhoomi Green and these are in progress. [t was
also informed that 04 tenders of capacities 02 Lac MT each to process waste in each wark have
been received and are under technical evaluation. After completing the process and obtaining
approval from Gevernment, these works are expected to the allotted by 31.12.2022. It was further
informed that machinery has been hired to process 02 Lac MT waste departmentally. TheBio-
remediation work has been started and bio- mining will be started shartly. Themajor challenge in
speedy processing of waste is the non-availability of sufficient space at Bandhwari SLF. It was also
imformed that for fresh assessmont of the Legacy waste NEERI has consented to assess the

guantity and will submil the report in due course of time

After detailed deliberations, the MOG was directed as under:

a] Waorks Lo process at least 20 Lac MT waste should be allotted by 31122022, including

already alloited works

b} The Commissione. MCE will explore the possibility od storage of RDF and other fractions

at alvermative sites for which process to obtain requ
Gothra Mohabatabiad, Faridabad shoubd be expedited.
ulficient space to ered pwio mome processing plants by

isite permissions for 92 acre land at

¢} The MCG ghall re-claim &
31012024

d] FlMwiis dhall b piieilie 14 o lieve
and 12008 TP by 41 TR IER

4, Ageiida Mo & b leaehaty Munapenaent
el that repurt al the Regional Officer. HSPCB. Guragram

g 000 10,000 TP egacy waste processing by 31.1 23022

The Comimessiune, MOG b

regarding fomidiatie priperatian anid fsichate breatmend has been peceved. In the repost f has

- L S (it il i Db breatodd fry & IYTIREY plants il 200 KLLY capecity pach and

Wi rassulis il L adel fauti Disili st raibialan bty Flug poesent trdatmei LApACIRY lpachare s just

sulficism b duily giaiaatiun vl ot frailne Knisd Al igsinal cagaciny s resgulres ileal thi leachate
iy patiy s aned b Lt gy e bt Far the leachate heaig dlsposed-oft in the 5TFS at

fehrampr, e kel sl st b gl mistErs veere Diind watisfwtary by the GMDA.

)
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‘nﬂ-dgh“lﬂ deliberations, Committee decided that:

4] 02 DTROs of 200 KLD capaci .
] capacity each may be procured and made operational from

Environmental Compensation Fund by 31.03.2023.
headed by Com
Engineer MCG
DTRO=.

. A five members Sub-Committee, to be
miissioner, MCG with Chiel Engineer, GMDA, Chief Engineer DULB, Chief
& Heglonal Officer HSPCE, Gurugram is constituted to procure and erect the

] Legacy leachate <hiall b treated disposed-off by 28.02.2023.

5 Agenda No.5.5: Waste to Energy Plant
The Commissioner, MEG deliberated that draft EPCC has been received and examined. The legal
and technical observations have peen conveyed to M/s Ecopreef. The representative of the
concessionaire M /s Brogreen \nformed that Engineering Procurement and Construction contract
has been finalized. He further ssured that the construction work of Waste to Energy Plant will
<tart on the ground latest by 314 Dec 2022, The Concessionaire requested that fresh waste may not
be dumped al Bandhwarl sanitary landfill site so that constriction work could be aken up
without any hindrance. M /s Ecogreen further requested to provide 3 plece of land measuring B-10
cre area for erection of a Methanol Plant of 500 TPD of fresh waste.
The Commiitee directed thal:
a] The Commissioner, MO/ MCF will ayplore the possibility of providing g-10 acre land for
Methanol Flant.
b} M/sEcogreen chail strictly adhere to the timelines given.

6. Agenda Nao. 5.6: Emergency Fire Plan
Thie Commyssiaaes. MG infarmed that 2 gonsultant has submitted the Fire Plan and the same has

been forwarded 0 Deputy Director Fire for his ohsarvation. The implementation work is expected

po start &% per CPCH guidetine by 0 1012023,
After detailed :leilhcrnunm_ﬂwl:nmﬂiulr directed that:

al Detailed Exeiese {or asscssment of equipment pestqubred, iraining. conducting mock drills
R puldlines, e B aqsansed and impbemeated in o bhme bound mannes

7, AgendaNe. 5.7 jtevised Action plan to process the legacy waste

The ComimiEsnis Mt indormed Lt o ke prders passedl by HopTlke HGT o 71092022 the
gcthon plan sutmitted by il MLL Wi disapproved aml will stant replaced by the actioR plan.
Accurdingly, d tretatie peial i tmn Pl [ e prepaned 10 pricess the waste by M
2023, The Comankssiurt! dlimerated o U 1suE involved in speedy process of legacy waste in
detail by explainiig Hhe pueyubrieement af Tl Bow hiarempdiation, vehiche movement far bringing
sl L [URssing jilanis, ki pucricl i HIF, slpisal of it BinE, et symilarly, the time

pogalred. ) dwiveEil b vl s loaibilg Kuoawlinig of veicles and loasding  polnts and

|
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madﬂﬂﬂrj’ quLII!‘I:'.'d Wi ;llﬁl“‘ i“ghli“lll[‘d. _ﬂs pl!r thu. FH‘E'E-'E'I'H Wﬂd“iﬂﬂ! u‘f 'Ih'E SIH. the. H]m fnr
bioremediation, movement of vehicles, loading and storage of fractions is quite insufficient, and it
jsvery d.l.mf‘l.lu io achieve Lhe requimd progress of Frﬂiﬁﬁ'ﬁin: ﬂﬂf-'satji' it

After detailed deliberations, the Committee directed that:
a) The revised action plan will be finalized by the last week of December 2022, keeping in
view the progress achievid and results of the action taken by MCG & MCF.

The meeting ended with vote of thanks to the Chalr and all the participants.
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wan, WS Secremy to Worthy

Chairman, HSPCE far king

b

Eﬂ!‘tlmh_:hnﬂ_
Municipal Corporation,
Endst No. CMETMOG 20227 2% Gurugram.
i Dated: 03 01 Loj
Acopy ol the aboe o B i .

TOTTRCL Secredary s 7
s R g y 1 Waorthy Chaef Secretary to Government

kot Chiet Secretary Guvernment Haryana,

Commissioner,
Municipal Corporation,
Gurugram.
Endst Mo, CMU/MOG 20270 F
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Wﬂp:rul:l:palﬂs is attached as Apn )

e Chairman welcomed the Members of the Commitpes anmd all the participants

rhe Commissioner MEG explained in brief the decisions taken by the Commimes in

its earlier meest

. along-with the action taken
thereon. He further informed that the minutes of the 5% meeting held on 01.12.2022 were circulated to all

the concerned and as no observations

have been received, these may be treated as approved by
Committee, This was apreed

The following issues were then taken up for discussion with focus on issues highlighted by Hon'ble NGT:
1. Agenda No.6.1;

The Commissioner MCG briefed that as per the orders passed by the Hon'ble NGT on 23.09.2022,
meaningful progress in processing of legacy waste must be achieved within six months with
substantial headway within three months. Further, revised action plan submitted by the MCG was
disapproved and must be replaced by the action plan which may be now prepared by the
commitbes,

Action taken on the decisions taken by the commiittee in previous meetings mentioned in the
agenda items were then deliberated in the following agenda items.

2. Agenda No.6.2: Processing of Fresh Waste

The Commissioner MCG informed that de-centralized waste processing is being done by MCG at
Beribagh, Badshahpur, Sector-44, and Darbaripur. Sonve of the Bulk Waste Generators (BWGs) .
also processing their waste within their own premises. About 270MT of fresh waste is being
processed at these places now. He further informed that the work of processing of fresh waste at
Ullawas and South City-11 has bren interrupted due to public protest. Efforts are """"I made by JC
SBM to sort out this matter and it 18 expected that processing work at these locations wil .bE
restored shortly. The MCG has mvited renders Tor development of sites for fresh waste PMW“F
st Begampur Khatola, Daultabid and e wider rate approval. The development work of ane unit
a1 Kherki Majra 15 i jgress, The provessing of fresh waste 15 expected to be sarted by
25,02.2023 He further assured that 70 % waste of MCG will be processed in d*'“"“_"*‘“"
manner by 15.02.2023. The Addill. Commissioner MCF informed that decision regarding litigation
case of land in Pali, Faridabiad 15 sull peserved and further action could be taken only after the
|udgement of Hun'be High Camit. Fsiihien pussession of site at Village Sotai will be Bm;:
10.01.2023. This site will e utiliond oy tresh waste processing, e further informed that MCF
start decentrallzed wiste pricessing al 1 Jocations meant for secondary collection of waste by
20.01,2023 The issues highlighied by th Hou'ble NGT were also deliberated.

.

|



,m:rd"'““"d discussion, it was decided that;

b. Estimates for development of sipe at Sotal be got p

by 10.01.2023, P and tendersshoud be i
c. Processing at Kherki Majra site he Started by 15.02.2073.
d. 70 % fresh waste of MCE b Processed in de-centralize manner by 15,022
e, No [mqh‘m:‘lu shall b dumped st Bandhward alter 31.03.2023. o
I, ﬂnily Lommussioner Gurugram 1o identify land for fresh waste processing in vicinity of
g Possibility of land alloument at Roseka Meo shall be explored with HSIIDC,
h.

Joint Commissioner SAM, MCG to re-demarcate the Bandhwari SLF site to reclaim the

entire land as per lease deed / Environment clearance.

3. Agenda No. 6.3: Processing of Legacy Waste

The Commissioner, MCG informed that works have been awarded to process legacy waste of 13
Lac MT at Bandhwari SLF to M/s PATHYA & M,/s Bhoomi Green and these are in progress. It was
also informed that 04 tenders to process 02 Lac MT waste in each work have been received and
are under ratg approval with Government After cbiaining approval frem Government, these
works are expected o the allowed by 15012023, It was further informed that machinery has
been hired to process 02 Lac MT waste departmentally. The Bio-remediation work has been
started and bio-mining will be started shortly The major challenge In speedy processing of waste
{s the non-availability of sullicient space at Bandhwari SLF. It was also informed that for fresh
assessment of the Legacy waste, NEERI has consented to assess the quantity and will submit the

report in one month e, by 31012023,

After detailed deliberations, the MCG was directed as under:
a] The Works under tender process he allomed by 15.01.2023.
b) Sincere efforts shall be ke to achieve 7500 TPD |legacy waste processing by 20,01.2023
apd PO 0L TP by 15 A 20
¢) The MCG shall re-claim sulllcient space 1o erect [wo more processing plans by
1502202,
4. Agenda No. 6.4 Leachate Management
The Commissiner, MOG mlored that report pf e Regionsl Officer, HEPCR Guragram
regarding leachate gepertio il beachie treabment has been receivest In the report i s
prvegiLias il Chat SO0 L beactnte i befog treated by 2 TR plants of 200 KLD capacity each amd
one LTP of 150 KL capacity and the resilts of troated leachate are satisfactory, The present
treatment capal ity il ledchuite b sulliciont fug dladly gemeration of ipachate bt additional cipatity

is reepuined 1o dhial tha Seachide b raapy sanwsint anel 1o preat begacy leachate.




After detailed deliberations, Committee decided
that: @

2 02 DTROs of 200 KLD capacity each shall be
i o

41.03.2023, procured and
made operationa
| by

b) Entire Legacy leachate s
achate shall be treated/ disposed-off by 15
every liter of leachite is accounted for ¥ 15022023 in such a manner that

L, Hﬂl‘-‘“ﬂﬂ No. 6.5: Waste to Encrgy PMlant

The representative 'y
- presentative of the voncessionaire M/fs Ecogreen informed th
i Gt . £ at B Pracu
: ction contract has been linalized. The construction work FW“E"“"HE“S S
egen started on 23.12 ' LY
mm—— 2022, The Concessionaire requested that fresh waste shall not b o
. sanitary landfill site so that construction work of WtE could be taken ntumE i
i , TS . . :
rance. He assured that WLE plant will be completed by 30.11.2024 N o
The Committee directed that: o
a]l The Commissioner, MU/ MUK
. , MUG/ MUF will explore the possibility of i
iding B-
DR y of providing 8-10 acre land for
b) The sincere effort @S|
p i urt by concessionaire be made to complete the work of WiE by 01.06.2024.
ossibility of fresh Moll for WiE may be got legally examined.

6. Agenda No. 6.6: Emergency Fire Plan
The Commissioner, ML in {ormed thal a consultant has submi
been forwarded by Deputy Director Fire to Director for approval. The work s expected to be

started to implement Fire Plan as per CPCE guideline by 15.02.2023.

tted the Fire Plan and the same has

After detailed deliberations, the Committes directed that:

for assessment ol equipment required, traifing, conducting mock drills

a) Detailed exercist
d and implemented in a ume bound manmner.

per CPCB guidelings, be got assesse

el A%
alines shall be started by 15.02.2023.

b} The waork to implement CPCE guid

wit Plan 1o process the legacy waste
prders passed by Hon'le NGT on 23.09.2022, the

ved and will s1and replaced by the acuon plan
pise Coammitiee. Accordingly, a tentative pevised Acthan Plan has
gntire legacy wasle by Seplember 2023 The Commibssioner
wily process of legacy waste in detail by eaplaining the

it for bringiing waste to processing plant.
red in movement of

7. Agenda No, 6.7: Revised At
MCG infurmetd pleat i Lhe

MG was disappro

The Compissionur.
actlon plan submitted by tie
which may be now propared by

been prepared Lo prUCERS L

deliberated nn the e ik in spe

(TRl LU LAE el muvel

gt ete, Samblarly, the time requl
i mchinery reguired Was also
bioremediation, movement of
fiicult to ackieve the

peguirement TR ETIELREL
ol cunnpmast & A

ehiictes il jgadling paints an
ditions ol the Site the space T
insuificient, and it is very ili

dispasal ol R, atispeasadl
vehicles, loading i pnlasiadingg wlb v
hightighted. As pef flie prosent o

wehicles, Joacling sl <LOTAEE il it e

pequired progress ol prodissing of piay wjj,j/

iw Uit
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. .ﬁ.ﬂﬂ"l‘-d deliberations, the Committee directed that:
a) The revised action plan submitted before the committee to
process the entire legac
¥ waste

Alt
by 30.09.2023 has been approved by the committee,
p) Revised Action Plan is attached as Annexure-8

| with vate of thanks o the Chair and all the participants.

e meeting endes
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Annexure-A
of st of participants who attended  the5"meeting held under the mllrmﬂllh.’l]] of

sh. P. Raghavendra Rao, Chairman, HSPCB on 30.12.2022 at the Conference Hall, PWD Rest House
Gurugram in OA No, 172 of 2021 titled as Poonam Yaday Vs M/s Ecogreen Energy Pvt. Ltd. & Ors.

e

Hn.‘ Name Designation Curnh:t Details ‘
ACS to Government of Haryana ]
1. | Shri Vineet Garg, 1AS | Environment and Climate Change ng'::ﬁ; Wh
e - Department i mafl.com |
2 Shri Mukesh Kumar Alwja. | Commissianer, Hunitlna] Corporation _ 1
" | IAS Gurugram ' ncRmeggorin
3 | Shii Abhishek Meena, 1A% Addl, Commissioner, Municipal fhd@gimail
| | Lorporation Faridabad i
| 4, | ShriNishant Yadav, 1A% Deputy Commissioner, Gurugram degrg@hry.nicin
| B Through VC
| 5. IShri Vikram, 1AS | Deputy Commissioner, Faridabad {cfbd@hry.nic
! | -
; Th:
| 6. || Shri Rajesh Bansal CE, GMDA i
||
| 7. | Shri Radhe Shyam LK, MCG ceZ@mcg.gov.in
l_ | - e ———— —
Th YC
l | Shri Ranvir Singh EE4, ULBD rough
| 9. | Dr. Babu Ram | I?;rgrltm Expert, Monitoring Committee QBTRE44400
~ loin i Muni
0 | D ket e 'ﬂ‘r‘;fl“_’fl“:ﬂt’::mﬁ" pal 9899220003
| | =N Sitsgh H:gumal I}nwtnr,teni:;] Pollution Through VC
11. | Shri Gurnam Singh. Contrsl Board, Dulhl_ PR [ ?MIEE-EI_
|| 12. I| Shri Ritesh Kumar Gurung Scientist - CPCH Lﬁﬁ?ﬂglg
| = | e Ve E:n:l;]l:.:_m“‘ Municipal Corporation 9711005709
IT‘-. I Shri Vishal Garg EE-SHM, MCG Q821395275 |
‘, 15, | Shri Kuldeep Singh RO, HSPCH, Gurugram 98689 1 2840
16, | Shri Kuldeep Yadav AE-STHM, MCG | 9821395241
\ | et i —
II 17, | Dr. Arvind Gupta | RSP | I i
— — | Hepresentative of Ecogreen Energy Pet |
18, | Mr. Evmi Wang Lid. | e ]
Yo T Represvitalive of Boogreen Energy Pvl Wﬁ
‘lﬂ | Eﬂ“"i. fh““.]!.l L T ) Y] el | [
= | Haprusentative of Ecogroen Energy Pt 9818299789 |
| 20. | Shr Sumit Kumar L, | L ===
1 o HRepresentative of Ecogreen Energy Py, HEU]H‘?HU

21, | Shri Vikrant Bakshi Ll L DO

B B }!}/__
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Segregated waste:
6 MCG teams to be

set up for checks

Vishakha.Chaman
@timesgroup.com

(i -\ -200
Gurgaon: Two days after
Ullawas village residents
protested against the dum-
ping of waste at the materi-
al recovery facility in their
vicinity as it was unsegre-
gated, the MCG on Thurs-
day decided to constitute six
teams to ensure that only
segregated waste reaches
the facilities.

Oneteam each willbede-
ployed for the facilities in
the city so that the members
can keepa check on whether
the waste vehiclesare frans-
porting segregated wasteor
not. The team members will
also make the residents
aware about the importance
of waste segregation.

“If segregated waste re-
aches the facility, it would
create less stench and the ti-
me taken tosegregate waste
will be cut down. The local
residents then would not ha-
v reasons Lo com plain sin-
e the wel waste will be di-
rectly dumped intd pits lor
composting,” sald MNuresh
Kumar, MCG Jaint commis-
sinner (Swachh Hharat Mis-
gion), who convened 1 meo-
ting on Thursday (o diseuss

One team each will be
deployed for the
facilities in the city so
that the members can
keep a checkon
whether the waste
vehicles are trans-
porting segregated
waste or not

meeting that mixed waste
won't be accepted from No-
vember19.

The operations of the fa-
cility at Ullawas and South
City-2 were suspended on
Tuesday after the local resi-
dents stopped the vehicles
dumping waste there. The
residents had raised objec-
tions over waste processing
at the site citing that a temp-
le and their village is near
the facility and they didn't
want a dumpyard in their
vicinity

MCG and Ecogreen have
petablished six matevial re-
covery facilities across the
city, Including Badshapur,
Boriwalu Bagh, Sector 44,
gouth City-2, Ulawas and
Darbaripur Around 150
metrie tonnoes of waste ran
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MCG forms ward
teams to ensure
no mixed waste

Vishakha.Chaman
@timesgroup.com
(a0 -\~ 202}
Gurgaon: To implement
wastesegregation inthecity
from Sunday, MOG has cons-
tituted teams ki each ward
and directed sanitation de-
partment staff to remain in
the field to tackle any disag-
reements from the public.
Ecogreen drivers and waste
eollectors have also been di-
rected 1o accept only segre-
gated waste.
MCG officials sald that
drivers and garbege collec-
tors were told in a meeting

ment where it is likely the
staff will be manhandled.
The teams constituted will
be deployed on the ground to
tacklesuch sltuations

“We have decided to imp-
lement waste segregation
from Sunday A majority of re-
sidents will be home on Sun-
day and they will get themes-
sage of waste segregafion
when we refuse to accept the-
ir mixed waste. 50, instead of
implementing it on Monday
when most people aren't ho-
me, we decided to start the
drive on Sunday Our teams
will e an the grownd to hand-
le untoward incidents, i
any” sajd Naresh Kumar
MCG  joint  commissioner
(Swachh Bharat Mission ).

Last year too, MCG had
announced that only segregs-
ted waste will be collecied
from November 11. However,
W0 wasle stgreguibon oo
uld not be achieved, A survay
done by the Eooyron stufod
that only 3% uf households

MCG OFFICIAL SAYS

A majority of residents
will be home on
Sunday and they will
get the message of
waste segregation
when we refuse to
accept mixed waste

e

the ground in termsof waste

r1 has warsenad af-

ter therecent strike by sanits-
tiaf workers.

In the meeting held on Sa-

turday the sanitation stafl

the issue of waste segrega-
tbom being & challange in the
villages of Gurgaon. MCG of-
ficials said that a speclal swa-
reness drive to bring behavio-
uralchange will be organised
targeting villages.

There have been instan-
ces of violence against the
waste collectors earlier when
MCG had announced waste
segregation.

“Some people are giving
segregated waste, whilesome
just don't pay heed. | went toa
house in South City 1 to col-
lect garbage, which was han-
ded ower Lo me by (s security
guard. | told him to segregate
10, st v sk b wionabd requi-
re another howsekesping
stadl to do the job and asked
oz b booe 0 s Bt s While so-
me resldents are following
the norms, some ame comple-
feky Ignorad wnd don't wean
to craaperisie with ws, We hiove
Foezr Rl oy e nre € iy o ol
w2 oy 1o o bdoniis vo ou s
ey isors and MO teams so
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they g a pood fryponse from 4
majoriny of the ciy resadonts
=i gwareness dreer wias S
ried gul and this has helped =
the of behaviour of nes-
dents. Hewreer, in soms vills-
Elﬂndmhnh.mr collesan

protiems bt we gt BRely
i overcame (hese Hiues a8 1he

W f_-:u- R SR

Drive to collect segregated waste
ets positive response, says MCG

WICE officasls sakd 1hat arowdn S0 eams wer o fhe ground o
moniiorThe wesie coflectian drive In Genigram anbanday.

MG GratbOTRDES ST SUprRg
e strongly, A number of offi.
cizls were on the ground 1o
maniior and suppan e Wik
il drive." #id the
pergaa, adding thel he
a1y Tor wiet andl dry wasis ool
leczion ai Beuschuld bl i
Iring codlaied
MCG oificlab. meanwisle,
sald 1has ey disyeted e sani

iary warkers snd Lhe wame ok
leciion coacessioaaire, Beo-

up callcst b wisae oy
It i gegregated] as dry and wel
wiasly, They alsn gald that far
thee last i etk they bave
leeen creal| g 2Marr Tl MG
the chly residenis 10 wparae
their waste lor colbecin by
pranciped wimksr B il
orassias o (et e

Mission} Maresh Kemar said
tkat #a accerdance with e
Galkd Waste Management Aules
2505, her ciry pesidenis have o
pegregate fhe vaale 8§ Wi 20y
blodegradable and medical
wasse, “The segregation of
weatté indilTererm calegeries La
weait il woiion will b wken
apilng those whe violae the
mobed.” he said in o RIEMEND
isted on Somday.

Kumar said that MOG has
peen asking cicy residents (o
segueEgale washe [or quie some
time, and 1hey Bave lso
launched 3 majs awannes
ﬁwﬁmﬂﬂ
praction s iBomeed im lemer and
spirie. He abio sald tha 50 man-
iborlag 1exms have Been
depheyed acress the oy 19
crinne AL omiy
waRIE i oolleried mnick-
el vearkers Dioe no bames while
ealiceting

Toriii Wiahiki, & senior sxmsts-
Ui olftces an KCG, said thata
chirie v v ki bowg kepl om

rvehiches eoTlacting gar-

e prdury Brevl no vialiien

is being done by v pevcyic
Auurs Ln , T ki
s, i 1o Dl colbarhsd niel
woidy s vt Lk wf The nales

wehe mized by (B M0G0, B
sikd. He also said chat action
will 5¢ mken againg push-can
] oycleart operaton d ey
eallest munsd =i

An MO spokeapersnn @il
that MCOGE comSasisafer
Makrih Kumar Ahujs has
msurd i) direreonm gt ol
cidls if all zones wrail #fer

on collecuion af segregased
waie §ince Tk, when it had
s armounced ikt @ will mb
Rect anly segregatnd waste: in
A0, ghe CWH ALY J416E
aiked residenia 16 KE i
waale bt charl anrnpt & net
wield positne fewdlli
However. MOG odfaals ad
e this mane ey rone deceling
T S L Pl wasie frers

{RGT) diseceing the Harnmea
sackear ihe wasd
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eena Dhankhar
s dhank har@hindustantimey.com

URUGRAM: The Municipal
‘arporation of Gurugram
MCG ) on Monday mapped over
00 garbage vulnerable points
5VP) across the city that have
ymed into dump vards over the
ourse of time.

Officials said areas from
vhere thev did not collect
nixed waste, residents chose 10
hrow the garbage in the open.
e jdentified vulnerable points
uch spots, they said.

The corporation has issued
lirections to its sanitation wing
nd door-to-door waste collec-
ion concessionaire Ecogreen to

nsure that they collect only
egregated waste from Monday.
\ month long awareness drive
vas launched across the city to
nake citizens aware of the
‘hange and sensitise them on
he need 10 segregate waste al
JOMmE.

Civic body officials said waste
hould be segregated in three

jins as biodegradable waste,

ry waste and reject sanitary
vaste (medical waste).

The segregated waste will be
ollected Jrum homes in vehi-
les having scparale compart:
nents for the three and would
3 taken to the lour waste Lrans
or stations for processing,

MCG juint commissionc
qaresh Kumpar said they held o
neeling on Saturday and Sun-
Jay with their sunitation wor k-

LR . i = e =h

R b (_‘;':;-u-‘}l}ﬂ_u-_]

maps 300 garbage
ulnerable

in city

1.

points

R

T _'__.'|T-|

__:ﬂ e ]

wv ok ;'1'-::-: u" e I.:s. " - o e
Civic body officials said waste should be segregated in three bins
as biodegradable waste, dry waste and reject sanitary waste. H°
spots, “We are facing challenge 61, and Eﬁamun'g others.
from areas with a high popula- “We will start penalising ped-
tion of working couples and  ple who dump mixed waste
daily wage labourers who leave 5,000 and will station waste

early in the day for work and
return home late, The teams
were unable to meet such peo-
ple following which they were
sent on weekends but a majority
of them have refused to segre-
gate waste citing long working
hours and lack of house helps.
After we stopped collecting
siich mixed waste, we found
that people throw the mixed
wiaste I open arcas, vacant
plots, on the roadside and out-
side gated communities,” he
said.

Kumar said nearly 1,000
cinployees have been assigied
0y sk o ddentily such valner-
alele poins wd s prer e list,

piare Uean 20 areas have been
I [y ¥y A [N L PSP | URE |

¥

wvehicles in these areas to ensure
cleanliness and hygiene,” he
said.

Kumar said another chal-
lenge they faced was from areas
such as DLF Phase 3, Wazira-
bad, Hans Enclave, Sector 358,
Sector 31, Gurugram-Faridabad
Road. Nathupur, Sector 15 Se¢-
tor 14, and at least [our arcas
along Dwarka Expressway
“People living on rent in suime
high-rises have are not segre
gatlng waste following which
they dump the mixed waste 11
the open. Despite repeated
remiinders, such residents v
sUIL ot segregating waste, S
wie Dve decided w penalise e
[houseyland owner of e nEOHE
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still not segregating waste?
Fines now for eateries, PGs

Corporation Widens Fines From Bulk Generators To Biz Entities

Tines News Nerwons

Caa-n-ananl
Gurgaon: The municipal
corporation on Saturday is.
gued challansof Hs5.0000ach
1o five paving guest (Pas) ac-
commodatlions and rest hou-
ses for handing out unsegre-
gated waste to collectors,

So far. the civic body had
been only challening vehlcles
CAITyving mixed waste and
bulk waste generators (BWGs)
such @s hotels and hospitals
for flouting the norms.

On Samrday a dhaba ow:
rerwas abso fMined Bs 5,000, 510
e Movamber 20, MCG has ma-
de itmandaiory for all to segre-
gate wasie before giving it 1o
ithe colleciors. Teams of the
corporation have been wor
king on the ground (o apprise
residents abour wasie Segre-
gation and collectors are refu-
sing m boed waste.

5o far, we had been impo-
sing challans only on bulk ge-
nerators. Bul, our focus now ks
on comumereis] wnlts, ospeeciEl-
Iy PGrs, howels and restaurants

WHAT GOES WHERE - -3

Biue bin | Dy waste
Indrganic Hems that are not
considered wet/soiled
Examples | Water baotthes,
cans, chothing, plastic,
wood, Qlass, newspapers
Green bin | Wet waste
items that are organic, wet or
zoiled; can be composted

| Spoited food,
vepetable and fruit

peetls, soiled food wrappers
or papers, tissues and paper
towels, flowers

i = =
| a0 E :
I*v- . i &
| A5,

ithat generate S0RE OF mdore
waste a day We have stopped
accepting mixed waste from
residents. 5o, we are not issu-
ing any challans Lo them now,"
said Maresh Kumar, the MCG
Joint commissioner for the
Swachh Bharat Mlssion.
Qifficials said that since pe-
ople had staried to segregate
wasto, more composting unlis
were roguired for wel wasta

| i [

| el lorr Bin | Hazardous waste

| Items that contain corrosive,
toaie, ignitable or hazardous
materials )

. Examples | Used masks,
expired medicines,
pesticide caomtainers,

| mosquito repellent botthes
The afficials said that though
eomposting pits at the Carter
pikrd material recovery Tacility
(MEF) had been opened 10 ac-
commodate wet waste, the fa-
cility was not operational yet.

The MRFs al Ullawas and
South City-2 have also not re-
surmed operations yel after the
residents there protested apgo-
inst the Fcllities,
Ever since the mandatory

wisle segregal lon Wik annao-
unced, there were a few in:
stances of violence agalnsg
the colleciors.

“Initially, when we staried
the drive, there were poopie
wiho were not giving segrega-
ted waste. But since then, the
response has remarkably im-
proved. It is because when we
go for waste collection. the
MGO teams that the MCG has
roped L accompany us and
apprise the residentsabout the
importance of sorting garba-
e The types of wasie are 63-
platned 1o them so that they
know about dry and wet was-
1" anld lshrar Ahmsd, a was.
teoallectorn

Last year too. &ICG had an-
nounced that only segregated
waste will be collected from
MNovember 1L Howewver, 100%
wasie spgregationcould not be
achieved. A survey dote by the
MCG's solid waste monoge
meEnt concessionaine Ecogre
enstated thatonly 56% of hou
soholds in the ciry were segne
ganing their vaste,
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Fraam
I secutive Engineer SBM,
Bolimdcipnd Corporation.,
LT,

Ta

hi's The People’s Associnlion.

for Total Help & Youth Applause (PATIEYA)
RA11-150, Gurudwara Road, Mahavir Encinve.
[Jabri Palom Road. New Delli-1 00045,

Fel, U1 F=0904 1424,

iail 1d- patheyingo T@gmnil.com

Mema No. EE-SBMMCGRl 2709 o Drated:z- 10.09.2021

Sabject: - Blo-remediation, Bio- mining and Reclumation of 1000 Acre lund al Bamidhwari

Landfill site, Tender 1D: 2021_HRY_181301 _1.

Ref:- UL TechSeet-1/2021/13636 dated 06.09.2011
W rel m LITE
Under the authorily of Commissioner, Municipal Corporation, Gurugram acceptance on dated 04 1o 03]
il as

of your lowest tender which inter alia contains the following terms & conditions arc hereby cur’ .

fillaw:.

The fime limit for the compietion of above work 85 agreed Two Months (02) from the dae of
commencement, which will be reckoned w.e.l 1502021 1o 14112021,

== Approx. Quy. | Tual  project |
Sr.No. Description Rate/Unit | cast
| iy
= Hio-remcdiation, Bio- mining and Reclamation | 2,00,000 MT JINPEr. | o 1o i oilis
|1 | of 10,00 Acre land st Bandhwari landfill site. MT TS =

I 5 tions: -
Al ierms & Conditions of tender documents will rermain binding on you.

2 ¥ou will hove to

work for payment.
All stasutory deductions will be made as applicable from your bills.

i. fease inform in writing of date of start and date of completion of work 1o undersizid
payment will be made afler the recommendation of Manitocing Commiis 1Tind
party/Consultant (IT applicable). |

b, The work must be started within seven days of the issue of this wark order in coisilibion
samie within your contractual luets o

with concern AE/E of this office and complete the

are herehy required to execute the agreement within seven days from

h this letter, AE/E will ensure that the work will be carricd ou sccordingly,
-
14

Seanned with CamScanm

submit PERT/Bar Chart before siarting the work and submit bill o1 vuwcited

ihe e l.ﬂ-lnl.l Ll
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15,
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19
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Wiy

lgng with necessary
vou are requesied 1o antend this office for signing of agreement 100G

documents. xecution and after

Phaternphs of diferent singes of the work i.¢. before staring. d‘”"”g”:'c

the completion af work will ave 1 be subimitied belore payment Wyt

Al dircerions issued in cnses of Hon'ble NGT, Hon'ble Courts & Others o

fasedh by Han'hie Courts will be strictly Tollowed. _

All the provisions/directions of indusirial safety & healih should be strict!

Make reasonable endeavors 1o maximize the wtilization of the Wasle f"”_““ '.

Dumpsite and for this purpose shall ensure that at least 80% of the Waste 15 ull lable
: R 51, recyclables.

by the Contracton as 1o produce producisfoutputs such as soil enrichercampos

R11: and products from construction and demolition waste. . -

Set up processing system fexible enough and convenient for segregation of dumped malenal.

Ensure adequate power back-up for smooth operation of the machinery and eguipment

imstalled.

Excavate the existing mixed compacted garbage, and sieve the waste through mechanical

sieving machines/ any other equipment at the cost of the Developer/ Coniractor, Ensure the

separation of difTerent compenents of dumped waste to maximize the reuse of legacy wasic

from the Bandhwari Dumpsite,

The waste removed from the dump sites is 10 be safely transferred 1o the treatment facility

setup at the site, The Concessionaire will prepare a layout clearly showing the area required

for treatment of the parbage along with allied activities,

The treatment plant should be provided with necessary infrastructure like security and access

control's, camera monitoring and recording features ete. by the Concessionaire,

A separate first aid facility will be provided at the treatment plant within 100 meters of the

treatment facility.

Provide adequate number of processing machines for achieving its daily target of handling

waste as per the quarterly plan submitted for Bandhwari Dumpsite.

Provide on-site storage facility for various fractions of processed Wasie.

The hardware and technology adopted may include but not imited 1o the following: -

Magnetic separator for ferrous metals & scraps.

Size reduction & Screening.

Effective Hgﬂ:gmmn af nnn-bindmdahlca mass  like |:|-I:'|51i:1,' 5 Inert  material
{construction/demolition wasie), ete.
Cotlection of bio degradable and organic matter followed by scientific processing,

r in any other case

¥ complied with.
he Bandhwari
lized / reused

Tr‘ansf:r and disposal of metal scrap and other recyclable mass like glass and plastics 1o
primary producer indqs]:na IEIIJ'H.'T dfl_rctilj' ar through approved vendors | U oncessionaines,
Deploying of all requisite inputs viz., MSW collection & handling cquipment and vehicles,
conveyors, JCB, dumpers cic. will be Concessionaire’s responsibility.

The plant and machineries necessary for each of the above steps will be purt of te
submitted to the Authority/ MC for approval. S sk

Eﬁﬁdm IL”;‘: such processing like recyclables, Refuse Derived Fuel will be the properts

The Concessionaire has to ensure that all the by . :
products genemted during the Term will be
cleared from the site at the end of the Term apant from the inserts dumped in SLE.




a)
b}

€)
Il
(a)
(b)

(€}
1.

15

The Coneessionaine will ersure that an enline monitosing system would be setup for ciToclive
Operation and Maimenance of the plant. This will include installation of CCTY G,

electronic weighbridges and daily online updating of processed quantity of waste, e feed
will he provided 1o the respective ULBS.

Be responsible for creation and malntenance of infrastructure, fmgilities and omiitics, al
their own risk and cost, Tor sieving, the excavaled garbage, storing the segregated maicrials,

The Contractor shall be responsible and entitled to keep the procecds from the sule of all the
recovered components, which may Include bt nol limnited 1o RDF, compost, T&LY wiste,
harardous waste, medical wasies & insents.

T Contractor shall explore the possibility ol minimizing the disposal of inert/prwwsing
rejects and misinize the usage of such inerl waske including but ot fimited 1o sk of
curb side blacks, (iling of law-lying arcns (i npplbeable as per the fuw af L, clnslion
ol ronds ctc. Hazardous waste such ns physical, chemical, biological, reactive. lusic,
Nammable, explosive or corrosive waste, if found, during excavation, sorting of scprepition
shall be hardled as per the Hazardous and Other Wasies {Munagement and Trardssmulary
Movement) Bules, 2016

Handover any domestic hazardous waste/ biomedical waste i found during caeasabin,
soning/segregation 10 the nearest biomedical! hazardous waste Dacility which Jull be
handied as per Biomedical Waste Management Rules, 2016.

Carry out mecessary geotechnical surveys for considering the hydrofogical and Hooding
patential al sites, in order 1o mitigate any effect on the activities during Bio-Mining in tens

of leachate percolation,

Sanitary Landfill:

In order 1o prevent environmental impacts of the activities as per the Solil hnste

Management Rules, 2016, adopt guidelines for development of Eandfill as per Schedale | of
the said Rules:

Lenchae System: The Contracior shall:
Consiruct leachate collection system/ tank/s and provide a leachate collection network,
Ensure that the leachate from the Bandhwari Dumpsite is carried 10 the leachate calletion
tank without any stagnation (excepl in storage’hodding tanks), and
Ensure overall design of the leachate system/ leachate collect:on innk shiould b sl s o
ensure thal there i€ no percolation of the leachate into the ground and it docs nak cuik: e
conlact with any water body.
Siorm wiler drainage system in such & manner as 1o ensure that:

It is independent from the leachate system.

The run-off rainwater from the hinterland does not enter the solid waste sory and

processing urea;

There is no stagnation of rainwater on the Site.

Cuality Comtrol Laboratory. The Contractor shall provide a quality contrel laborsos with
(e cguipment adequate 12 carry oul the 1ests pertaining to municipal solid waste anly s and
characterization, leachate quality, alr quality, maturity fess for residual ivert maticr. viv 45
per the Solid Waste Management Rules, 2016. In the aliernative, the Contractor may alw et
e wfioresuid tests done from any other regisiercd laboratory under Applicable Laws.

Il pre-processing and post-processing rejects! insers shull be handled as per Solid Woase
Management Rules, 2016, In case a sanitary land (i1 ks required 1o be constructed, Ui il
ol processing rejects & insens shall be limited 10 & maximum of 10% (ven percent] wl il
waste quantity. In this case, the land filling orea for segregated wasies aosl resivhucs shll be
carmarked by Municipal Council, which shall be a part ol the project site. Adelitivenalls. the
conuracior shall be responsible for clasure of te Bundhwarl Dumpsite acording l SW M
Rutes. 2016 before completion and exit from e project. The contractor <hall b Bty 1o iy

h

&
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paniigy rejectafiiserts in
[ fierl wasle material
il il cnlerdied for
il levelling the

Tt euioten] provessigt fee i ihe ;mwl
it nd) ol 11 ¥ dlen preriaiil ).

senranlael hack fo fhe s |I|..-.||u||||
e el

i pemalty eglvidens n 2
e savnitary lonel il el e
o (hie proscessed wiate shall be
e elispeasnl oF such waste, Londey aitl clivser will

ineent saarls rom he processiig: sl e,

It is mecessary b reprofthe the waste man 1o the
Farmation of embankeeil inid slopes ahivlel 1w
avnid see ol Ui mviberinds, ™
As i |'|mmﬁurmn womnpleted disposal fuiling o lens 5 biyers fromi (I |!lelrl:l In I-tlll. Jl.il.l
gas deabnage laper, gromembimi, drvinage tnyer clay liyer antel Fevepelatin kiper, s
be provided.

The post closure managemen setvities will be garriel
elasre such s, monitoring of crdronmentnl condition withii %
curtasm gar extraction & ¢ well moniloring ol soll eover, ;

Vegetation sl be planted in the b eovver il sddegunge proision fiar ipviggating the plant
shovuld e made.

Like for other saniwry landiils in the comtry, post chsare plan
given highlighiing the responsibilities of dilTerent stakehalders,
Provide fire protection measures and sally cquipmen,

Provide utilitics such as drinking water facilities and sanitary facilitics ( preferably
washing/bathing facilities for workers) and lighting arrangensnis for easy pperations dunng
night hours shall be provided and safety provisions including health inspections of workers

at site shall be carried out.

Provide security arrangements for the planned project site, michineres, cruipment eic. at the
cost of the Developer / Contractor,

Adequate lighting system for the working area as well as 10 the access ways shall be arranged
by the Developer/Contractor and the Municipal Councll will not raise any objections fior thee
same.

Adequaze measures to aveid trespassing shall be taken by the Municipal Authority,

The Contractor will provide fencing along the perimeter of the Project Site and the land
portion earmarked by the Municipal Council for dispasal of the residues and rejecis.

Entrance inlo the Project Site from outside the Site shall be restricied to one point. However.
several emerpency exits may be provided,

Access 10 the Project Sile provided by Municipal Council shall have 1o be maataired by the
DeveloperfContractor to have easy movement of vehicles and etc. fromy outside.

Set up an eco-friendly and non-polluting process in ordes 1o reduce the impact of the dumping
gite in the adjacent arcas.

Sef & soil and ground water baseline 5o that the same will be available 1o cvaluate post Bio-
Mining and Remediation/ Reclamation of the Bandhwari Dumpsite.

Monitor pround water quality, work zone air quality and ambiend air quality monitoring
within the site from suthorized lnboratories/apencics and submit the report on monthly basis.
Manitor and measure noise levels ol the site and imerface of the facility with plam boundary
and surrounding area,

Keep a track of the progress of its activities and establish a database and update on a regular
basis in-order 1o optimize its activitics.
Involve community participation ond diseuss with the citizen commumity in order 1o ensune
a free flow of information.
Complete the work within the time period stipulated in the Contract. Subject 1o 1enms anw)
conditions in the Contract, i the end of the Term, the Comtractor shall vacute the Bandhwari
Dumpsite, as the case may be, along with iis equipment and facilities used wnd landover the

g

clewithon nsiel slopes,

saipimtel pornehe,
i ] e siele slopes mnal b

dloe 1o Faeilitabe

il continndy afier dimpsile
arpemptling arem, 00

[iar this SEF should also b
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e it s kincly an|

i ion carmark e ghe separation e
e the excavated garhage in the land poriod scior Maximisc ! J
categorics as possible at the cast of the Dtﬂfﬂ#:: grul.;mpiiiﬂ aximiae the separation

- < fren wpnE*y from the Bandhwar
E}:ml:'lpm:nzs %’nlar g:iﬂwa:i:f: of Refuse Derived Fuel ("RDF’) fi
a
i pssed Wasic.

Provide on-site storage facility for various fractions ”“"::iﬂ the utilization of the Wasts
The Contractor shall make reasonable endeavors 10 mﬂ'l ﬁshfﬂ! that al least g% of the
from the Bandhwari Dumpsite and for this purpose shal :Emﬂimjnn ol the Waste from
Coniracior shall make reasonable endeavors to maximize | ! least 80% of the Waste
the Bandhwari Dumpsite and for this purpose shall ensure that T-:ti" outpuls such a8 soil
is ulflized ! reused by the Contractor 5o as 0 produce P"Dd e Jemolition waste.
enrichericompost, recyclbles, RDF and products from cansiructio " ompost from the
Deal with pre-processing outputs such as RDF, Targs! to general
biadegradable component of the Waste ai the Bandhwar Dumpsie.  following 45PECtS
While reclaiming and excavating MSW from the presem open dumpsils
must be handled carefully. e G
hazandous matenal, ar elc. : ; ;

Eﬁ:ummu:cd wasies that maybe mw:mng reclamation operations require special
handling and disposal requirements.
Prmurt%ns must be taken while excavating as it releases gases like methane. Sulphur
dioxide and other which causes explosion and fire. . _
The Contractor :hnislls::plm the passibility of minimizing the disposal ol 'ﬂfl"«"F"ﬂ':mmE;,
rejects and maximize the usage of such inen waste including but not limiged to making o
curb side blocks, filling of low lying areas, construction of roads eic. )
Be responsibbe for the sale and marketing of all recovered materials IF_upprqrmte t-_r.'lnl:lnri
Be responsible for creation and maintenance of infrasiructure, facilities and amenities fnr
sieving the excavated garbage and storing the segregaled muk.na]s etc. ol 1I-u:_|r awn nsl»._
and cost, Provide adequate number of processing machines for achiving its daily tarpet of
handling at least 1000 (one thousand) Metric Tons of Waste per da_-._ or above 50 as 10
achiewe the total reclamation of fand up to 07,04 2021 based on the cstimated quantum of
waste al Bandhwari Dumpsite. .
Provide weighbridge to measure the quantity of various componems of waste at dumpsite.

in terms of sonting and segregated materials. RDF. compast material, and inens
poing out of the Bandhwari Dumpsite. .
Carry out leveling of the earth surface by bulldozess or any ather earth moving equipimvem
Deploy fhe necessary manpawer, materials, equipment. 1wols and construction of plants
and sheds and creation of facilities for handling, separating. segregating and storing foe the
operation of the plant.
Pravide security arrangemenis for the planned project site, machineries. equipment ele. m
the cost of the Developer/Contractor.
Legacy C&D waste if found during excavation, sorting/sepregation and final disposal of
such legacy C&D Waste shall be the sole responsibility of the Contractor. Tise Contractor
shall be froe to explore alternale uses for CRD waste a5 per the C&D Waste Rules. 2016
Furher, if the said C&D Waste is found to be Iying around the Bandhwari Dumpsite or
found 0 be not properly dispased of, the Contractor shall be liable 10 be penalized for the
?mwm ﬂmﬁ with the terms of the Draft Contract.
exlOSive o ce o 0% Physical, chemical, biclogical. reactive. foxic, Mammable.
S :r:-mrunutc. il found, during excavation, sorting or segregation shall be

per the Mazardous and Other Wastes (Management and Transhoundars

Mavement) Rules, 2016,

.*
-
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handled as per Biomedical Waste Management Rules, 2016.

B, COMPLETION AND EXIT

cutofl date given by this office/Hon'ble NGT i.e. 14.11.2021.

Handover any domestic hazardous waste/ biomedical waste il found dur;
=" o ! n s !
sorting/segregntion 10 the nearest biomedical hazardous waste facility, Thh":;‘;:l:;:.lﬂu;

The work of Remediation and Reclamation of Existing Dumpsite shall be compleied up o

Subject 1o lerms and conditions in the Contract, at the end ol the Term, the Contraicios shall
vacate the Bandlwari Dumpsite andor the Sanitary Landfill Site, as the case may by, along

with its equipment and facilities used and handover the reclaimed area andfor the Sanitary

Landfill Site without claiming any compensation of whatever nature.

L} Incentives/Bonus (@ (1 %) one percent of the contracl va
maximum of five percent of contract value for early completion

Contractor if complete the work before the prescribed time frame.

Penalties/Liguidity domages

fue per month subject 1o 3
shall be paid o the

In case of delay in completion of the conracy, liguidated damages (@ (0. 5%) hall percent ol the conlmt
value per week of delay subject to @ maximum of ten percent of contract value should be levicd un Lhe
contractor. The penalty damages mentioned in the Work Contract shall be levied on the contraviur in

addilion to these penalties.
.
Exebulive Engineer-5BM,

Municipal Corporation,

G rugranm.

Ends No.- EE-SBM/MCG20Z1/

A copy of the above is forwarded to the following for information & necessary action: -
ke Ld. Mayor, Municipal Corporation, Gurugram.
. Ld. Senior Deputy Mayor! Deputy Mayor, Municipal Corporation, Gurugram.
3, Additional Commissioner [V, Municipal Corporation, Gurugram.

4. Chief Engincer, Municipal Corporation, Curugram.

5

Dated: - 10.00.202],

Concerned Assistant Engineer /Junior engineer with the direction to comply the aboy e wiwition
direction strictly and execute the work as per DNIT, If there is any deficiencies found tlan vou
will be personally liable for that [T any other item executed beyond the DNIT then prior

approval from competent authority will be taken,
6, PA 10 Commissioner Tor kind information please.

E:Huﬁ;’f

1

Engincer-SBM,

Municipal Corpuration,
Gurugrnm.
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Executive Engineer - SBM

Municipal Corparation
GuUrUgram

sco
S wasrasina BETRAS. Lo Puce — i

To
M/s The People’s Assoclation

For Total help & Youth Applause (PATHEYA)
RZH-15/9, Gurudwara Road, Mahavir Enclave
Dabri palam Road, New Delhl - 110045

Momo No. EE-SBM/MCG/2022/21719
Dated:28.05.2022

Subject: - Blo-remediation, Bio-mining and reclamation of 10.00 acre land at
Bandhwari Landfill site. Tander ID 2021_HRY_181301_1

In reference to your proposal/ request vide letter PATH/47/22-23 Dated 17.05.2022

The Subject cited work was allotted to agency vide this office letter no. EE-
SBM/MCG/2021/27030, Dated 10.09.2021  with completion  dated
14.11.2021 and further work was extended to date 10.03.2022 vide this
office latter no, EE-SBM/MOG/2022/11324, dated 22.03.2022.

Ining approval af the Government vide DULB by
| Corporation Gurugram on Digi no. 00042, Note
Mo, 170 enhancement of work for 04.00 lakh MT for amounting to RS
3684.00 lakh on the previous rates of Rs. 921.00 per MT s hereby

approved subject to the following Terms and Condition.
1. All the previous terms canditions of RFP and Contract agreement shall be

accepted by the agency.
2. The work ehall be executed at the risk and cost of concessionaire of
ISWM project l.e M/s Ecogreen Energy Faridabad Gurugram Pvt Ltd.

On your request after obta
W/Commisstoner, Municipa

vide e-mall dated 16.05.2022 IIT Roorkes who is engaged by MCG as Independent

has submitted the independent assessment repor of Bio

Asspsament AgEnCy
f solid waste at Bandhwari and the same i enciosed

Ramediation and reclamation o
herewith for necessary action.

4, The chservations and recommendations of the 1AA (IIT Roorkee] engaged by MCG
shall be adhered hr-.rthu;en:rmdanmdeﬁ:imq shall be removed by the
agency. No further payment of the payment pending for the work exscubed shall be
made to the agency until ail the dehciencles are rectified, The agency shall akso be
responsible for the penalty/ LD as per the provisions of the RFP /Contract agreement

for the deficlency I thie work.

5, The agency shall execule the work of Bio remediation of legacy waste as per the
guidelines of SWM Rules 2016, CPCB, CPHEED, Hon'ble NGT a5 well as the directions

af the Government issued from time to time.

Dffice address: - Office of Executive Enginear ~SEM ind Flaw i Focity Sector -34, Gururgam.
Email Id: - Mﬂwﬂ‘lﬂ Toll Free No. 18001801817 Page-l
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§. The agency shall deposit additional EMD as well as performance guarantee for the
enhances/ revised amount with in 2 perhod of 20 days.

7. At any stage if during the execution of the work, If the quality of the work fs not

found as per the CPHEEQ/CPCR/NGT norms the contract shall be terminated and the
agency shall rectlfy the deficiency at its cost.

8. The payment to the agency shall only be dane for the actual quantity of the legacy
waste removed from the Bhandwarl Site.

jon Control Board, Hon'ble
as per the guldefines of
frecovered from the

9. |n case If at any stage any penalty, EC is ordered by Pollut
MGT due to non execution af the work with in time frame,
CPCB/CPHEEC/Hon'ble NGT the same shall be levied

agency.

10, The agency shall install the sultable no of machinery with such as capacity to process
the enhanced quantity of the legacy waste within 2 period of 2 months.

15 to cover the antire waste with
during the rains and to prevent the
ground water.

11, The agency shall make suitable arrangemen
impermeable layer to avold the ingress of water
percolation of the leachate{from rain water) into the

12, nnnmn:mmmmmummwmmmﬂﬂlm
screened fractions are removed from the site.

bridge for the measurement of the actual
get the quantity checked by sensors
quantity of waste

resence of person

13. The agency shall install 3 separate weigh
processed, howevar for his satisfaction he may
based weighng devices, MCG shall consider the
after the weighing of each fractions on welghing bridge in p

authorized by MCG.
tall the machinery fior the mﬂuurwﬂmm are

14. The agency shall ins
the screened fractions should meet

affective in processing of the legacy waste and
the criteria laid by CPCB, MGT, SWM Rules 2016, RDF Guidelines etc. In case if
MCG gets the avaluation of the machineris installed by the agency from any

independant agency/ reputed institute the characteristics of the screened
fractions should meet the norms laid by CPCB, SWM Rules 2016, CPHEED, Hon'ble

Hﬁfwdlrmfunnfﬁnumummt.

to s1art the work immediately and complete the work in

prescribed time frame

DA - As Above.

Executive Engineer = SBM
For  Commissioner,

Munlicipal Corporation

Gurugram

——_scutive Englneer ~SBM dad Fieer jnfacity Sector -34, Gururgam.

Office address: - Office of Ex

mall b: - 2. 4bm@MEE A0 Toll Free No. 18001801817 Page 1
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Endst No: EE-SBM/MCG/2022/ 2 1721 Dated: .E.E]ﬂﬁf.?_u.?z,

A copy of the above Is forwarded to Information & necessary action.

ﬂ' ;'Iu-.:nr. .;.'1;""'“'”' Corporation, Gurugram.

- =S€nior Deputy Mayar/ Deputy Mayor, Municipal Corporation, Gurugram.
W/ADCMC - 4, Municipal Corporation, Gl:lﬂ.lﬂd'll'l'l. =

Chlef Engineer, Municipal Corporation, Gurugram.

Assistant Engineer - SBM, Municipal Corporation Gurugram with directions to
malntain a separate account of the works executed at the risk and cost of the

concesslonalre of ISWM project regular Intimation and recovery from
Concessionalre,

LA B B B

Executive Engineer - SBM
For  Commissioner,

Municlpal Corporation

Gurugram.

Office address: - Office of Executive Engineer —SBM ™™ infocity Sector -34, Gururgam.
Emall Id: - pe.sbm@meg gov.in Toll Free No. 18001801817 Page -1
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oFFICE OF THE EXECUTIVE ENGINEER - gpm, MUNICIPAL CORPORATION , GURUGRAM
¥

Tao

M/fs Dhuml Gregn Energy

B-14, Narayan Baug Socioty,

Brodigabipaiblan, Puimg = si L LU2u

M.No 9225626105/9822908912)q88 1 360202

Memo No. MCG/EE-SBM/2023/2875%  Date: [5l07/2022

subject:-  Selection of Contracter for Remediation and Reclamation of Existing

Dumpsite at Bandhwarl in Mupicipal Corporation Gurugram (Phase III)

Tender 1D : 2022_HRY_22353q 1.

W
Under the autherily of Commissigner, Municipal Corporation, Gurugram and appraval
of the rates from the competent authority and acceptance by Municipal Corporation,
Gurugram on dated 15,07.2022 of your lowest tender which Inter alia contains the
ighawing terms & Condition are hereby conveyed as follow: -
The time limit for the completion of above work as agreed shall be 60 days from the
datz of commencement, which will be reckaned w.e.f 22.07.2022,

i_S_r.__ ’VEE;:.rrptinn o Approx. Rate Total project |

MHo. Qry. fUnit | cost (In Rs.} |

r:-

Selection  of  Contractor  for [ 2,00,000 | 920/~ 18,40,00,000

Remediation and Reclamation of MT Per
| Existing Cumpsite at Bandhwarl )]
] Municipal Corporatien, Gurugram MT

{Phase I1I)

| R (S ¢

General Terms & Conditions:-

. ¥ou are requested to altend this office for signing

. Photographs of different stages of the work that is before starting, during the execut!

All terms and condition af tender document/ RFPand Contract Agreement will remain

binding on you.
Your will have La sSU

work for poyment. ;
Al statutory deduction will be made as applicable from your bills.
s wilonn e wiling of gate of start ami oate of completion of work to undersigned.

payment will te mode after the recommendation of monitoring committee/3™ party/
'}“H:E:I;i:tn?:;pglt:t::relid wilhin 7 day of the issue of this work arder in consultation with
T K e of this office and complete the same with your cantractusl 1o Y of this
hereby required to execule the agraement within 7 days from the date of issugnce ©
lstter. AE/JE will ensure that the work will be carried out accordingly. with
of Contract agreement 2long

an and

pmit PERT/Bar chart before starting the work and submit bill of executed

pogessary dacuments.

alter ihe Completion of work will have 1@ submitted before payment By you-
- ——

—
m—_ -t
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g. All direclions lssue In ease 5
ssue by Hon'wie Covet il b sty topam o 7 Y oiher case
pa ar the applicalile approval iogui . '
11 Ne Elockricily, Walar shall be syppn . tho by akiny ol the Ny,
arrangemenls, Pllad by o ther poeney hag te make thelr gy
LAl thve previsions directl

s B sy sy s S b s oot s
' BLEnRTIL ey for the mon
'l_hﬂhqa:.;mm iﬁll L released after th:l-;ul-s.{nclurg:f reicedpl of foeport Itrﬂ::?ht' Il.{r:_wm and

14 l.'1l]|'|"|L ‘iiln"::'d"r '-lf""!’”“"""-"_ Lo makimize (he wlilisation of the waste from the Bandhwan

M Ifr’- and far s purpose sigll prggee that ol lopst B0% of the West s utiized/reused
b I'Eu ':"'"'”"""'"“"T a5 Lo predues (ke prdactutpot osuch as soil eanicherfoompast,
recychables KOF ..mu products Irom copgrpction and dernolitson waste,

15 Eﬁt l:E‘JPmCEEmEI system [lexible enpugh and convenient for segregation of dumping
inateriad.

|5_Ersulrreﬂadmuntc power back-up far smoolh operation of the machinery and equipment
insElalbed.

17. Excavale the existing mixed compacted garbage, and sieve the waste through mechanical
hevig _macrnnes.run-.r other equipment at the cost of the Developerf/Contractor, Ensure the
separation of different components of dymped waste 10 maximize the reuse of legacy waste
praiie wiied Gl nvar Duingsite,

18, The waste removed from the dumpsite is to be salely transferred to the treatment facility
gotup at the site. The concesslonaire will prepare a layout clearly showing the area required
far treatment of the garbage along with allied activities.

19.The treatment plant should be provided with necessary infrasifuctures like security and
sccess controls/ camera monitoring and recording features etc. by the Concessionaire.

30, A separate first aid facility will be provided at the treatment plant within 100 meters of the

treatment facilily,
Ve meesde —dzeats momber 2f progessing maching for acluewing ils daily target af handling
waste as for the guarterly plan submitted for Bandhwari du mpsite.
ng wasle.
ted should include but not limited for the foflowing:-

22, Provide on- site storage facility for various Iractions for processl
23. The hardware and technology adop
achines with minimum 4 stage screening through sieves 50 35 to
achiave the fines less than 4 mm size with maximum concentration and inert limited to
10% and the guality of the RDF obtained such meet the parameaters of SCF-1 quality as

per the RDF guidelines of CPHEED,
b. Magnetic separator for ferrous metals and scraps.

. Size, reduclion and screening.
d. Effective segregation of non bipdegradable mass like plastic, (nert
{ constructien/demolilion waste), etc. _
. Collection of bicdegradabie and organic matter flawed by scientific processing. _
Transfer and disposal of metal scrap and other recyclable mass like glass and plastcs to
ars/concessionaire.

primary producer industry, sither directly or through approved vend
MSW collecticns and handling equipments and

g. Deploying of all required inpuls wiL,

pethtics Conveyors, JULB, gumpsile gic. will be Concessionaire’s responsibility.
h, The plant and machineries necessary for each of the above steps will be part of the
proposal submitled Lo the authorities/MC for approval.
Buy products from such processing, fike recyclables refused, Derived fuel will be the
progerly of the conlractor.
The Concessionaire has to ensure that all the byproducts generaled duning the term willl
be cleared [rom the site at the end of the term apart from the inserts dumpsite in SLF.

itaring system would be setup for

k. The Concessionaire will ensure that an onliné mon
GTodee speratigns angd mainlonanc of the plant, This will include installation of CCTV
comerd, elecironic weighbridges and daily online updating of processing quality of
wasle, The fued will be provided to the espective ULBS,

I Elleclive Leachate collection and treatment facility,
m, Maximum pumbers of the suction tankers for ensuring no leachate Is accumulated at the
project site as well os Jn the surrounding areas, so that no environment impact and
Incenvenience to the public takes place. &_
W

. -

a. A sel of separabing m

material

TR e ——
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s
B Iain| gy of BiliAtinbiees, (ncilting, aenniting, s i

21, Be nﬁﬂtmmliiﬂ far croation a
8 115K A%
i cosl, far soving, L Eagey) i ar ke, stosig 1 srnnedal i st arialy,

lracl
25, The cotilractes shall be respansibg ] cxlithl 10 kg W penscreed Tram the sals of ol the

recoveTCil Eomponinis, wikel
hazanious waste, e “mmmfr it il énitieel B RDF, Compost, CA0 waus,

26.The ':'T':"‘Illﬂr SlIL.'I1 I:'I!Ilnrnnr Ihe pogsymty af minimising the disposal of inor/processing,
;nlljl-u.:h i I:r:.hﬂr""- e 4l sy iner b v 1o et bt e limsbd to makang of cart
mﬁh ﬂ:‘ ,'1 '“r: *‘_""“""ﬂ argag { g applicalde a4 por this e of knd) construction of
vy "":1 OUS WISLC suel) g, plvgeieal, choemkeal, bioloyical, reactive, tasie,
E";:;: b h.:::dﬂu;r;ﬁ?”ﬁ“ wasly, If found dring excavation, soeting of sagregation,
; i hazordous ; i nale (M i

Moveinent) Rules, 2016, g anil allser wnste [Management and Tramboendary

27 Hondaver any domestic hazardous woutefwomedical waste If found dunng excavalsan
sorting'segregalion 1o the noarest bigmedicalf hovardous waste foclity which shall be
hamdferd 2% ner Riamediesl Waste Manaaament Tile 2016

28 Corry oul necessary geatechnical suryeys for cansidering the hydrological and fleading
palinkial at sites, i order Lo miligate gy effect on the dctivates during Bic-mining in 1Ens
Candary iandfill,

29,1 order lo provent environmental jmpact of the activilies as per the Solid Waste
Management Rules, 2016 adogt guidelines far development of londfill as per schedule-] of
phe smd Rules.

Leachate System: The Contraclor Shall:

2. Construct leachate collection systemfianks/and provide 2 leachate callection network.

b, Ersure that the leachate from the Bandhwari Dumpsite is carried 19 the leachate
coliection tank without 2ny stagnation (except in storage/hoiding tanks), and

¢, Ensure overall design of the leachate system/ leachate collection tank should be such as
lc ensure that there is no percolation | the leachate into the ground and it does nat
comie into contact with any water body.

[ Sirom waler drainage sysem in such 3 manner 45 1o ensure that

in i3 uegasindunl Tt U heasulile syslian,

b, The run-gff rainwater from the hinteriand does nol enter the sofid waste storage and

processing ared.
¢ There is no stagnation of raimwater gn the sde.

1. Quality Control laboratory. The contractor shall provids a quality control laboratory
wilth the equipments adequate to carry aul the tests pertaining to municipal salid
waste analysis and characlerization, leachate quality, air quality, maturity test for
raeidyal inert matior elc. &5 per this Sold wasie management rule 2016, In the
alternalive, the contractor may alse gel the aloresaid test done for any other
registered laboratary under applicable law,

[, The pre-processing and post-processing rejectfinserts shall be handlied as per solid
waste management Rule 2016. In case a sanitary tandfill is required to be
constrpcled, the disposal of processing reject and insert shall will limited to &
magimum of 10% of tolal waste quantity. In this case, the land f#hing area lor
segrugatedwest and residues shall be earmarked by Municipal coungl, wheth shall be
a part of the praject site. Additionally, the cantractor shall be responsible far closure
ol Hanghwan oumpsite accarding 10 SWM Rule 2016 before completson and exit for
Uhe project. The contractor shall hable to pay a penalty aguivalent to 2 times the
quoted processing fee I the processng rejectfinsert in the sanitary landfill excedd
U maxieniam limit of 10%. The Inert waste material from the processing waste shall
be recognized back in the area designed and calculated for the disposal of such
waste loader and Doser will be Invoved for during and leaving the inert sands for the

" prcessing lendfill aren.
* "f s Necessory to reprafile the wasle maunt |o the designated grade, elevation and
s uibed seypaye ul Uie sl s,

S—— - 4
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As a final cover o a complelpg oisposal lacilily at least 5 layer form
the botio

lop, I.e. qos drainage layer, ebrane, dralnage lnyer m ig
ayer, should be provided, ¢ Qeom g e Eh'ﬂ' layer and r'lhrm'“un
The post closure management activities will be carried out cont)
dumpsile closure : such @s, menitoring of environmental ‘““E:::‘:ﬂnuﬁ:ﬂi?n Aguer
Surrou ndlﬁgﬂamaldum'lcuﬂﬂm gas ex traction Eas well mﬂl'l“ﬂl'lng of-soll coviar and
Vegetation should be plonted |q the Lop cover and adequate :
the plant should be made, provislon for Irrigating
Like for other sanitary landfills |y the country, post closure plan for this SLF sh

; ' ould
also be given highlighting the responsibilities of different stakehalders,

30. Provide fire protection measures and safely cquipments,

11

ILl.

Iv.

V1.

Vil
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IX.
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Frovide ulilities such as drinking water facilities and sanitary facilities (preferably
washing/bathing facilities for workers) and lighting arrangements for casy operation
during night hours shall be proviged and safety provisions including health inspection
of worker al site shall be carried gut,

Provide security arrangements for the planned project site, machinery, equipments,
At A the cost of the developer/contractor

Adequate lighting system lor the working area as well as to the access ways shall be
arrange by the developer/contractor and municipal council will not raise any
objection for the same.

Adeguate measures to avoid trespassing shall be taken by the municipal authorily.
The contractor will provide fencing along the perimeter of the project site and the
land partition are marked by the municipal Council for disposal of the residues and
rejects,

Entrance into the project site from outside the site shall be restricted to one point.
nusevel, severdl Bmgrgencies exnst may be provided.

Access to the project site provided by Municipal Council shall have to be maintained
by the develop/Conlractar to have easy movement of vehicle and etc from oulside.
Sel up an ece-friendly and non-palluting process in order to reduce the wmpact of the
dumping site in Lhe adjacent areas,

Set a soil ond groundwater baseline so thal the same will be available to evaluate
posl bio-mining and Remediation/Recrimination of the Bandhwar Dumpsite.

Monitor groundwater gquality, work zone, air gquality and ambient air guality
memilanng wilhin i the sile from aulhorized laboratory/agency and submit the
report on manthly basis.

Monitor and measure noise level at the site and interface of the facility with plant
boundary and surrounding area.

Keep track of the progress of its activities and establish a database and update on a
regular basis In order Lo optimize IS activities.

Involve community participation and discuss with the citizens community. In order to
grsure a free flow of information.

rnmplete the work within the time nerod stipulated in the contract, subject to terms
and condition in the contract at the end of the terms the contractar shall vacant the
Bandhwari Dumpsile, as the case may be, along with its equipments and facilities
use and handower Chi, Sir reclabmed area and for the sanitary landfill with withouwt
cleaning any Compensations of whatever nature,

Welghment System

The contracter shall provide welghbridge to measure guantity of various components
of waste at duinpsite is processed Jﬂ_terms of sorting and segregated material, ROF,
composite materal, and inserl going oul of the BandhwariDumpsite. Provided
iwevier, Lhie conlraclor shall ensufe thal a maximum of 20% only of the processing
réjecls are land Niled in the Sanitary Landfill at the Sanitary landfill site.

The controctors shall ensure that weighbridge is fully onlineelectronic, where in data
of gnling reports should be generated. Onling data shall be provided ta the authority
85 and when required, but mandatory on monthly basis, It should aiso have g"l
furvgillance system,

4
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Welghbridge should be calibrgipg gs per the OEMS manual and Fn;mﬂrri;“:mﬁ
by authority, In case of breakggwn of the weightridge, It should ate weighbridge
24 hours during the perigg welghing ghould be done at priv

approved by the avtharity, '

Payment Procedure:

. During the payment of thg jis of the work executed by the agency follaving

enclosures be verilied in true jetter gnd spiriki-

2. Real time photographs reflacting the areafland reclaimed by n-‘ut:ﬁhl:sn‘;::iﬁ
existing legacy wiste. Permanent Mile stones shall be instafled at L ﬂmm s
of the reclaimed land and ng furthes waste ghall be allowed to be du
reclaimed land,

U: LOMOUr snoets prepareg vy the help of 1918l stations / drones of :‘u;':“::
available technologies, reflecting the volume of waste reduset
remediation and the same should be tolly with the quantity of weight p
takén in the bills.

C. Bofore every payment of the bill the agency is required to conduct the mm?:r
Survey and the volume reduction should be refiected against the guanlly
processed b]r the age 5 ;

e leigin Shpa of I.h: pn:::cr.und wasle weighed on the weighbiidge and in the
presence of officer not belw the rank of AE and signed at the site under
surveillance of the 1P based CCTV cameras. Time recorded by the officer on the
weigh slip shall be verified from the video footage of IP based CCTV cameras and
during the payment of the bills, certificate of werification of the same shall be
recorded by the Enginger in Charge.

Scope of Waork

Upon execution of the Dralt Contract, the Contractor shall undertake following

activitees.
A. Scope of Praject

1,

L
h

. Manitor and measure noise level 8l the site ang

Excavale the exisling mixed compacted garbage and seve the waste through

mechanical sieving machinesfény  other egulpmants at the cost of the
developer/contractor.

« The contractor shall take necessary steps and process to minimize Environmental

pollution while carrying oul remediationfreclamation of legacy waste st Bandhwari
dumpsale. i contracior shall lake all responsible SLeps L0 ensure Chat there je
control of cdor, dust and treatment generated leachate,flies, rodents and bird
menpee ond fire hazards in and srcund the Bandhwari dumpsite during the period of
reclpimotion.

. The contractor shall in ensure processing of the legacy waste in accordance with

CPCE Guidelings for handling legacy waste (Old Municipal Solid Waste date. Ma

2020} along with SWM Rule 2016 (23 amended Time Lo time), v NI

Setup moechanicel segregation and ﬂlurn:mt recovery facility.

e o i Niecsadlp wmimd deti ekl HLING pidusssa Lia

ek i i i o Syslem in order (o red

impact ol Lhe dumpsite on the adjacent area, i

Sel up a processing system flexible enough Convenientfor segregation of dumped

rnaterial

Sel o sod and groundwaler bastlng 5a thal the same will be availabie 1o vl

post big-mining and Remedsation/Reclamation of the Bandhwari Dumpsite, e
interface of the facil i

boundary and surrounding area, ——

Krnp trark of the pragress of its 2Ctvities and ontablish

3 database
regular basis in order 1o optimize IS activities, W Upuie:on.»

2" Fioor C1 Info City, Sector - 34, Gurugram-122001 (Har
b e mfo oo (B deDRTNE gav.n Tail Free la, IDEH] Lmﬁ::] E_f?-
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10, ﬁ:gn;ut nemhar\rb ;u.;l.._;,,;,:n i Furvﬂf for conmdering the hydrotogical and
Mining Iﬁ:;n.-:,l-;l i ﬂ«\‘ﬂl:rutn itigola any effect on the ackivities d“’:“ﬂ Bla-
tFreatment ang ﬂls-pu.s;IEHhMl \ranspart. The agency will also l“"ﬂ-'“ﬂ“::n ection,
per CPCB norms, of lpachae generaied al sile by using suitable te logy as

11.Segregote the excovaleg tion earmarked. Into 85 may kinds
and categories as poss Qarbagg in the land por unl eont -ctnr oot Bl
separation of Fﬂtvclnt: blg at the cosl ol the Deve un-zrh o Br:ndh o rnpoite
Maximize the separatian g5 B0 metal etc. from GAe tved Fuel (ROF)
from the Bandhwar Doy PO generation of Refuse Derived Fuel {

11.|_=ruwda an-site ﬂnrﬂgnl::v]:illllmr fractions of processed Waste.
£, Tiwe waiibigtlar sivall ¥ for various T4 to maximize the ytilization of
the waste fram th Make rpasonable gl Eavors _ﬂ il Bnsire that at
least 80% of the ¢ Bandhwar| pumpsite and for this purpose a:.:, maximize the
uliization of th Contracior ghall make reasonable nndu::rsh roose ehall

ensure that gk ;:I waste from the Bandhwari Dpmpse ADD: fus g:snT:m:tur 50 8%

\0 produce rmwﬂ B0% of (he woste 15 I.II.I|II'EI:|-.I"I'ELISE‘E| by the |:D|E“' anF and

products Irufu l:ﬂun?::wti"-lls such as soil enricher/compost, Pecy CIaTE

Deal with pre-pru:nﬁﬁ:mn o dEmn:::“D::;:tEfarget to generale compost from

tha hiadegradabla . Dl T the Dandhwari Dumpsite.

13, While reclaimi campanent of the Waste 38 ¢ Jumpsite following
e ey W e e B

Liliy.
E-. Ezﬁ?:“mrlﬂmﬂturdum m.':mr:rnlr lzachate, gases, odor &tc. o rabich OB
raquire spoecial !'n-asle-a HE iy e un'f.“emd during raciama™
€. Pracoutions mu;inf:"“ gl mqu'rem'nﬁ' eth
bken while excavation a3 It releases gases like MELNANE,
Sulphur, dioxide and olher gases which causes explosion and fire.

14.The Contractor shall ewplare the possiblity of minimizing the disposal of
inery/processing rejects and maximize the usage of sucn inert waste including but
:I:nllrlzlted to marking of curb side blocks, filling of low lying areas, construction of

elC.

15, Be :’Eﬁpﬂni-ible for the sale and marketing of recovered materials 1o appropriate
VENUErs.

16.Be responsible for creotion and mauntenance of infrastructure, facilities and
amenities for sieving the excavated garbage and storing the segregated materials
atc. at their own risk and cost. Provide adequate number of processing machines
st oltueving ibs Uuiy Laiges ol handling al least 3000 (one thousand) MT of waste
por day oOr obove 50 as {o achieve Lhe total reclamation of land up 0

Based on the estimated guantum of waste ai Bandhwari

2.

ration

Dumpsite.

17, Provide weighbridge to measure the guantity of various components of waste at
dumpsite. processed In terms of sorting and segregated materials, RDF, compost
malerial, and inerts going aut of the Bandhwar Dumpsite.

18, Carry out leveling of the esrth surface by bulldozers or any other earth moving
pruipment doploy the nocooisdy manpowicr, malerials, equipment, tools and
construction of planis and sheds and creation ol facilities for handling, separation
segregation and storing for the aperation of the plant. '

16. Provide security an@ngements for the planned project site, machineries, equipment
elc. at the cost of the Developer/Contretor.

20. Legacy C&D waste il found during excavation, sorling/segregation and final disposal
of such legacy C&D waste ghall be the sole responsibility of the contractor. The
conlractor shall be free Lo explore allernate use for CED waste as per the CAD waste
rules. 2016, Further. i the st CRD wasie a5 foynd to Be Iyving around the
Bongmwar Dumpsie or jound 1d bu nol properly disposed of, the Contracter shall be
lighle to be penalized [or Lhe 53mM@ in accordance with the terms of the Diraft
Contract.

21, Hazardous waste such &8s physical, chemical, biological, reactive, toxic, Nammakble,

explosive of Cormasive waste, il found during excavation, sorting or segregation ;hﬂll

- F_Fﬂ G
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M e it
be handied s e J
22 :Im::m'zﬂt :Iﬂll:u.||lilnl::-.-r.lhlr'b Marnrggyg and ciher Wasto {Management and transboundary
- g
umv?;:{gn ANy domestic fgndous woslefblomudial  waslto i found during
This wutell.hsglrltmummﬂﬂllﬁn o the nearest bipmudical hazardous waste lacility,
B. Eﬂn:lrplﬂl'?ﬁ and Exit handicd o par bipmudical wasle management Rules.
. Th
E L:Th -“.';L".Tﬁ“"“““ Bnd reetamation of existing dump
2. w s posalivtly | gp Lo 22.09.2024.
E::]ler;:; T i cnnun"mup " “ihe Controct, ot the end of the IOrT e
e or shall vacate the Bandhwari Dumpsite and/ or the Sanitary Landfill Site, 85
rechainiey ory B8 Along with s equipment and Tacilities used and handover tfh'!
of whatever i:lz:.? ! 6r the sanjrary landfill Site without claiming any e
o] i : '
’ r:uu::::-::ﬁ'nﬂalm“ @{1%) one percent of the contract value per month subject 10
Crntrpet Tr five percent of coniract value for early completion shall be paid ta the
'or If complete the wark pefors the prescribed time frame.

site shall be completed up

Penalties/liquidity damages

In case of delay in com 0.5%) half
plotion of the contragl, liquidated damages @(0-

p':'.ﬂ:Eﬂ'. ol the contract valua per week af delay il.-lh]'..'-'ct- 1o @ MAaximuim ol ten :Flﬂjl"ﬂtl'l-t of

contract value should be levied on the contractor, The penaity damages mentioned in

the work contract shall be levied on the contractor in addition &2 these penalties.

your company as per the
@ visit of the officials aof the
instaled and under

Further lor the demonstrabion of the lechnglogy used by
provision contained in Lhe RFP you are requested arrange th
MCG at the plant where plant with such technalogy is successfully
aperation.

&y J Ewecutive Enginger - SBM
e For Commissionss,

Municipal Corparatson
: Gurugram

Endst, No: EE-SBM/MCG/2022/ Z275E Dated: fﬂa?fg&

& copy of the above is farwarded Lo infarmation & necegsary action.

i wile I‘Idf‘.‘l;"'lu“H-'s”I h_l;lrpurﬂlll,ﬂh Laprugiame,

2. Ld. Senior Depuly Mayar/Deputy Mayor, Municipal Corparation, Gurugram.

3. Addlion Comarksssaner = IV, P"|I..II'1IE_-IIJ~EI-I Corparation, Gurugram,

4. Chiel Engineer, punicipal L'urpn-ratl_nn Gurugram.

c Concerned Assistant Engineer/Junior engineer with the direction to comply the
above mention giraction strctly and execute the wark as per RFP and Conlbract
Agreement. If thera is any deficiencies found than you will be persanally liable for
that. If any other jt&m axeculed beyond the DNIT. Then prior approval from

A A L ] dallearily ol L Db,
6. PA to Commissiner far kind inlormation pleasc.

Exocutive Enginesr - SBM
Fer  Commisssoner,

Municipal Corporalion

Guiugram

7% Figar C1 Info Clty, Secter - 34, Gurugram-122001 (Haryana) = ‘!?
ST — LR & gemedtmey,goy i Toll Fro Moo 1BO0LEA1ELY



To

TiF AL
= EATICN
______ T

Bd W W TAFNRMA o0l B s WA P

M/fs Bhumi Green Energy

B-14, Narayan Baug Society,

Magarpatta, Pune - 411028

M.No 9225626 105/9822908912/9881360202,

Memo Mo, MCG/EE-SBM/2022/35041 Date 03.09.2022

subject:- Selection of Contractor for Remediation and Reclamation of

Existing Dumpsite at Bandhwari in Municipal Corporation

Gurugram (Phase II)
Tender ID: 2022_HRY_226869_1.

Under the authority of Commissioner, Municipal Corparation, Guregram and approval
of the rates from the competent authority and acceptance by Municipal Corporation,
Gurugram on dated 02.09.2022 OF your lowest tender which inter alia contains the
following terms & Condition are hereby conveyed as foliow! -

The time limit for the completion of above work as agreed shall be 60 days from the
date of commencement, which will be reckoned w.ef 15.09.2022.

Sr. No. | Deseription | Approx. Qty. Rate “Total project
Junit | cost (In Rs.)
i Seledion of (Contractor for | 2,00,000 T | 915/ | 18,30,00,000 |

| Rernediation and Reclamation af Per
Exisking Dumpsite at Bandhwari |
in Mumicipal Corparatian, MT

Gurugram (Phase I1)

General Terms & Conditions:-

1.

P

P T

All terms and conditien of tender document/ RFP and Draft Contract Agreement uploaded

will remain binding on you. ;
You will have to submit PERT/Bar chart before starting the work and submit bill af executed

waork for payment.

Al statutory deduction will be made as applicable fram your ills.

Please inform in writing of date of start and dote of completion of work To undersigned.
payment will be made after the recommendation of manitoring committesf3® party/
consultant {If applicable).

The work must be started within 7 day of the issue of this work prder in consuftation with
concern AESJE of this office and complete the same with your contractual limits. You are
hereby required to execute the agresment within 7 days from the date of msuance of this
jetter, AESJE will ensure that the work will be carried out accordingly.

you are requested L0 asttend this office for signing of Contract sgreement along with

pecessary documents.
Base lines studies of the site including the tevelling, contour survey, drone survey of the

area allpcated to you for the processing of legacy waste be carried out immediately, Other

waste characterization, physio- chemical analyses al characteristics, compaosition of the

waste present at the site, ground water, every fractions of the waste, soil etc be carried out
t the eariiest.

. arant stages of the work that is before starting, during the gxecution and

photographs of diff
after 3:! pgnﬁmpieum of wark will have to submitted before payment by you.

3 Flaar C1 Info City, Sectar - 34, Gurugram-122001 (Haryana)
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10. All directions issue in case of Hon'ble NGT Hur;‘ulu C
issue by Hﬂln‘h;e Court will be strictly followed, il
11. All the applicable approval required for the wark shail be the res i
itility of the Agency.
12.MNo Electricity, Water shall be supplied by the Mc )
il 4 ¥ G, the agency has to make their own
13. All the provisions directions of industrial salety and heaith shauld be strictly ¢
amplied with.
14.MCG shall engage an Independent Assessment Agency for the munltud'ln;nf ﬂtﬁ work and
the payment shall be released after the satisfactory receipt of report from the 1A,
15.Make responsible endeavors to maximize the utillzation of the waste from the Bandhwari
dumpsite and far this purpase shall ensure that at least BO% of the West is utilized/reused
by the contractor as to produce the product/Output such as soill enricher/compost,
recyclables RDF and products from construction and demoiition waste.
lﬁ.ﬁmﬁ%nrmﬂng system flexible enough and convenient for segregation of dumping

1?.mrlemadeuuam power back-up for smooth operation of the machinery and equipment

18. Excavate the existing mixed compacted garbage, and sieve the waste through mechanical
sieving machires/any other equipment at the cost of the Developer/Contractor, Ensure the
separation of different companents of dumped waste to maximize the reuse of legacy waste
from the Bandhwari Dumpsite,

19.The waste removed from the dumpsite is to be safely transferred to the treatment facility
setup at the site. The concessionaire will prepare a layout clearly showing the area required
for treatment of the garbage aleng with allied activities.

20.The treatment plant should be provided with necessary infrastructures like security and
acoess controls/ camera monitoring and recording features etc. by the Concessionaire.

21.A separate first aid facility will be provided at the treatment plant within 100 meters of the
treatment facility.

22.Provide adeguate number of processing machine for achieving its daily target of handling
waste as for the quarterly plan submitted for Bandhwarl dumpsite.

23. Provide on- site storage facility for various fractions for processing waste.

24.The hardware and bechnology adopted should include but not imited for the folkowing: -

and other or in any other case,

d, A set of separating machines with minimum 4 stage screening through sieves so as to
achieve the lines less than 4 mm size with maximum concentration and inert limibed to
10% and the gquality of the RDF obtained such meet the parameters of SCF-1 guality as
per the ROF gukdelines of CPHEED,

b. Magnetic separator for ferrous metals and scraps,

£ Slre, reduction and screening.

d. Effective segregation of non biodegradable mass like plastic, nert material
{construction/demolition waste), etc,

e, Collection of biodegradable and organic matter flawed by scientific processing,

f. Transfer and disposal of metal scrap and other recyclable mass like glass and plastics to
primary producer Industry, either directly or through approved vendors/concessionaire.

g. Deploying of all reguired inputs vir., MSW collections and handling equipments and
wehicles conveyors, JCB, dumpsite etc. Will be Concessionaire’s responsibifity,

h., The plant and machineries necessary for each of the above steps will be part of the
proposal submitted to the autharities/MC for approval,

i, Buy products from such processing, like recyclables refused, Derived fuel will be the
property of the conbractor.

j. The Concessionaire has to ensure that all the byproducts generated during the term will
be cleared from the site at the end of the term apart from the inserts dumpsite in SLF,

k. The Concessionaire will ensure that an online monitoring system woulkd be setup for

effective operations and maintenance of the plant. This will include installation of CCTV

camera, electronic weighbridges and daily online updating of processing quality of
waste, The fead will be provided to the respective ULBS.

Effective Leachate collection and treatment facility,

m, Maximum numbers of the suction tankers for ensuning no leachate is accumulated at the
project site #s well as in the surrounding areas, so that nd environmeant impact and

inconvenience to the public takes place.

2" Floor C1 Info City, Sector - 34, Gurugram=122001 (Haryana)
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25. Be responsible for creation and maintenance of Infrastructures, facilities, amenities, at their
own risk and cost, for saving, the executive garbage, storing the segregated materials.

26. The contractor shall be responsible and entitled to keep the proceed from the sale of all the
recovered components, which may include bul not imited te RDF, Compost, CRD waste,
nazardous waste, medical wasta and Insert,

27.The contractor shell explorer the possibility of minimizing the disposal of inert/processing,
reject and maximize the uses of such inert waste including but mot limited to making of curb
side blocks, filling of low-lying areas { If applicable as par the law of land) construction of
roads etc. Hazardous waste such as physical, chemical, biological, reactive, toxic,
flammable, explosive or corrosive waste, If found during excavation, sorting of segregation,
shall be handiing as per the hazardous and other waste {Management and Transboundary
Movement) Rules, 2016.

ZB.Handover any domestic hazardous waste/biomedical waste if found during excavation
sorting/segregation to the nearest blomedical/ hazardous waste facility which shall be
handled as per Blomedical Waste Management Rule 2016,

29.Carry out necessary geotechnical surveys for considering the hydrotogical and flooding
potential at sites, in order to mitigate any effect on the activates during Big-mining in tens
Sanitary landfill.

30.1n order to prevent environmental impact of the activities as per the Solid Waste
Management Rules, 2016 adopt guidelines for development of landill as per schedule-1 of
the said Rubes,

Leachate System; The Contractor Shall;

a. Construct leachate collection system/tanks/and provide a leachate collection network.

b. Ensure-that the leachate from the Bandhwari Dumpsite is carried to the leachate
collection tank without any stagnation (except in storage/holding tanks), and

¢, Ensure overall design of the leachate system/ leachate collection tank should be such as
to ensure that there is no percolation T the leachate into the ground and It does not
come into contact with any water body.,

L Strom water drainage system In such a manner as to ensure that

&, It is independent form the leaschte system,
b. The run-off rainwater from the hinterfand does not enter the solid waste storage and

processing area,
¢, There is no stagnation of rainwater on the site.

[1. Quality Control laboratory. The contractor shall provide a quality control laboratory
with the equipments adequate to carry out the tests pertaining to municipal solid
waste analysis and characterization, leachate quality, air quality, maturity test for
residual inert matter eétc. as per this Solid waste management rube 2016, In the
alternative, the contractor may also get the aforesaid test done for any other
registered laboratory under applicable law.

III. The pre-processing and post-processing reject/inserts shall be handied as per solid
waste management Rule 2016. In case & sanitary landfill is required to be
constructed, the disposal of processing reject and insert shall will limited to a
maximum of 10% of total waste guantity. [n this case, the kand filling area for
segregated west and residues chall be earmarked by Municipal council, whh;h shall
be a part of the project site. Additignally, the contractor shall be responsible for
dosure of Bandhwari dumpsite according to SWM Rule 2016 before completion and
exit for the project. The contractor shall lizble to pay a penalty equivalent to 2 times
the guoted processing fee If the processing reject/insert In the sanitary landfill
exceed the maximum limit of 10%. The inert waste material from the processing
waste shall be recognized back in the area designed and calculated for the disposal
of such waste lpader and Doser will be Involved for during and leaving the inert

sands for the processing landfill area.
IV, It it pecessary to reprofile the waste mount to the designated grade, elevation and

slopes avoid seepage of the materials,

274 Floor C1 Info City, Sector - 34, Gurugram-122001 (Haryana)
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::pajﬂmr ::r'-der;tn 8 completed disposal facility at |east S layer form the bottom to
¢ le, gas nage layer, geomebrane, draing layer clay layer and revegeta
layer, should be provided, " " rE sastatien
The post closure management activities will be carried out continuously ager
dumpsite closure such as, monitoring of environmental condition within and

surrounding area tioncurtam gas extraction & as well manitoring of soil cover,
Vegetation should be planted in the top cover and adequate provision for irrigating
the plant should be made.

Like for other sanitary landfills in the country, post closure plan for this SLF shauld
alsa be given highlighting the responsibilities of different stakeholders,

31. Provide fire protection measures and safety equipments.

i1
1.

WIII.
IX.

XIIL.

X1V,

Prnw'rqt ulilities such as drinking water faciities and sanitary facilities [preferably
washing/bathing facilities for workers) and lighting arrangements for easy operation
during night hours shall be provided and safety provisions including health inspection
ol worker at site shall be carried out,

Provide security arrangements for the planned project site, machinery, equipments,
etc. At the cost of the developer/contractar.

Adequate lighting system for the working area as well as to the access ways shall be
arrange by the developer/contractor and municipal council will not raise any
objection for the same.

Adequate measures to avold trespassing shall be taken by the municipal authority.
The contractor will provide fencing alang the perimeter of the project site and the
land partition are marked by the municipal Council for disposal of the residues and
rejects.

Entrance into the project site from outside the site shall be restricted to one point,
However, several emergencies exist may be providied

Access to the project site provided by Municipal Council shall have ta be maintained
by the develop/Contractor to have easy movement of vehicle and ate from outside,
Set up an eco-friendly and non-paliuting process in order to reduce the impact of the
dumping site in the adjacent areas,

Set & soil and ground water baseline so that the same will be available to evaluate
post blo-mining and Remediation/Recrimination of the Bandhwari Dumipsite,

Monitor ground water quality, work zone, air guality and ambient air guality
monitening within in the site from authorized laboratory/agency and submit the
reépart on monthly basis,

Moniter and measure noise level at the site and interface of the facility with plant
boundary and surrounding area.

Keep track of the progress of its activities and establish a database and update on a
regular basis in order to optimize its activities,

Involve community participation and discuss with the citizens community. In order to
ensure a free flow of information,

Complete the work within the time period stipulated in the contract, subject to terms
and condition in the contract at the end of the terms the contractor shall vacant the
Bandhwari Dumpsite, as the case may be, along with Its equipments and facilities
use and handover the, 5ir reclaimed area and Jor the sanitary landfill with without
deaning any Compensations of whatever nature,

Weighment System

I,

III.

The contractor shall provide weighbridge to measure gquantity of various components
of waste at dumpsite is processed in terms of sorting and segregated material, ADF,
composite material, and Insert going out of the Bandhwari Dumpsite. Provided
however, the contractor shall ensure that a maximum of 20% only of the processing
rejects are land filled in the Sanitary Landfill at the Sanitary landfill site.

The contractors shall ensure that weighbridge is fully online electronic, whers in data
of enline reports should be generated. Online data shall be provided to the authority
as and when required, but mandatory on monthly basis, It should alsa have CCT
surveillance system,

Weighbridge should be calibrated as per the OEMs manual and fortnightly reviewed
by authority. In case of breakdown of the weighbridge, it should be rectified within

2™ Floar C1 Info City, Sector - 34, Gurugram-122001 [Haryana)
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24 hours during the period, weighing should be done at private weighbridge
approved by the authority,

Payment Procedura:

I, During the payment of the bills of the work executed by the agency

following enclosures be verified In true letter and spirit:-

a. Real time photographs reflecting the areafland reclaimed by processing
of the existing legacy waste. Permanent Mile stones shall be installed at
the boundaries of the reclaimed land and no further waste shall be
allowed to be dumped at the reclaimed land.

b. Contour sheets prepared with the help of total stations / drones or with
latest available technologies, reflecting the volume of waste reduced by
bio remediation and the same should be tally with the guantity of weight
processed taken in the bilis.

c. Before every payment of the bill the agency is required to conduct the
contour survey and the volume reduction should be reflected against the
quantity processed by the agency.

d. Weigh Slips of the processed waste weighed on the weighbridge and in
the presence of officer not below the rank of AE and signed at the site

under surveillance of the IP based CCTV cameras. Time recorded by the
officer on the weigh slip shall be verified from the video footage of IP
based CCTV cameras and during the payment of the bills, certificate of
verification of the same shail be recorded by the Engineer in Charge.

Scope of Work

Upen execution of the Draft Contract, the Contractor shall undertake following

activities.
A. Scope of Project

L

L of o

o @ o

Excavate the existing mixed compacted garbage and sieve the waste through
mechanical sleving machines/Any other equipments at the cost of the
developer/eontractor. :
The contractor shall take necessary steps and process to minimize Erwlrnnmem;_b
pollution while carmying out remediation/reclamation of legacy waste at Bandhwiari
dumpsite. The contractor shall take all responsible steps o ensure that thnr:_lr:
controd of odor, dust and treatment generated leachate, flies, rodents and bird
menace and fire hazards in and around the Bandhwari dumpsite during the period ol
reclamation.
The contractor shall in ensure processing of the legacy waste in accordance with
CPCB Guidelings for handling legacy waste [(Md Municipal Solid Waste date, March
2020) along with SWM Rule 2016 {as amended Time to time]}.
Set up mechanical segregation and comMpost recovery facility.
Set up an eco-friendly and non-pofluting processing gystem In order to reduce the
pact of the dumpsite on the adjacent area.
Jl_r.n;: up ua pmctﬁllsg systemn flexible enough Convenient for segregation of dumped
al, _
Et?mu and groundwater baseling s that the same will be available to evalvate
post bio-mining and Remediation/Reclamation of the Bandhwari Dumpsite.
Monitor and measure noise level at the site and interface of the facility with plant
and surrounding area.
E:ue;d;fck of the progress of its activities and establish a database and update on a
ragular basis in orger to opkimize its achivities.

City, Sector - 34, Gurugram-122001 (Haryana)
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10, Carry out necessary geotechnical surv i o

/ : 7 ey lor considering the hydrologica

nqgmng potential at sites, In prder to mitigate any effect on the Htl\:till- wrrnlg ;::I-‘
Mining in terms of leachate transport. The agency will also ensure collection,
treatment and disposal of leachate generated at sité by using suitable technalogy as

per CPCB norms.
11, Segregate the ext ated garbage In the land portion earmarked. Into at may kinds
bla at the cost of the Developer/Contractor maximize the

and categofies &8 possi
separation of recyclables viz. glass, metal etc. from the Bandhwar Dumpsite.

Maximize the separation of companents for generation of Refuse Derived Fuel [RDF)

from the Bandhwari Dumpsite.
12, Provide on-site storage Facility for various fractions of processed Waste.
1. The contractor shall make reasonable endeavors to maximize the utilization of

the waste from the Bandhwan Dumpsite and for this purpose shall ensure that at
yors to maximize tha

least B0% of the Contractar shall make reasonable angded

ukilization of the waste from the Bandhwarl Dumpsite and for this purpdse shall
ensure that at least 80% of the waste 15 utilized/reused by the contractor $0 &%
to produce product/outputs cuch as soil enricher/compost, recyclsbles, ROF and

ducts from construction and dernalition waste.
generate compast from

2. Deal with pre-processing gutputs such as RDF. Target to
warl

the biodegradable companent of the Waste at the Bandh 2.
d excavating MSW from the present open dumpsite following

aspects must be handled carefully.
a, Exposure to hazardous material, leachate, gases. odor eke.
he uncovered during cclamation operation

b. Contaminated wasies that may

require special handling and disposal requirements. _

¢, Precautions mast be raken while excavation 85 ¥ gos like methans,
Sulphur, dioxide and other gases which causes exp fire.

af minimizing the disposal af

14, The Contrachor chall explore the passitility
and maximize the wsage

riing of curb side tiocks, Mlling of low [yin
road etc. )
15.Ba responsible fof the sale and marketing of recovered materials ta appropriate

venders.

16. Be responsible for creation and maintenance of ipfrastructure,
amenities for sieving the axcay
gte, ap their gwn rigk and cost. Pravide
from achieving its daily target of handiing at least 3000 (ong shousand) MT of waste

the total reclamation of land up W0

per day Or above so as o schiave
~_ pased on the pstimated guantum of waste at Bandhwar

pot limited to ma

---------------------------------

Cumpsite.
17, Provide welghbridge t0 measure the guantity of various components gf waste at
dumpsite. P in terms of sorfing and segregated materials, RDF, comipost

material, and nerts geing out of the Bandhwar pumpsite.
18, Carry out leveling of the earth surface by hulldozers or any other garth moving
equipment deploy the necessary manpower, materials, equipment, tools and

sheds and creation of facilities for handling, separation,

gd project site, machineries, equipment

19, Provide security arrangeémen

cost of the Devieloper/Controtor.
aste if found dupring axcavation, sorting/segregation and final dispossl
hall be the solé responsibility of the contractor. The
use for CA&D waste &% per the CRD washe
aste is found 1o be lying around the
Bandhwar Dumpsite of found to be not properly disposed of, the Contractor shall ba
[iable to be penalized for the same In accordance with the terms of the Draft

Contract.
21, Hazardous waste guch as physical, chemical, Diological, reactive, toxic, Mammable,
gxplosive Or corrosive waste, if found during excavation, sorting or segregation shall

5% Floor C1 Info City, Sector - 34, Gurugram-122001 (Haryana)
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be handled as per the hazardous and other Waste (Management and transboundary
Movement ) Rules,

2. Handover any domestic hazardous waste/biomedical waste If found during

excavation, sorting/segregation to the nearest biomedical hazardous waste facility,
This waste shall be handled as per biomedical waste management Rules,

B. Completion and Exit
1. The work of remediation and reclamation of existing dumpsite shall be completed up

2,

within two months positively |.e up to 22.09.2022,
Subject to terms and conditions in the Contract, at the end of the term, the

Contractor shall vacate the Bandhwari Dumpsite and/ or the Sanitary Landfill Site, as
the case may be. Alang with its equipment and facilities used and handover the
reclaimed area and / or the sanitary fandfill Site without claiming any compensation

of whatever nature.
Incentives/Bonus @(1%) one percent of the contract value per month subject to
maximum of five percent of contract value for early completion shall be paid to the

Contractor if complete the work before the prescribed time frame.

Penalties/ liquidity damages.

In case of delay In completion of the contract, liguidate
percent of the contract value per week of delay subject to @ maximum
contract value should be levied on the contractor. The penalty damages me
the work contract shall be levied on the contractor in addition to these penalties.

d damages @(0.5%) half
of ten percent of
mentioned in

Executive Engineer = SBM
For  Commissioner,

Municipal Corporation

Gurugram

Endst No: EE-SBM/MCG/2022/35043-47 Dated: 03.09.2022

A copy of the above |s forwarded to mformation & necessary action,

Ld, Mayor, Municipal Corporation, Gurugram.
Ld, Senior Deputy Mayor/Deputy Mayor, Municipal Corporation, Gurugram,
Addition Commissioner = IV, Municipal Corporation, Gurugram.

Chief Engineer, Municipal Corporatien Gurugram.

Concemned Assistant Engineer/Junior éngineer with the direction to comply the
above mention direction strictly and execute the work as per RFP and Contract
Agreement. If there is any deficiencies found than you will be persanally liable for

that.
PA to Commissioner for kind infarmation of W/CMC please,

W

Executive Enginesr - SBM
For  Commissioner,

Municipal Corporation

Gurugram

2" Floor C1 Info CRty, Sector - 34, Gurugram-122001 (Haryana
Webste: www.mog.gav.in B dmcfmcg.gov.in Toll Fries Mo, :énlum Bl‘.l':l
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B 14, Narayan Baug Socioty,
Maghrpatia, Pune - 41 1078
M. Mo 9225626 105/982 20089 | 2/985 | 160207
Mema No, MCG/EE-SBMy 203852111 Date 19.12.2022
Subjecti-

General Terms & Conditions:-
1.

Remediation and Reclamation ofExisting Dumpsite at Bandhwarl in Municipal
Corporation Gurugram {Phase IV}

Tender 1D: 2022 _H RY_237016 1

Digl no. MCG/58M/sbm,/2022-21 /00018,

Under the authority of Commissioncr, Municipel Corporation, Gurugram and approval
of the rates from the competent suthanty vide ketter no. DULB/Tech/1SWM/2022/6261
on dated 04.11.2022, of your lowes! tender which inter alia contains the following
terms & Condition are hereby conveved as foliow: -

The time limit for the completion of above work as agreed shall be 180 days from the
date of cemmencement, which will be rockonad w.el 26.12.2022.

[Sr. o, | Desariplion | Approw, Qly. | Rate | Total project |
fUmit | cost {In Rs.j_

i | Memuthatibn aixd Weoserade of  o.00,000 MT G54 A5, 75.00,000
Ewigtang Dumpsite al Boenmdfwae: Per
| in Mumcipal Cargaralion, |

| | Gurugram (Phase 1v] | MT I
| | |

1
L e e — e

All terms and condition of tender documentf RFP and Draft Contract Agreement uploaded
will remain binding on you.
You will have ta submit PFEAT/Bar chart belore starting the wark snd Submit bil ol BwpCuted

wirk [er paymeant,

. All statutory deduction will be made as applicable fram your bills.

pisase inform in writing of date of start and date of completion of wark 00 underssgned
payment will be made after the récommendaton of monitoring commates;3 party/
eansultant {If apphicabbe) :
The work must be started within 7 day of the 5swe of this work order in consultation with
concern AE/IE of thes office and comploic ihe SAME with your contragiual imals, You are
serplay S0 et M ERBL e e Jpeemort atien ¥ days from the gale of issuance of this
fetter MESIE will Ersurd (il e work we lie carfien tul gocordsngly

You are requesied to attend this office lor signing of Contracl agreement along with
NECESSary Gotuments.

Base lines studics ol the site inCludeng ihe lpvelling, conigur uneey, drone survey of the
ared allocated to you for the processing of legacy waste D2 Carmed oul wnmediately. Other
waste characterization, physio- chemical analyses of charactenstics, composition of the WAL E
present gt the gita, ground water, every fractions af the wasie, $oil eic be carmied out af the

rlicst.

::umg.raptm of different stages of the work that is tofore starting, duning the execution ang
after the Completion of work will nave 19 submitted Defore payment by you.,

10, All directions Issuc in case of Han'te NGT, Hon’ e Court and ather arin any ather cage, isgye

Court will be strictly fallowed.
:ﬁ mn;u;:-ncame approval required for the work snall be the responsibility of the "

}_11.“ Electncity, Water shall bz supphed by the MCG, the agency has to make their own
menis
i3 :JTi:Egirnv % IFLELIDNS O NUUSIN) el ey ANd NEalth siguld be sinctly complied with

17 Flaor C1 Divlg City, Sooier - 3=, Gutwirart L2200 [Haryana)
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14, MCG shall engage an Independent Assessment Agency far the manitonng of the work and the
payment shall be released after the satisfactory receipt of report from the IAA. ——
15, Make responsible endeavers ta maximize the utdization of the waste from Lne Ba 0
gumpsite and for this purpose shall ensurc that at feasl BO% of the West is whelizedffou I
by the contractor as to produce the preduct/Output such as soil enricher/compost, racyclables
ROF and products from construction and demalitson waste.

16. 560 up ;nuulrbg system fiexible enough and canvenient for segragation of dumping
maberial,

17, Ensure adequate power back-up for smonth aperatien af the machinery and couipment
enstalbmd .

18. Excavale the existing mixed compacied gortage, and siove the wasle through meghan o
gipving machines/any Glher equpment at [hid cosl Al the DeeeloperfCondractor, Ensure Lhe
separatton of different companents ol dumpod wasle 10 maxmize the rouse of legacy waste
fram the Bandhwari Dumpsite,

19, The waste removed from the dumpsite s 1o be safely transforred to the preatmont facihily
sotup at the site. The concessionaire will prepare a layput clearly showing the area required
far treatment of the garbage alang with allied activibies,

20, The treatment plant should be provided with necessary infrastructurcs like secunty and acCess
contrals/ camera monitoring and recordong features etc. Dy the Concessionaine.

21. A separate first aid facility will be provided at the treatment plant within 100 meters of the
treatment facility.

33, Provide adequate number of processing maching 1as achiaving s daily target of handling
waste ag for the quarterly plan submitted lor Bandhwan dumpsite.

23, Prowide on- site storage facility for various Irachions for processing wasie.

24. The hardware and technology adepted should inchede but not limited for the follawing:-

a. A set of separating machings with momum & slage scrocreng Through Sicves 50 25 1o

aetupye [ne foves bpss Vhgn A amin e vl B imaxirmum oncgnd ration and agel e o

10% and the quality of the ADF pbtasncd such meel the paramoters of SCF-1 quality 3%

por the RDF guadchnes of CPHEED

Magnelic separator for forrous metals snd soraps

Sipe, redwcthion and Soreening.

, Effecteve segregation of non-biodegradable mass Wke plastic, wer magenal

(constructipn/demolibion wasie), et

e. Collection of bisdegradable and organic matter flawed by sciontific processing,

f. Transfor and dispasal of metal scrap and other recyclable mass oo glass and plastics to
primary producer industry, cither dirgcily ar through approved vondorsCORCessIEmME

g. Deploying of all requircd inputs Wik, M5W colipclions and handhng equipmienis ana
vehlcles conveyvors, JCB, dumpsite etc. Will e Concessionaire's responsibility,

h. The plant and machineries necessary for cach of the above steps will be part of the
groposal submitted (o the avthonties MO for approval.

I, Buy products from such processing, Wko recyclables refused, Derived fuel will be the
property of the contractor,

j. The Concessionaire has lo ensure that all the bypraducts gencrated during the term will
be cleared (rom the site af the end of the teem apadt from the nsarts dumipsite in SLF

k. The Concossinaire will PASE (hal el onfie masdonng syaem wowld be setup fos
clleChve DPCrwLIcns ant mymnfomanse ol Dhe gant Tls gl inclisde installatian of Cm
camera, oheclrond weighodies and thaly onling ysislaeg ol processing quatily  olwaste
The feod wirll be proveded Lo Lhe respeclive ULGS, ]

I. Effective Leachate colicction and treatment facilty,

m. Maximum numbers of f{he suclion Lankers for ensunng ne leachate 1s accumulated at 1he
propect site as well bm ARE surrounding argas, so that no CRVIFGNMENT imp
inconvenience 1o t kes place S and

ane




25 Be responsible fos crealinn sne m

HWYEL IS W LY, lod mavne
26. The ¢ o

racovargd companants,

MCGE

i usgt et | Plagng 1V

asnleaahr e o ndrasirostres, Taeildios, amenties, aF their
e Cxccutov garuage, slosng 1he segrogated materiars.

Asible and entitied (o keep the procoed fram the sale of all the
which may mcluge but not lmited to RDF, Compost, CAD waste,

antractor shall be respp

Nazardous wasie, medical waste and inscr

17.The contraciar shgll oy
FEIECY and maximize the uses of Such it @

side

roads etc,

plorer the possibiity of mesvimining the disposal of inert/processing,
asie -nn:lul:lmg but not rmited (o making of curp
-lying areas { It apphcable as per the law of land) construction of
Hazardous waste such as physical, chemical, bilagical, reactive, tozic, lammabie,

blacks, filling of low

explosive or corrosive waste, if found dunng excavation, sorting of sagregation, shall be
:ﬂl?nfﬁm the hazardous and other waste {Management ang Transboundary Movement)
28.Handover any domestic hazardous wesio/bomedical waste of found during excavabion
sorlang/segregation to the nearest biomedical! hagardous waste facility which shall be handied
a5 per Biomedical Waste Management Ruie 7016
29.Carry oul necessary geotechmcal surveys foe considering the hydrological and flaoding
potential ot sdes, in order Le mitsgate any olfecl on the-activates during Bio-minmg in (ens
Sanitary landlil,
30 In order to prevent environmental imgact of 1he actnalics as per the Solid Waste Management
Rulgs, 2016 adopd guidelines 1o develapriend al ianghil sy per schedule-| of 1he 384 Rudos,

Leachate System ! The Contractar Shadl-

a.
B

Il

Vi,

Construct leachate collectson system/tanks/and prowioe & lcachate collectan network,
Ensure that the leachate from the Bandhwar Dumpsite is carmed 1o the leachatecoliection
Lank without any stagnathan (except in siocege/heging tanks), and
Ensure overall design af the eachate system) leachate oodlaction tany should be such 44
to ensure that there i$ no pércalation I the leachate inte the ground and I coes not
came infe contact with any water body

Strom water drainage system in such @ manner as io ensure that
1t 15 Independent form the lzaschic system
The run-off rainweter fram the hinterzed daes nol entes the sobd waste storage and
pFOCESSING area.
There 18 no stagnelion of rainwater on he site.

GQuality Control labpratory. The coniracior shall provide a guabily contral laboratory
aigh Lhe cguipments adegquatc o carry ol Lhe Lests pertaimng fo municipal solid washo
analysis and charactorzatspn, lpachaie quakly, air quality, maturity fest for resigual
e makter oo, as gor this Solid wasie manaement nele 2016 In the allornative,
The ConiFactor may alsa got the aloresaid jest owne lor any atnerreqistered laboratary
wnder apglicable law.

The pré-arocessing and post-procossang roject/inserts shall be handied as per sold
waste management Rule 2016, Ir Casir @ sandary lnd®H is required Lo B¢ constructed,
the dmposal of processing meject and anserl Snall widl limited {8 amaxsmum of
10% of total waste guantity, In this case, the land flling area for segregated west and
residues shall be esrmarked by Municipal councll, which shalibe o part of the project
site. Additionally, the contractar shall be responsible for cdosure of Bandhwan dumpsite
according to SWM Rule 2016 before completion and exit for the project. The contractor
shall iable to pay & penalty equivalent to 2 times the quoted processing fee If the
processing reject/ingart in the sanitary [anchll exceed the makimum Wmit of 10%, The
it waste material from the procossing waste shall be recognized Back in the area
dessgned and calculated for the oicposalgl such wasie lsader ng Doser will
inwahwed for during and leaving the ortsands for the processing landfiil area
1l 15 necessany o rEﬂﬂ'n[ﬂ-ﬂ' thie #aslie mount 0 the ﬂﬂiw grade, ele
glgpes avosd secpage of the matenals

hs & Tiiiol cover 1o & compbited depaaal Taliy 36 least S layer form oy
g gas dramage layer, geo-menbrane, dranage layes
faye chauld b provided

The post closure managemenl acn v s sl D COrd Dul ool
closure Swth 8%, moniloning of @nyel onmanlEl Sondtinn within
poncurtam gas extraction & as well mamtonng of sal cover,

vation gng

E Brttom to top
Clay layer nag ru-.-r:gummrl

UDUSIY BT Dy
PSitp
dang SUrfouUNding arag
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Vegelation shoubd be planted s e 1op cover angd adequale provision for irmgating the
nlant skl Be newde
Like for othor samtary landlills o ihe counlry, past closure pan for thes SLF should
50 be given highlighting 1he responsitnistios of different stakeholders

Provide fire protection measures and safety cquipments

Provide ulilithes such as drinking water Tacdities and sanitary facilitics {praferably
washing/bathing faclities for workers) and lighting arrangements for easy oporaton
during night howrs shall be proveded and safely provisions mcluding health nspection
of warker af site shall be carrled nit,

Provede securily arrangements for the planned project sito, machingry, BQUDmMEents,
eic. AL the cost of the developorfcontractor

Adeguate bghting systom for the working asca as well a5 to the acoess ways shall be
arrange by the developer/contracior and municipal councl will not raise any objection
for the samo,

Adoquate moasures 1o avwsid |respassiewy shall Be taken By the municipal authorly.
The comleachor will rawae Tengao s @ he serenetes of e prapee] site and the land
parbibioes &g gl ktl Ly LB BRiminsi oo b obit ol D dlitspiiasadd ol Lond deseflunss sineld Fa ol
Entrance indo the project side fron selsele he sile shall be resticted to one poent
Hoveever, Soveral eMmErgencias cos may e prasvidod

Access 10 the project site proveged by Munecipal Cowncd shall have o B8 Frantamed
by the-develop/Contractor to have casy movemnent of vehicle and etc from outside.
Set up an eco-friendly and non-poiuling pracess in grder to réduce the impact of the
dumiping $ite i the adjacent areas

Set 3 soil and ground water baselng so that the same will be available to evaluate
post Big-rmining and Bemodiation/Facrminaton of the Bandhwan Doempsite

Monlbor ground water quality, work 2one, air quality and ambsent aer guality menitonng
withifi [n the site from authorized lntoratory/agency and submit therepor] on
manthly Gasis.

Monitar and measwrg npise (evel @ tne sae and interface of the faciily with plant
boundary and surrounding arca

Keep track of the progress of its actiwilss and estabksh 3 database and update on a
regular basis in order Lo opiarre (5 activifies

Inwalve community participation and discuss with the cfizens community. In order (o
prswre a froe flow af information

Complete the work wilhen the feme per® Shpsiid o o B faniract, suBiect 1o lerms
arnd condibion A the oohlrdct at ve e af ie lorma the contractor shall vacant ihe
Bandhwari Dumpsite, as Lhe casc may Bo, along with ds eduipments and facilifres
use pnd handover the, Sif rechieeg area and Jfor ne semibary laegfill sk walhgu
cleaning any Compensations of whatever nature.

Welghment System

L

i1.

The contractor shall pravide M,.g.hhrldq{l 0 mAsure Quantdty of various CMpgnents
af waste at dumpsite is processed in 1orms af zorteng and segregated material, ROF,
composite material, and insort going out of the Bandhwari Dumpside, Provided
however, the contractar shall easure thi @ masimum of 20%: anly of the DrOCESSIng
rejects are land Fillad i the Sanitary Landfid at ihe Sanitary landfl site.

The contractors shall ensure that wolghbrdge is fully onbing glectronic, where in data
of online reports should e generatod, Onkne data shall be provided to the authority
a= and when required, but mandalory an manthly basis, I should siso have CCTV
gurvpillance sysiem.

I, Weighbridge should be caliraled 4% pef the OEMs manusl and foraightly
reviewed by authority, In case of Lreakdown of the welghbndge, & should be
rectified withmn 24 hours guning the nenod, winghing should be dene at prvate
weighbnaguappeoved by the e

payment Procodure!

i Curng Lhe payment of the [k of the work eegcuted by the agancy lallovwang
anclosures be verified in brug lelter and st

a. Real time photographs refiecting the arcafland reclaimed by processingof the
axisting legacy waste. Perman.ii Mile stones shall be mstalied al il e

Foi Flpnr C1 Infn City. Sector - 51 Gurugram-122001 {Haryana)
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B Contaur sivemis repiared war i U ol siatong £ drones 0 with intest
available technologics, reficctng (he vallime of waste reduced by bio remediatron
and the same should bo tally weidh Lhe quasgay of RSN prcessed Laken in Ehe
hilts

€. Before every payment af the 10 the agency i reguired to conduct the contour
Survey and the wolume redoctinn Wil Be relipcted against the quantity
Pracessed by the agency,

d. Weigh Ships of the Precessed waste woighed on the woghbiridge and in the
presence of officer not below the rank of AF and signed # the site under
Surveiliance of the IP based CCIV cameras. Tirme recorded by the efficer an the
weigh siip shall be verfied from the videq foutage of [P based CCTV cameras and

during the payment of the billn cetlilicae of vorfication of the same shall be
Fecorded by the Engineer in ©

Tug
! Sutsend - Rermediatan anl
heclamaiivn of Faivting Duinpaite & |

Handhman in Motrimpal  Chrgacalinn
Lastugras (s 1)

WS g Lt awed te be dumgied at

Scape of Wark

Upoh execution al the Orafi Cooi il Cantractor shall ungertake fellowing
adtival s,
A. Scope of Project

L. Excavale the exsting moesd CIHNDACIRY! Qurbage ami seve the weste through
mechanscal  swoving  machines by grier eoupEmenis  al tho cost of  the
develaper/contraciar,

2. The eontractor shail LIRE MOCESSU & Wfigs and process fo minimire Enviranmental
Pellution while carrying out remed ot icn/reclaemation of fegacy waste at Bandhwarl
dumpsite. The contractor shall take i IFEfankibie SI0pE to ensurne that there is contral
of odor, clust and treatment gEnerated izacnate, fies, mooents and bird menace and
fire hazards in and around the Bandiwar, dumpsite during the period of reclamatian,

3. The cantracter shall in ensure processang of the legacy waste in accordance with CPCB
Guidglines, for handiing fegacy waste (D8 Mun ripat Solid Waste date, March 2020]
g with SWM Bule 2005 (8% ameided Time o timaj

4. Sot up mechanoea) Sogregalion anc | umpeal recovery faciy

5 Set up an eoo-Triendly and ron ool Lung Drisudsing system (n ardér to reduce the
impact of the dumpsite on the #Rcord area

B, Set LR d Qrocessmg system Mg o e Canepmiont far sigreqation of dumgped
mataraal

7. 5Cl a soil ang graungwater baseli sn “IRE same will e avaisbie to avaluate
jaast Bl Ay i B vtsguiien S0 on s af Th GenilFiears Bursoestp

B. Mondor and measure nome lover o e sae and IRLEFtACE aF Ane Eatility wieh plant

Baundary g Surrgunding ares

9. Koop track of the progress of its atvimes and cotanhsh a database and update on a
requlac basis in grder o oplimize i Cetvitios

10. Carry out necessary geatechmca suicy lor consdening the mydrological and Mocging
potentsal at sites, w order to mitigate any eifect on the actwities during Big-Mining n
terms of leschate transport. The agency will alsa ensurg coliection, treatment ang
disposal of leachate generated at site Ly using suitabie technology ag per CPCB norme.

11. Segregate the excavated garbage in the land partian earmarked. Into as may kings
and Caegeries as possible af tho cost of the Ceveloper/Contracear maximize the
separation of recyclables wiz. glass mets! etc from the Bandhwari Dumasits
Maximize the separation of componanis for generstion of Rpfuge Defives Fued (ROF]
fram the Bandghwan Dumpsite

12, Prownde Gi-sile Sorage fasility for v noo fractang of processed Wasyg.

1. The contractor shall make roasonable uhidoavers g Maximize the iktation m
the waste from Ui Bandtwar: Dumosite and for this purpoge gha) CRSUE that g
leagy BO% of the Contractor bhall maks ressonabip endeavars tg m

wliteration al ihe waste feam e Baodlwan Bumpsie and for thig niﬂgn;;t Ithﬁ
Ll LEL b sl By o Ll eedsle i wlireilirpugmy Wy thie SO ract L6

to produce #MIi-'nutpﬂt__-.u--- Bl ey 'lLf.ffpmhns:. feCyclanies, ppp -
'Eﬂ.hﬁﬁ-tl-mw_ Sactar - 44 G S L3300q ﬂi__ " #nd
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Eulsjoer Hempdissinn
| Boctsenaten o Esisting [y

CRTRC TR ;
products from censtruction and demaibion wasio
2. Deal with pre-processing outputs urh as BOF Targol to gonssate cornpast from
the biodegradable companem of 1 Nasts ab =e Band i Dirmesire
13, While rerlaam -',r-l el ERseue i
ASPecls musl be handbed cabelully
a. EXposure Lo harardous materal, s, gases, odor ol
b, Contaminated wastos that may e sncovored during reclamation aperalsn e
lﬂtﬂfﬂ haﬂ-ﬂ’"l‘l-g Brd DispOSAl peg e mesly
€. Precautions must be taken whil cecavaton as it reicases gascs ke methane,
Sulphwr, dioxide ane olher gases whach tauses expiosion and fre
14.The Contractor shall explare the pesubdity Bl mnimizing  the  desposal of
Inert/processing rejects and maxemoe the ysage of such mert waste nglugding but
md":ntzm to marking of curb side Liocks, ling ¢f bow heing areas, construchon of
roa i

53, Be responsible for the sale and marketing of recovered materals to appropniate
Vanoers,

16. Be responsibie for creation and maintenance of infrastructure, facilities and amenities
for sieving the excavated garbage and stonne the segregated matenals efc. al their
awn risk and cost, Provide adequatc numbor of pracessing machines fram acheeving
its dauly target of handiing at least 5000 M1 of waste per day or abowe so 8% Lo
acthizve tho tokal reclamation of i §

| Caitufjrams [Fhase i)

5 aEs MT based on the estimated o iotwn ol @asie 4l Bandhwar Dumgsile

17, Provide wWenRrichge ta measure Pifily S8 ardaee coengemsenli o wniEEt i
Gumpsie. Procosseo an Wenms ol sefueg andd segregelod matenals, LOF, compos
matenal, and insedts gaing out of the Aandrwan Dumgsits

16.Carry out lovehng of the parth surlace by Bolldofers 6r 8y OtREe SRR MEwng
equipment  deploy Lhe nocessary A MeELerAAIL,  gouipmcnt,  tools ang
constructon of pianis and shods o abran af lacdilgs Tor pmgling, scparalion,

segregation and taring for the operat on af the plant

19 Provide security arrpngements for 20 planneg propect site, machinenes, egaipment
et at the cost of the Developer/Contracior,

20. Logacy CARD waste if found during excavation, sorting/segregation and final disposal
of such legacy CARD waste shall be the sole responsibility of the contractor. The
contractor shall be free to axplore alfornate use fer CRD wasta as per the CED wastoe
rutes. 2016, Further, if the 58 C&L wasto & found ta Be lying around Uhe Bandhaan
Dumpsite o feund b6 Be nat progenly disposed af, the Contractor shall be abie (o be
pendlized for the sama in accorgance « th the terms of the Draft Contract
21. Hazardous waste sSuch 84 roysical chamical, bwlogical, reactive, toxig,
flammabig, cxplosive ar corrasave waste. |1 found dunng cxcavation, soring or
segregahon shall be handied as per tho tazardous and sthor Waste (Management ana
transhoundary Mavemenl ] Rules

22, Handoyver any eomiesbd R Lnms @ asse ma e AL swasbe 8 Insimsd g e,
gofFling/acgroegalion 1o ie nearcsl amedicdl hadardous wasic facaly
shail be handlod as per DIOMGEICal vl e waiiment ukes

Compiction and Exil

1. The work ol remediation and rechas o hon 8 castiog dunpsite shasl b cumpteed op
wilhin & monihs posibvCly 5.0 ug b 0,0 2024,

2. Subject 1o lerms and conditeans i thic Canbracl, ol the end of thia term, theCantracior
shail vacate the Bandhwan Dumpsie and/ or the Samitary Lanafill Sie, astho Cage
may b, Adong with I8 cquipment and [aciklies used and handover thi Fisclaimed area
and / or the sanitary landfill Sitc withoul claiming any compensation ol whatever
nature.

3. Incentives/Bonus @(1%) one percent of the contract value per manth subjeel g
maximum of five percent of contract value for carly completion shail be paid to the
Contractar If compiete the work before Uhe prescribed time frame.

Penalties /liquidity damages.

In case of dolay In complotion of the contracy,
percend of the contract value per weok of i,
CoNLFALL W SM%0h [ sEvasnl siee bin

This wagie

Iguidabed damages @0 5% half
oBulijeel 1o a maimium af pen pergent o

[ LT B SE P R E i i

2% Figor €1 info City, Seelor ol 6.,

£
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work contract shall be levied an the contractor in addition to the

ponaltics.

I/l_ .Q{A%Eﬂgrnur - SBM

Fos Cofmmissioner,
Mumicipal Corporation
Couir Wiy ram

Endst No: EE-SBM/MCG2022/57 141 Dated: 19.12.2022
A copy of the abave i farwarded Lo iformation & NeCossary SCLon

Ld. Commissioner, Mumgpa: Corporabon, Lurugedam
Chief Account Officer, Municipe: Corporation, Gurugram.
Deputy Director-Audit, Municipal Corporateon, Gurugram.
W/Chief Engineer, Municipal Corporation Gurugram.

Joint Commissioner-5BM, Mumcipal Corporation Gurugram.
. Asgistant Enginaer-SBM, Mynicnal Carporation, Gurugram,
M/s Eco Groen Energy Gurgaon Fandabad Pyl Lid

-er.n:lurd--

-
Executibe Enginger - SBM
CommisEshner,

Eunacipal Carporatledn
Ly ratims

Far

27 Flogr CF Indfo oy, Sccuer 39, Gulugrame] 2300
Wobmme wivw 1100 lill =E e R R TP TP r"..fdﬂ-ul
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Regional Office, Gurug \ ANy -3

Haryana State Pollution Cﬁmtlw Sroard - i

Vikas Sadan, Opposite- New Court, Curugram
Wieksite: - o hapch gy nTel DR 23373, 29741

Email [T - hspe r |
Dinkpd: = 15.11.2021
To "
The Commissioner, 1
Mumieipal Camportion, Gurugirem F‘i
Ernail 10-- crin b gov.in |
Sauh: Sclentific Assessment of Lenchate generated ot Mandhworl Sanitary Landfil
mial (bs Airedlinsl.
Hef: Your Office Memo, No, MOGAC-SAM/2022/273 dated 92.11.2021

S Kindly refer 1o the subject noted sbove, B B preliminnrify estmeted rhat &% on
date appeon, 3549571 KL leachale & siored #i sie 6 seven ponds and approx. 400 ELD
%eachmic is reachimg lo ponds fram dumped wasbe mn present metuiagical conditions which
increases during Tain depending wpon quantem of mis Al moisture contents & metrokogcal
conditions.

Treatment of kachate is being carried oul @ 400 KLD ih reo DTRO planes of
300 KL capacity each and another 150 KLD Leachale Treatmest Plant is under maiienarce
which shall be fumctional by 03.01.2023 as repocted by M/s Ecogreen. 150 KLD Leachase
Treatmeni Plant secds up-gradation with additional high grade Temtary treatment facility to
schieve outler effluent within prescribed norms. 1f both Leachate Trestment Plant - DTRD are
run continuously ai fll capacity, daily generated |eachate ey be tresned except excess kachie
durisg Fain.

If, additional tremtmest facifity it stheast 4 Mos. DTRD plants of 200 KLD
capacity sach may be imstalled Sor treatenend of tll Gate sared 35495.71 KL kachate (in the 7
ponds Bor emptied oul) appras. in one & balf month wef installation of additioral 4 Nox
DTRDplnnumhhninmmmwﬂuummlmnqmurmﬂ.

DTRO plant may be mstalled on lind, if availabie at STP of GMIDA o3 suggested
by CEQ, GMDA, Parameters af outlet of DTRD are within prescribed limit as pot analysis repart
Mo, 465 doted 10.08.2922 {Annesure-1). Samples of puttet of both DTRD have already bedn
callected and seot to HSPCH, Lah, Faridabad for analysis and as per snalysis repont No. 961
dated 15112002, parnmelers are within preseribed Fimit( Annexure-1), Further, it is sabmitted
that this office has requested NEER] 1o gabmit exact quantum of Jeachat: generation and repart
i awnited and accondingly final rqmwillhunhfnhuj i due ol of tme

Quhmitted for kind infarmation snd Rurther necessary aclion. please,

DAL AS above & report dated 15.11.2022 of SDS Consultanis

2 KULDEEP Sl
ﬁd 5|HGH ﬂ:.':”“ NG VRQIAT
nbst B Reghenal (Mo,
sﬂi:;flﬂhﬂﬂl Guragrams Reglow [N

-
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Dated - Augyst 10, 2022
I, heraby,
3} of sectign

axr

certify that 1 Narender Hoads
53 of Water (Prevention and cant

4y of August, 2022 fram Sh. Aparmes
ceogroen Energy (P} Lid

certify that | have analyzed the
1hd declare the resylt of analysis to be as fi

whas

Ths

—l':
o

[

Fomm |
{See Rulp 205

it for analysis reporied belogw:-
I furthgr

& Board Analyst, duly appointed under sub section
ral of Poliution) Act, 1974(6 of 1974) receved an the

h Kumar, Sc-'8', a sample of liquid efflvent of M5

Gurgaon, collected on 0208 2077
Fﬂmuflmdfmamtﬁll.Th-EhmMmsmamndtmﬁ

afore-mentioned sample on 03/08/2022 to 10/08,2032

ollow:-
- .
aramater (Iniet of Qutiet | Dutside Prescribed | Mathod of
OTRO | of OTRO | Patch  af | Limits | Testing
1 . | |
Colgur | Blackish | Greyish | Gréyish - | &5 per relevant
Odour [Bed Mild Mild - I E—.rzﬁqu{hn-ﬁr
pH Vaiie . ¥ -
o X 79 A S
Comductivity pS/cm | 7350 | 9490 &740 Binced Methods  fo
Total Suspended Sefids mgll 530 FF 480 100 ; 'é",;,.,m,., ol
BO.D.(3IDaysat27°C) mgN | 165 12 | 148 ot :;;f. ...T:
Cnemical Oxygen Demand mgfl | 832 | 56 Al - * mﬁr
Gil & Gresse man B ol oo 2

The condition of the seals, fastening and container on receipt was as Follow:
“pntainer had its seals found intact In arder; siip on the container had the signature of the
-epresentative of the Industry and the board representative.
Signes this on 10™ day of August, 2022

Laboratory of the

Aaryana State Pollution
Sector-16 A, Faridabad

-
v

The Member Secrietary
Haryana State Pallut
c-11, Sector -6, Pan

Tris test report relate onl

Control Board

Control Board
chkula (Haryana)

\
.

y to the particular sample submitted for testing
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Report Mo, -962
- November 15, 2022
1, hereby, certify that | Narender Hoada as Board Analyst, duly appainted under sub section

{3) of section 53 of Water (Prevention and cantrol of Pollution) Act, 1974(6 of 1974) recelved on the
08" day o November, 2022 from Sh. Aparnesh Kumar, Sc-'B", a sample of liquid effiuent of M/s
Ecogreen Engineering (p) Ltd,, Gurgaon-Faridabad Road, Badhwarl, Land fill site Gurgaon,

o" 97.11.2022 from the Iniet & Outiet of DTROL & DYRO2 for analysis, The Sample was in a
condition fit for analysis reéported below:-

! further certify that 1 have analyzed the afore-mentioned sampde on 08/11/2022 to 15/11/2022
and declare the result of analysis to be as follow:-

2|

m_p_'m _[gur;tmﬁm of | Inlet of [ Qutiet ur=n~unmlm of |
l. | Colowr —~— — ——pHINH | DTROY OTROZ | DTROZ Umits | Testing |
, Backish | Almost | Blackish .ums:t_|: As per |
[ % |odey —————— — - |Colorless . Colorless relevant
e Bad Odourless | Bad Ddouriess | -~ parts of
o === I U S T % s S =1 e
9. | Conductivity 18fem 98I0 | 1310 18890 | 1540 —— -_i LIRT e
3. | Tatal Suspended Salids gl 5ap 1 E40 | FT] ! 200 | Wrm [
| & |BODOIDesXT O mail |15 (32 [EERNE T BT I Bkl
|_ 7. | Chemical Owtygen Demand mey| 791.2 1568 6743 3196 = — ww::
8. | Ofl & Grease mg/] ' 76 8oL |68 BBl — ﬂﬂ?"
| s | Mickel as Wi mal 4.3 WD ET ND rrem 2017
10. | Chloride as CI mg/] 1119.7 | 168.3 B50.1 | 130.9 T
11. i Fluoride as F mg/| 24 ) 1.8 ND
12 ITntﬂ Dissotved Solids mgl 5410 | 720 | 10440 | 850 2100
[ 13, | Aramonical Nitragen as N mg)l 196 23 217 45 == I
14. | Phenclic Compaunds as CyHs0H mgf | 5.9 0.2 38 |03 =
15, Total Grvormum o5 Cr g ND | ND ND D —

I' —
The condition of the seals, fastening and container on receipt was as follow:
Container had its seals found intact In order; slip on the container had the signature of the
representative of the industry and the board representative,
Signed this cn 15™ day of November, 2022

Laboratory of the
Haryana State Poflution Control Board
Sector-16 A, Faridabad %W

To
The Member Secratary
Haryana State Poliution Control Board

C-11, Sectar -6, Panchiula (Haryana)

This test report relate anly tp the parbicular sample submitted for testing
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Saaksh Degitech Services Pvt. Ltd.

Volumo Sheet of Loachate at Bandhwari Plant as @ 15-/1-2022
sr. [Tank Mo, | AT®2 :‘3'{';::‘“"“ ““’“‘“:’. Loachale | volume { CUM) ~[Remark
o8 Tahml Shebwns nhlin. .
1 1 287.99 %L- 5.50 158395
2 . 1612.58 3.B0 §352.96
3 3 41,70 4.40 326248
5 5 666.62 4,00 2754.48
[ & ] 126738 5860 T057.33
Jr T ] Fi T80.33 440 _ 343345
[ 8 ’ 8 1570.60 510 8010.06
{ Total 3549571 |(CLUM
I = 3549571 |KL

BT Rpad, Seeis - L isrgann lik¥ryanal — 122001
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S 1AL aadAN, Mak P TR TR

Tkl
sl s 1akeheicesicchpecisil g,

Erarwww] vl e annes



ﬁHE‘#-q \

T S .

-
L

saad =i L |

L

LR |

LR N T T

L] l\.q.-‘.-l.-.

L

LY

i ¥
I1:“---- eulabad TIT B PR

LT T - ki
Probsaas: i o b amii

Carbage P amd =101
L T o T S T
Peaprmbaiess 10 1 [ 1]
Ljspun LTI R
Srbiya b
Mhwisabs i IV ARE & 11
Ll N R il Tl
dmining o
PO
rgd i
#ilallaam

Beribra s L
Pilig Mok &l B 011
Fumitdidiom EZ1F 0001
Wb b
Shag by
Vorn wrrinm
LT P
WL i
ke & mr Ay
el e
Wtk

(e | il
Pibrg o @ T 0 EH
Frnau b 0 400 11
Arwsimlainee W 1w TR

LT LR Rt
Pling waqh &0 T 1 LD
Fisarulaiwm 0g® = | AT
Sl merEeH
Srariure
Tres b s, 3 38 8 | 11 0

Vodwne WOt 1RO
Piling wost &l 1511
Fomslan.e Wi F 0001
Wian e el
Seirueiues
[ N

Lasabusie =TT

Wirradvarmn
Wil nedh @ IR0

i r'-ul-nl

4&

e LI
by RPN I i

e LR EHTLLTRE S DR RRLET)
B R FIRT RN iUl THRT TN

BT il | gy imin
s N EETE T e D HT T

oL S TTRLATI. [T ARTIE i
TS EH TR Tk BN LTN]

S vilee | s R ED
o R RE TR ) RTE T
W el HEVRRITTME M
B AT D NS e

MRS IEND e R AR mE
AErA AT mganar |

R UINTTRN T L RTRE
L U R TITTN L EE T
bl BRI TSI "5 LT R T T

WV MOTE 0 N Wl e
Sk k| e e

EOTT LD panh il
A i = BTN

e TAp LR ETH TR Ti T AR LT ||
el L TR E TR o PR Rl | L1 |
kP IR B LG

L R T TS R s T |
BNl MSEnETHN 2
M- R A el 5

mac Lzl WD R
F R AT TE  h L T
WHI B s 5l
sgaalyglfail amekosi) will 3
AT SE TS

WOV QA
My e e Ar N il

NUEREL VAFRD AR T

) Afks — 9

LR i T ] R LE] T ¢ STLE SiT | ST
i - i i i @ i
L -y
————
o ———
o
i =
[
Ll
.
s
[ il AT
F= 4
]
—
1 |
[ il
Y p——— B e el e L ]
s o e R e =L —



L=

L SN

o MLITL] ]

Nemgiuis [l

inrlation WEW 51 1A
Pesnalluie WMEEL T | 00
Wiiles Trrastime 102 T LA 1
R e e AL L]
Prsmp Elosss 3394 | 110
Plargoaad 0l P IR
imtuldum Rl 0 M)
e e T R T
G el Tirmss W P LA
Pilemgaaal sl TR
e N R R 1]
e TR T N ]|
Wy natiens P W51 3 10 BE
Mooy sk w51 1T
| el TR T T
rechiblatase Won2m 1 | 00 1]
U Sisaape bes 030 T LIT I
| ovmrndlaiionn Wode 10 0 DT
lisshallalinn S1a2 5 0 % 0}
bt my = 4in il
Fioky g e
Sl
ki Lignlemg W TN
ars bl 5 g malaim

dnialul |-Jé!i§. e

LN *®

144

Ll L] o] L LR
ta B R EITTY I TP UL AER TR ]
TN L R A v
mERICa
By wmidni o 2eddfr zhiii
b BRI LTTNI SRR LR TT
PRVEM] Il IR AR AN
AT weEiE Wi
AOVT ORI da N d MR
FERE R TR T VR T LR
L IR TR tru T ARELH
e R LA EEEETREL T
LY e b AR R R
iy iee  sanafr zilzaii
HRED AAnLE B8R
bara HEA R LT B R
ol il e =i
BRI EAL] S A e
Havieijel S st
M aiT e Seeknidial|
amy wijell eyt el
JEUE NN R TF g

5 ——"

e
iR

LRI R Sl

vt By

LR
]

el kB o R

i 5 =
e ——

& ——

——————

B L e———

i iRy . al

ArTTEE——
p——

- e—

\

-l
[ . |

[ . |
[T TEET
RE—————— T
[y ——— ==
o
i
i i T———]

— T + VR Rl
L — o e
L — H

@ f e
iy T

sperniby ey
& a L} T



| 5@

\ 'Pi AR - ]-ﬂ‘
i - ~ REVISED ACTION PLAN i
Total legacy waste assessed in Movember 2022 = 32 Lac MIT
Waste processed during November December 2022 = 2,25 Lae MT
|Balance waste to be processed = 32.15 Lac
[ . 'l'-u;l':iil_ﬁ'l'-mM_Fmﬂugq'ﬁiﬁ;f;ﬁ_ﬂwan.lslu_mﬁﬂﬂEﬂmuwlﬂi_ 1
| R Hao gl : ml'u-;l-_th _mwu—ﬂﬂh:"_ _ Teasd Wante |
asiiee s Days "h'*- [T ] 8 | @ _I_ 5 o ar. |
| | The Work wil B sueduted by M3 Bhami
Green, PATHYA B Depirtmentally
04 more works, 2ne under raie approval
! 213 o LD At 0o | g | o a 0 190000 |weth Thin Goaner rema iaty To b
allaired by 1501 2008
| 0 Wiorking days are conudered dus to
ENErEmE COld CONSTIoNE
| Thae Woel will be guecutsd by M/s Bhumi |
|Emﬁ_,f.lu‘l1ﬂ'.llﬂlpll‘tmu1lﬂ1'|l.
| i Feb-72 o1 15000 0000 15000 o o a o 15000 | Erection of machinery of two sgency A R
| Ilw-l‘h:ptdm.
= - 1
| | The Wiark will be snetuted by b Bhumd |
| Green, PATHYA, Departmentally, agensy |
| ' Mar 21 2 wooo | 70000 15000 R 0000 ssonn | B Adency B
Erection ufmﬂmmnfmw:&
| O il B B clone
n | w e T [ G | s | ww | wee | w0 | s e cimcuted by W B
3 :ﬂ,.ﬂ £ ! " e Ao | Boodon | soo0co . S0 e work will be & By My i
5 un-23 = “rsoo0e | 100000 wmoon | %000 50000 | so000 | 0000 | gescoo | o ter. PATHYA, Departmentally, Agency
[ ? e 10 50000 25000 a0 20000 H0G00 10000 10000 rzo000 |8 C& L
; & 1 Muag-33 o ] i @ a =] .-‘ﬂ 0 a MWMMMMh
the month of luly and no wark in the
: ] Sep-23 | L ::-m_ ?sum 11005 S0000 | S50 SO0 GOm0 456000 | myerth of August due 18 faing,
Tustal | 120000 | sa0000 | wnooon | 5000 | assooo | wisow | 3m0m0 | 37150 _

Note :- 1) It is considered that Maximum RDF disposal capacity of the each agency i 1000 MT Per day
C 2) Some space may be required to store the RDF for temporaray period for which the permission may also be granted.
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Ihﬂm&ﬁ processing of Segregated MSW/RDF/Plastic Waste

“ﬁiﬁe.r?eﬂ nﬂh%:@ dred info this 28" duy of November 2022 by and between

Fif, Party Musicipal am{.ﬁuuﬁm which i the having 15 Principal plsce of business at Gurugram

1M nd referred to as first Part], which expression shal, unbess repunant 1o the cantest,
mmw assigns.
And

Shree Cemnent Limited & Company incorporated under the previsions of Companies A1, 1956, having its
registered office at Bangur Magar, Beavar, Distt Ajmer (Raf] (herein calied as SCL) and this agreement i for
n.w;nf Segregated MSW /RDF/Plastic Waste to SCL's following Cement Plant -

—Ll.uphm: Addness- Village Ras, Tehad laitaran, Distt Pali [Raj}
2. Beawar Plant-Addness- Village Andherl Deorl, Beawar, Dett Ajmer, Raj
miﬂﬂﬂ}mmnnﬁmwlﬁﬂlmﬂ-tﬂi!l"?w aned colleciively relerred bo as the  Fartles”

{F gt
5 Wl T 'llrll"l-'l.'l

'. I'\l|I|||.

" BTk the urban locsl body ergaged i the activity of collection, segregation, hasdlng, storage, B disposal of
. Segregated MSW/ROF Plastic Waste.

SCL i i The business of manufactare snd sale of different types and grades of cement and has the capabiiy to
_Gapane 'he waste rrateriah i an envinanment Irigndly mannes thid co-processing in the cement loina located at

asthign gnil Beawar and Ray

&) Thi grimary objective of ihis Agreament is 18 support the gious mtent of the gowemment (o free India froom
% unghe-use pustic waste and consierve emdronmend in the public inberest, This initiabive would be helpéyl o
in gefting fid of the menace of sngle-use plastic which s degrading the envirarmeent and creabing healtn

]

. hazards for the sacisty af large

b

E = ] nﬁsﬂmﬂmmfﬂﬂhﬂk Waste al thelr Bhandwarl Durp yard & SCL shall paosade
i "% 4 trsmsportation to respective SCL units for Dispenal 1hough Co processing, Segregated MSW/RDF/Plastic
3 Waste shall be free from debiris, stones, constructaan wasles. dead animak, metal, Bao-mecal waste and

-2
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other banned e by CPCB lor Co-processing [Speciled In Annsaura B),

£ Intum, SCL has agreed o Co-process the waste a1 s cement Kiins In the public, socisl and envifanmental

cantse a per PWM rules and SWM rules. For this purpose, SCL commits Hself ta make requisite tapial and
afbyer investments far making the sustainable use of the Segragated MSW/RDF/Plastic Waste and thereby
eostributing 1o the aforementioned sodal cause, Thas,

bath the Parties jointly while abserding thelr respective commiiments in publc, sacial and enviranment
imerests enter into this agreemend in consonance with laws, whene MOG promises to pravide Segregated
MSWRDF Plastic Waste in consonance with this agreement, and in lurn SCL commity itself and promsies (o
co-process the Segregated MSW/RDF/Plastic Waste a1 Its cement kins while committing Jo mke requiste
capial s other investments for this puspose, which shall be good ard valuable consideralan for pachvother

¢ Ay Green Benefits, subsidies andjlor other benefits of any nature, If amy, arriving aut of procurement/use af

above Segregated MSW/ROF/Plastic Waste supplled shall be claimed by SCL plants. These could be refated
to COM, PAT, CO2, EFR Blo mass use, &8 per applicable laws.

NOW, THEREFORE, in consideration of the mutual sgreements, promises, covenants, fepresentations and
warranthes set farth in 1his agreement, the receist and sufficiency of which is acknowledged by the Parties. the
Parties hereby agree as follows:

L Scope of Supply of Plastic Waste
During the Term, the MCG shal supply Segregated MSW/RDF/Plastic Waste to 5CL as per the lollowing

specifications
I - Tthl:-Sptﬂu!r;rns;dmpﬂhkhmﬂhtmml - )
. | I Ef
% Parameter oM Acceptance limit- 2l plants
1 (NCW (s recsived) KCal¥g ' > 2500 = |
11 Loading &t source is in scope Firsbparty s 2
1 |Loading & Unicadieg Unloading at recehving end & in scape of SQLE -
3 (uaniity Availakality 501 Location wise details 10 be inserted
| [ e
Oirantity Commitment of Eul'!l:rlj 5000
4 | MSW/RDF/Plastic Waste per M L {However qty may increase/decrease wah mubas!
» [ledicative] consent|
=m |
F B
e - R '
Ak -=-.l 5. [Sie i To be suitable for Shaedding:
= - i
gg 1:'1 I— - e =t =
;;Ii%i = ' : 0L ean dhacontins Son Mhing of SARREAPYE
H_.F:'E' Supply Prospe gﬁﬁ ..IP | Wﬁlﬂ&mﬂh?mmqpn
e ol Wk ivtiration if WOV |ARB] < 2500 MCal/Lg in ietnps vihs s
T i - = -
53 T{iﬁiu = _ % Max, Manthiy Avg. Maisture < 20%

if average monthly Ash{%| exceeds 20% , it will be
preqagative of SCL 1o discontinue recegl




L

| 9 fonorge

i L | 1%

MEG shall
make ivadalie the Segregated MSW/RDF(Plastic Waste whis compiying the alorementioned

pecicatians for defivery 3t 51 and loading & tramipartation the Segregated MSW/RDF/Plastic Wiste
innothe transporting vehicls arranged by the themsahs,

Segregated MEW/RDE/Plastic Waste should be free from

Any of the banned Rems listed in the Annewure B altached herein

Construction and demaition wasts and Inert matesial Wee sbanes, glass, metals etc
The Parties agree that the MCG shall enapre (AaE the specifications a5 per Table 1 in the Segregated
MSWI/ROR/Plastic Waste shall be maintained on monthly 3verage bash. § l Further agreed that quality of
Plastic Waste is not within the permwisibis limits, then SCL shl be entitled 10 dicontinue/Stop the supphes

of Plstic Waste from that scurce, i i agreed and understood between Parties that it shall be prerogatwe of
both the panies to decide the same amicably

MICG shall ensure to provide Municipal Corporation endarsement acknewledgement at each manth
fit the Segregated MSW/ROF Plastic Waste quantity supplied Tifted 1o SCL for Co processing as per the
format set out in Anneaure-A,

L Supply and Delivery;

CQuanticy- MCG will make avadabile of Segregated MSW)RDF Plastic Waste fov S0 Plants and 5o trat 561
aan ekgn vehicles for Segregated MSW/RDF Plastic Waste 22 per the STL's plant requirement, howrevrr
L1 may Istimate any change in the schadule a5 per their unit regquirement. r

Delivery
The defivery of the quasiity of Segregated MSW/RDF/Plastic Waste s9all ba 35 so0n as pessible.

In case of any change i the mutwally sgreed delivery schedule by parties, then the affected partywill
intimate to the other Paries sod o parties will dscuss and arrve at matualy agreed solstionto deal the

“situation.

|
]

[E LT s

—_—

= =2 75 Transportation of the Segregated MSW/RDF/Plastic Waste to the SCLU's lactories thal be atthe cost

T nd resacnsibiity of the SCL The Mys MCG shall ensure that the vehicle & loaded at thearkest with the
4 sty Waste a5 per specilications under clause 1. Wotwithszanding the aforesald, MCG shal ensare of amy
teers that are not ordered by the SCL a3 per the cdavse 1 of the agreement and shall not be loaded into
truchs.
mmﬂummllhmwhmﬂmwmme-mﬂ
apphcable laws inchuding those which may be required by the Polktion Control Boards ot ofber
departments for the ransportation of the Mptesial
il requisite Bpprovals fov supphyng and dispatching ihe Segregated MSW/ROF/Plastic Waste tothe 51
i per spplcabile sules shall be obtained snd comphed wath by the MCG. 501 shall obitin sidlubory
mm.wmm@hhwm"w
MSW//RDF /Plastic Waste in its fictovies and comply with &l spplicable laws in this regard

Dbcuménts to be provided by the Parties
MCG shall ensure for weighing of Segregated MSW/ROF (Plastic Waste al s own and rus nebeasary

challan | Dispatch decuments bee Lorry fecei, E way blll, souncing welghment slg, on requiretenl
PEaE B i e e sl all dalimes ale Tha 871 dhall srranns fne onlsadinn apd piseraea =8 ks
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Lt It factories. The welghing of the Segregated MSW/ROF /Piastic Waste vhall be «arsed ot and
recorded al Weigh bridge located a1 M/'s MCG.

M5 MCG shall prondde 1o 500 o8 ihe necessary documents required for transporiation of Segregated
MEW/ROF/Plastic Waste Woe E-Way bils, G5T Invoice, Challan copy if &y, Welghmeni thp

SCL shall Be responsibde for onloadieg. Slafsg Pre-Protesing, and Co-processing of Segregated
MW RDFPlastlc Waste through Co-Processing in s ks in the cement planti a3 per T prodessing
guidelines CPOR.

3. Commercial terms for the Disposal of Segregated MSW/RODF/Plastic Waste |
Price:
INR B00/MT chall be pakd bry MCG, Specifying the parameters as per Specilications mentionedin
Table-l, G5T shall be eutra af applicable. Loading will be done by MCG.
Transpartation of Segregated MSW/RDF/Plastic Waste is In the Scope of SCL
Unoading at recedving end is in the scope of SCL
irme Tax / TOS shall be dedocted as per applicable rules.
The Charges as per Clause 3.1.1 may be reviewed annually as per mutual agreement.

Inwoicing for supplied Segregated MSW/RDF/Plastic Waste will be done by 5CL an 15 daysbasis on
aty lifted and payment will be made by MG within 15 days of receipt of invoices.

a1, Term and Validity of the Agreement

Thie Agreement will be valid from 26™ Nowember -2022 or til further period, The Agreement may be
amended by written consent of ail the Parties to the Agresment.

5. Testing of quality Paramaters

Each cansignment of Segregated MSW/RDF/Plastic Waste shall be tested by SCL far the parameters,
and Results a5 per SCL laboratory shall be final and Ninding, However in case of huge waration
results, Parties shall be entitled for joint sampling and testing a1 any GONT, lab authorized 1o (onou
the same .

Pre-shipment Inspection: SCL shadl be entitled 1o inspect the consignment prior ta dispatch
_{including third party inspection] at site or source location of If reguired.

T Point of Contact
= lmntﬁmdﬂhhﬂmimummmwuld act &s points of contacts during the term of the
&greement.
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A Farce Majeure,

Neither party shall be corsidered mn default in the pestarmance of its obligation under the Agreement, &

such perfarmance is prevented or delayed on aceount of war, ¢vil commation, girlke, epidemcs,

I pandemic, accidents, fires, ungrecedented floods, earth quake, more than 15 days plant shetdewn oo

';.;__%:h!mn of promulgation of any Lw or regulations by the Government, unforeseen Breatrawn,

[ ﬁ operational and maintenance s1opoages At the Second Party's Cement Plant or on accousit of acts o
.-": Gid!

E At the time of occurrente of & force majears condition, the affected party shall give a notice in writhg

- Tpith documentary proof within Ten {10] deys from the date of occurrence of thie force majeure corditian

\ icating the cause of foroe majeure condition and the period for which thie force majeure condiicn was
" Chiuely 1o subsist, This agreement shall remain suspended during the period of force majewte. However, I8
reason pontinuesmone Than ninety [90) diys, the panlies hereta may mutually agree 10 madify the e

of the Agreement or 1ermanate The same. On such tenmnation, SCL My's MCG shall be abhged to vetlle 5N
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dues §o oiber party 35 the case may be

g Settlements of Disputes

The Parties shall endeavar to settie by mutua! cansultation ary claim, dispute, Including any Duspie wilh
'r resperd to the existende or validity hereol, the interpretation herecd, the sctivities perlormed under the

agresmnent, of the breach of the Agreemenl.

any Difspute which cannot be settled within Thirty (30} days of consultation as provided written natice 1o that

offect 1o the ather Party and such arbitration shall be conduscted at place mutually gecided by all parties 0

atcordante with the provasons of the Arbitration & Concillation Act, 1996

T Parties agree that the award passed by {he arbitraticn panel shall be hinding upan the Partes.

5. Indemnity

Both Parties shall defend, indeninify and save harmiess ta each other and theif directars, amployees and
agenits from and against any diect claims, demands, fines, loses. damages, costs, penalties, expenses atioms,
suils or proceedings, injaries, manetary fabdity on accout of death ol amy pesson, cost of respanse [0 374
govermenental inguiry, liability hrhs&nluquempmpﬂwlﬂdmrﬂﬂ attormey and consulting fees
gnd costs relating bo any of the fargaing resulting from the act ar amissaon, breach aroonconformance

mmmmmmmmwmmww
{oregoing indemnification shall nat apphy o the extant

any slatutory non-compliance. The

10,  Won-Waiver
&ny delgy or omission an the part of each Party in eurmanpriummuldur under applicable [aws o

werﬂhwtﬂnnmﬁmmrﬂuwmmuamw :
rght prowded urm-n.upunhltlmntmdlmu WmmuMurerwMMrm

tuﬁummﬂdmuwmﬂmmwt
_:% Rehatinnship
E mmwamm-muﬂumwdmmwmum party a% a0 ageator

o ;amm-dﬁﬂpmmmmmhm#uﬂhrlnﬂ#hﬂmﬂ!mﬂsmmm_ﬂm
ot e deermied 10 create amy partnership, joint venture or principal agent relationship between paries .
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_ Uinkesy othersise wmﬂlnmwnnmnuu. report or other commaunications given or made
et of in connection with the matters contemplated by or arising herein, shall ba deemed to have been duly
grien ar made # sent by persanal delivery or by Mlmnﬂwm&mﬂwmllwuﬂnnumm
delivery i the adedress of the relevant Party

. L

1L Applicability
{rn,.' Purchase Cirders (ssued for the pransackion mentigned hergin in this document ghall be subject 1o thi
g hgein
1a Transaction

4

i1 Agreement is noneschushve n nature, The parties are free b enter into mutual undersianding with any ol
frérd parties for transaction of similar nature,

3 E’{' purisdiction:
| in‘the st ol any dispute ansieg oul of this agreement, Daly Gutugram Court | Haryaria) shall ave the sole

vesestartinn in fiw matier
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16, Terminatlon of agresment:
Enher party shall have the right Lo terminate (e MOU by ghing 60 days wrillen ntice 16 the other party

SIGHED AND n!a IVERED {¢ aried an bekall al

For Mun|dgl Corporation, Gunsgram [ For Shres Cemant Limited
ik Pelen O
[ f witness
Ygnature af Witness 1, K; ':,"-.,--f___ |5h‘.l'l-lllrlil 1 9':?3_
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Annexure A

OFFICE OF MUNICIPAL WTIDH.GWUGHAH

o P

Tﬁhnwﬁﬁ-wmmwmwﬂmmﬂ-ﬂ MSW/RDF/Plastic Waste
o MT from ----r- Municipal Corporation, Gurugram during the menlh of - 2022 fo Co

processing # their comend Plants Locaicd at—-—== under Extended Producst Respoasshility (EPR)
3¢ per PWM Rues
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Annexure B
List of Banned ltems

I
The Segregated MSW/RDF/Plastic Waste dispatched by First party shall not contaln following tems tha
8
are listed a3 banned items for Co-processing.

_ Anatamical Hospital Wastes (Bbo-medical waste]
. Ashestos-containing Wastes

- Bip-hazardous Wastes

. Electronkc Scrap

- Entire Batteries

- Explosives ,

. Hlli“im,:.mtmmn Cyanide Wastes
- Mineral Acids

. Hmﬁﬂllﬂh"t Wastes

- Unsorted Municipal Garbage
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